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INTRODUCTION 

1. I, Umesh Aggarwal, Chairperson of the Subject Committee on Education, 
Technical Education, Vocational Education, Medical Education and Health 
Services having been authorized by the Committee in this behalf, present the 
Fourth Report of the Subject Committee on Education, Technical Education, 
Vocational Education, Medical Education, and Health Services. 

2.  The Committee considered and approved this Report at their sitting held on 
15

th
 February, 2019. 

3. A brief record of the proceedings of the meetings of the Committee has been 
kept separately in the Haryana Vidhan Sabha Secretariat.  

4. The Committee would like to express their thanks to the Government Officers 
and other representatives of Education, Health and Medical Education and 
Research Departments who appeared for oral evidence before them for the 
cooperation in giving information to the Committee. 

5. The Committee is also thankful to the Secretary, Under Secretary and other 
Officials of Haryana Vidhan Sabha Secretariat.  

 

 

Chandigarh:      (Umesh Aggarwal)  
The 15th February, 2019          Chairperson, 
      Subject Committee on Education,  
             Technical Education, Vocational Education,  
               Medical Education and Health Services. 
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REPORT 

The Subject Committee on Education, Technical Education Vocational Education, 
Medical Education and Health Services for the year 2018-2019 consisting of nine 
members and three Special Invitees were nominated by the Hon’ble Speaker, Haryana 
Vidhan Sabha on under Rule 279-A of the Rules of Procedure & Conduct of Business in 
the Haryana Legislative Assembly. 

The Functions of the Committee are as under:- 

(i) to scrutinize the demands for grants; 

(ii) to examine the working of these departments and to suggest measures for 
improvements in administration and in different programmes/ 
schemes/projects 

(iii) to examine legislation; 

(iv) to advice Government  on a question of policy or legislation on which 
Government may consult a Committee 

(v) to discuss generally and formulate view on- 

(a) State’s Five Year Plan Programme relating to these departments and 
their implementation; 

(b) Report of Public Undertaking under these department; 

(c) Reports of any statutory or other body, including any Commission of 
Inquiry, which are laid before the House relating to these departments; 
and  

(d) Annual Performances Reports of these Departments. 

 The Subject Committee held 60 (Sixty)  sittings during the year 2018-2019 (till 
finalization of the Report) 
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MEDICAL EDUCATION & RESEARCH DEPARTMENT 

The Committee discussed its scope & functions and desired that the Medical 
Education & Research Departments asked to supply the information on the 
following points. 

 

1. The organization of the Department and its subordinate offices, (the 
information should be shown in the form of diagram chart supported by short 
explanatory notes) 

2. The functions of the Department and its subordinate offices. 

3. Broad details on which the budget estimates for the current year are based, 
along with the budget estimates head wise. 

4. Volume of work in the Department and its subordinate offices covering the 
period of budget estimates. The budget estimates for the last four years  
head –wise may also be supplied.   

5. Scheme or projects which the Department has undertaken. (the names and 
details of the Scheme, the estimate of expenditure and  period within which 
likely to be completed, yield if any, progress made to date, should be stated) 

6. Actual expenditure incurred under each sub-head of estimates during the 
preceding four years. 

7. Reasons for variations, if any, between the actual of the past four years and 
the current estimates. 

8. Annual Reports, if any issued by the Department on its working. 

9. Acts and Rules concerning the Department.  

10. Documents pertaining to current State’s five years plan programme relating to 
Department and their implantation. 

11. Estimate submitted by the Department from different heads. 

12. Amount sanctioned for Department. 

13. Amount received. 

14. Actual received by Department. 

15. Utilization of money by these Departments. 
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Reply received from Medical Education & Research Department 
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Main Functions of the Department 

The Directorate of Medical Education and Research had been carved out of the 
Health Department as a separate Directorate on 8

th
 January, 2009 for the up-gradation 

and expansion of Medical, Dental, Ayurveda, Homeopathy and Paramedical Education 
under administrative control of Administrative Secretary of the Department of Health & 
Medical Education. Subsequently a separate Department of Medical Education & 
Research was established vide Govt. Notification dated 4

th
 September 2014, for 

establishment, up-gradation, expansion and regulation of medical education and 
research, under the administrative control of Administrative Secretary of Medical 
Education & Research. The main functions of the Department are as under:- 

1. Regulate all schools, colleges and Universities in Govt., semi Govt., 
autonomous and private sector relating to Health and Medical Education. 

2. Formulation of policies for ensuring quality medical education. Medical 
education means education in the field of Medical, Dental Allopathic, 
Homoeopathic, Ayurvedic, Nursing, Pharmaceutical, Physiotherapy, Para-
Medical, Para-Dental, Para-Clinical and Hospital Administration etc. 

3. Administration and control of all Government schools, colleges, universities 
relating to Health and Medical Education. 

4. Regulation of admissions, fee matter and examination in private and 
Government, semi Government and government aided and autonomous 
institutions functioning in Haryana. 

5. Arranging funds for development of medical education and research and 
encouraging investment through public Private Partnership. 

6. Mobilization of funds from Government of India/donor agencies etc. 

7. Mapping of human research needs in medical education sector and planning 
of human resources development according to the needs of the State. 

8. Initiating new schemes for promoting welfare of students and faculty in 
medical education & research. 

9. Regulation and standardization of Medical Education. Designing of syllabus, 
duration of various courses and introduction of new subjects, allocation of 
seats in various courses in different institutions. 

10. Regulating/formulating policies regarding opening, running and closing and 
affiliation of medical educational institutions. 

11. Issuing/renewal/cancellation of LOI, NOC or Essentiality Certificate regarding 
establishment of Medical Education Institutions under Central Govt./State 
Govt./Semi Govt./Autonomous organizations and in Private Sector. 

12. To ensure that all Medical, Paramedical, Dental, Para Dental, Nursing 
Institution/ University in the state affiliated to any authorized affiliating 
Agency within the State or out of the State, take NOC from the State Govt. 
for establishing an institution in the State.  
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13. To ensure fairness and quality of education and safeguard the interest of 
students, periodical intuitions of and obtaining periodical returns from all 
institutions including Government/Private/Autonomous and universities. 

14. To establish and administer Agency, Authority, Boards, Corporation Council, 
Directorate etc. under the aegis of Department of Medical Education & 
Research. 

15. Inter-state and intra state coordination in the medical education sector. 

16. Mapping and registration of existing and upcoming institutions in Haryana. 

17. To conduct examinations, frame rules thereof and to award certificates/ 
diplomas 

18.  Get the audit (academic or/and accounts) conducted in Private, Autonomous 
and Government Institution imparting medical education in Haryana. 

19. To register pass out students of nursing, Para-medical etc. and frame rules 
thereof and to establish mechanism for that.  
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Directorate of Medical Education & Research, Haryana Panchkula 

                                                     Information regarding Budget and Expenditure of year 2013-14 to 2016-17 Amount in lacs 

Major Head -2210- Medical and Public Health (Plan) 05- Medical Education Training & Research, 105- Allopathy 

Sr. 
No.  

Name of the Scheme Budget 
estimate             
2013-14 

Revised 
Estimate             
2013-14 

Expenditure 
2013-14 

budget 
Estimate 
2014-15 

Revised 
Estimate 
2014-15 

Expenditure 
2014-15 

Budget 
Estimate 
2015-16 

Revised 
Estimate 
2015-16 

Expenditure 
2015-16 

Budget 
Estimate 
2016-17 

Revised 
Estimate 
2016-17 

Expenditure                   
2016-17 

1 83- Establishment of the 
o/o Director, Research & 
Medical Education, 
Haryana 

                        

01- Salaries 58.00 22.13 20.66 94.00 43.95 44.99 95.00 68.00 63.86 85.00 137.00 129.67 

02-Wages 7.00 10.01 7.00 25.00 40.00 14.90 23.00 9.50 8.05 12.00 11.00 10.15 

03-DA 30.00 16.12 16.48 94.00 14.00 38.67 95.00 63.00 59.96 96.00 69.00 68.50 

04-Travelling Expenses 3.00 1.97 1.46 3.00 1.00 0.87 3.00 1.00 0.19 2.00 1.65 0.92 

05- Office Expenses 50.00 25.04 21.30 50.00 45.00 21.94 50.00 90.00 80.18 50.00 45.00 40.25 

06-Rent Rate & Taxes 20.00 20.00 5.83 22.00 21.65 21.65 37.00 37.00 0.13 60.00 88.46 52.94 

12- Scholarship & Stipend 15.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 

21- Motor Vehicle 20.00 2.58 1.66 15.00 10.00 2.14 15.00 12.00 9.17 12.00 2.64 2.61 

33- Professional and Special 
Services 

7.00 5.21 4.58 10.00 0.50 3.14 10.00 0.50 0.00 5.00 5.15 5.11 

45- POL 10.00 6.45 5.04 7.00 6.00 4.65 10.00 10.00 6.47 10.00 13.00 10.85 

64- Land 0.00 0.00 0.00 0.00 0.00 0.00 1.00 1.00 0.00 100.00 67.60 0.00 

67- Medical Reimbursement 3.00 0.50 0.16 3.00 0.50 0.07 5.00 5.00 4.09 10.00 1.50 0.12 

69- Contractual Services 9.00 9.44 7.89 15.00 14.00 12.17 20.00 30.00 25.28 20.00 46.00 44.86 

70-LTC 3.00 2.00 0.00 5.00 3.00 1.71 8.00 6.00 4.17 10.00 1.00 0.00 

79- Ex Gratia 0.00 0.00 0.00 0.00 0.00 0.00 1.00 1.00 0.00 4.00 2.00 0.00 

88- Computerization 7.00 3.55 2.58 7.00 3.00 1.66 7.00 7.00 0.95 10.00 10.00 9.65 

92-Energy Charges                   0.00 5.00 1.75 

98- Furniture 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 30.00 10.00 9.86 

  Total  242.00 125.00 94.64 350.00 202.60 168.56 380.00 341.00 262.50 516.00 516.00 387.24 

                        Amount in lacs 

2 78- Establishment of 
Kalpana Chawla Govt. 
Medical College, Karnal 

Budget 
estimate 
2013-14 

Revised 
Estimate 
2013-14 

Expenditure 
2013-14 

budget 
Estimate 
2014-15 

Revised 
Estimate 
2014-15 

Expenditure 
2014-15 

Budget 
Estimate 
2015-16 

Revised 
Estimate 
2015-16 

Expenditure 
2015-16 

Budget 
Estimate 
2016-17 

Revised 
Estimate 
2016-17 

Expenditure                      
2016-17 

78- Establishment of 
Kalpana Chawla Govt. 
Medical College, Karnal 
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Directorate of Medical Education & Research, Haryana Panchkula 

Information regarding Budget and Expenditure of year 2013-14 to 2016-17 Amount in lacs 

Major Head -2210- Medical and Public Health (Plan) 05- Medical Education Training & Research, 105- Allopathy 

fl Name of the Scheme Budget Revised | Expenditure | budget Revised | Expenditure | Budget Revised Expenditure Budget Revised Expenditure 

No. estimate | Estimate 2013-14 Estimate | Estimate 2014-15 Estimate Estimate 2015-16 Estimate Estimate 2016-17 

2013-14 | 2013-14 2014-15 2014-15 2015-16 2015-16 2016-17 2016-17 

1 | 83- Establishment of the 
olo Director, Research & 

Medical Education, 

Haryana 

01- Salaries 58.00 2213 20.66 94.00 43.95 44.99 95.00 68.00 63.86 85.00 137.00 129.67 

02-Wages 7.00 10.01 7.00 25.00 40.00 14.90 23.00 9.50 8.05 12.00 11.00 10.15 

03-DA 30.00 16.12 16.48 94.00 14.00 38.67 95.00 63.00 59.96 96.00 69.00 68.50 

04-Travelling Expenses 3.00 1.97 1.46 3.00 1.00 0.87 3.00 1.00 0.19 2.00 1.65 0.92 

05- Office Expenses 50.00 25.04 21.30 50.00 45.00 21.94 50.00 90.00 80.18 50.00 45.00 40.25 

06-Rent Rate & Taxes 20.00 20.00 5.83 22.00 21.65 21.65 37.00 37.00 0.13 60.00 88.46 52.94 

12- Scholarship & Stipend 15.00 |. 0.00 | |... 0.00 | |. 0.00 | |. 0.00 | |... 0.00 | |... 0.00 | |... 0.00 | |. 0.00 | |. 0.00 | |. 0.00 | |... 0.00 

21- Motor Vehicle 20.00 2.58 1.66 15.00 10.00 2.14 15.00 12.00 9.17 12.00 2.64 2.61 

33- Professional and Special 7.00 5.21 4.58 10.00 0.50 3.14 10.00 0.50 "| 5.00 5.15 5.11 
Services 

45-POL 10.00 6.45 5.04 7.00 m 4.65 10.00 10.00 6.47 10.00 13.00 10.85 

64- Land m m m m m m 1.00 1.00 m 100.00 67.60 m 

67- Medical Reimbursement 3.00 0.50 0.16 3.00 0.50 0.07 5.00 5.00 4.09 10.00 1.50 0.12 

69- Contractual Services m 9.44 7.89 15.00 14.00 12.17 20.00 30.00 25.28 20.00 46.00 44.86 

70-LTC 3.00 2.00 m 5.00 3.00 1.71 8.00 m 4.17 10.00 1.00 | 0.00 

79- Ex Gratia m m m m m m 1.00 1.00 m 4.00 2.00 m 

88- Computerization 7.00 3.55 2.58 7.00 3.00 1.66 7.00 7.00 0.95 10.00 10.00 9.65 

92-Energy Charges m 5.00 1.75 

98- Furniture m m m m m m m m m 30.00 10.00 9.86 

Total m m 94.64 m m 168.56 380.00 m m m m 387.24 

Amount in lacs 

2 | 78- Establishment of Budget Revised | Expenditure | budget Revised | Expenditure | Budget Revised Expenditure Budget Revised Expenditure 

Kalpana Chawla Govt. estimate | Estimate 2013-14 Estimate | Estimate 2014-15 Estimate Estimate 2015-16 Estimate Estimate 2016-17 

Medical College, Karnal 2013-14 | 2013-14 2014-15 2014-15 2015-16 2015-16 2016-17 2016-17 

78- Establishment of 

Kalpana Chawla Govt. 

Medical College, Karnal 

(e)]
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01-Salaries       800.00 910.00 886.56 1499.53 890.00 861.70     1,035.00        1,460.00  1807.10 

02-Wages                                -                   -      

03-DA       700.00 780.00 760.60 1400.57 860.00 816.77     1,065.00          640.00  273.41 

04- TE             6.00 3.00 2.06           3.00              3.00  2.47 

  05- Office Expenses             65.00 55.00 38.24         50.00            50.00  45.55 

  07-Publications                                -                   -      

  12- Scholarship & Stipend             6.00 6.00 4.50              -                   -      

  09-Grant in aid 2000.00 2200.00 1972.75 1500.00 1050.00 804.14 0.00 0.00 0.00              -                   -      

  13-Hospility/Entertainment 
expenses 

                               -                   -      

  17- Minor Works             40.00 34.00 25.30         10.00                 -      

  18- Maintenance             50.00 35.00 22.35         35.00            45.00  34.57 

  21- Motor Vehicle             8.00 1.00 1.00           8.00              3.00  2.31 

  24- Material & Supply             45.00 61.00 39.40         24.00          104.00  90.78 

  33- Professional and Special 
Services 

            10.00 8.00 7.65         10.00            12.00  11.68 

  45-POL             10.00 3.00 2.90           5.00              6.00  5.43 

  67-Medical Reimbursement             41.90 25.00 10.29         25.00            13.00  10.53 

  69-Contractual Services             400.00 350.00 337.85        380.00          431.00  430.75 

  70-LTC             28.00 18.00 17.95         18.00            18.00  17.61 

  79- Ex-Gratia             10.00 1.00 0.00           2.00                 -      

  88-Computerization                                -                   -      

  92-Energy Charges             80.00 90.00 83.00        150.00          110.00  103.08 

  Total  2000.00 2200.00 1972.75 3000.00 2740.00 2451.30 3700.00 2440.00 2270.96 2820.00 2895.00 2835.27 

                        Amount in lacs 

3 81- Establishment of 
Mewat Medical College at 
Nalhar (Mewat) 

Budget 
estimate 
2013-14 

Revised 
Estimate 
2013-14 

Expenditure 
2013-14 

budget 
Estimate 
2014-15 

Revised 
Estimate 
2014-15 

Expenditure 
2014-15 

Budget 
Estimate 
2015-16 

Revised 
Estimate 
2015-16 

Expenditure 
2015-16 

Budget 
Estimate 
2016-17 

Revised 
Estimate 
2016-17 

Expenditure      
2016-17 

  01- Salaries       2100.00 1235.4 935.06 1500.00 1640.00 1639.78     1,938.00        2,608.00  2682.25 

  03-DA       2000.00 986.00 611.65 1400.00 1109.24 1028.42     1,400.00          800.00  252.27 

  04- Travelling Expenses             7.00 5.00 3.93           5.00              5.00  4.99 

  05- Office Expenses             716.00 716.00 566.32        300.00            47.50  57.78 

  06- RRT             10.00 6.26 6.26         10.00                 -    0 

  07- Publication             60.00 110.00 71.87        100.00            75.30  30.26 

  09-Grant in Aid 5018.00 3325.00 3325.00 3200.00 2800.00 2796.00 0.00 0.00 0.00              -                   -      

  13- Hospitality             0.00 0.00 0.00           5.00              1.60  1.51 
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01-Salaries 800.00 910.00 886.56 1499.53 890.00 861.70 1,035.00 1,460.00 1807.10 

02-Wages - - 

03-DA 700.00 780.00 760.60 1400.57 860.00 816.77 1,065.00 640.00 273.41 

04- TE m 3.00 2.06 3.00 3.00 2.47 

05- Office Expenses 65.00 55.00 38.24 50.00 50.00 45.55 

07-Publications 

12- Scholarship & Stipend m m 4.50 

09-Grant in aid 2000.00 | 2200.00 1972.75 1500.00 1050.00 804.14 m m m 

13-Hospility/Entertainment 
expenses 

17- Minor Works 40.00 34.00 25.30 10.00 - 

18- Maintenance 50.00 35.00 22.35 35.00 45.00 34.57 

21- Motor Vehicle 8.00 1.00 1.00 8.00 3.00 2.31 

24- Material & Supply 45.00 61.00 39.40 24.00 104.00 90.78 

33- Professional and Special 10.00 8.00 7.65 10.00 12.00 11.68 
Services 

45-POL 10.00 3.00 2.90 5.00 m 5.43 

67-Medical Reimbursement 41.90 25.00 10.29 25.00 13.00 10.53 

69-Contractual Services 400.00 350.00 337.85 380.00 431.00 430.75 

70-LTC 28.00 18.00 17.95 18.00 18.00 17.61 

79- Ex-Gratia 10.00 1.00 m 2.00 

88-Computerization - - 

92-Energy Charges 80.00 90.00 83.00 150.00 110.00 103.08 

Total 2000.00 |  2200.00 1972.75 |  3000.00 2740.00 m 3700.00 2440.00 2270.96 2820.00 2895.00 2835.27 

Amount in lacs 

81- Establishment of Budget Revised | Expenditure | budget Revised | Expenditure | Budget Revised Expenditure Budget Revised Expenditure 

Mewat Medical College at estimate | Estimate 2013-14 Estimate | Estimate 2014-15 Estimate Estimate 2015-16 Estimate Estimate 2016-17 

Nalhar (Mewat) 2013-14 | 2013-14 2014-15 2014-15 2015-16 2015-16 2016-17 2016-17 

01- Salaries 2100.00 12354 935.06 1500.00 1640.00 1639.78 1,938.00 2,608.00 2682.25 

03-DA 2000.00 986.00 611.65 1400.00 1109.24 1028.42 1,400.00 800.00 262.27 

04- Traveling Expenses 7.00 5.00 3.93 5.00 5.00 4.99 

05- Office Expenses 716.00 716.00 566.32 300.00 47.50 57.78 

06- RRT 10.00 6.26 6.26 10.00 n 

07- Publication 60.00 110.00 71.87 100.00 75.30 30.26 

09-Grant in Aid 5018.00 | 3325.00 3325.00 | 3200.00 2800.00 2796.00 m m m 

13- Hospitality m m m 5.00 1.60 1.51 
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  17- Minor Works             100.00 10.00 10.00         50.00            12.09  3.05 

  18- Maintenance             0.00 0.00 0.00        200.00            58.51  45.50 

  19- Machinery & 
Equipments 

            1000.00 95.00 94.99        400.00          400.00  350.35 

  21- Motor Vehicle             50.00 22.00 2.47         20.00            20.00  7.28 

  24-M&S             1000.00 250.00 249.39        400.00          250.00  213.66 

  33-Professional and Special 
Services 

            1200.00 1100.00 1090.25        950.00        1,350.00  1110.47 

  34- Other Charges             300.00 300.00 181.06         50.00            20.00  24.05 

  45-POL             254.00 135.00 40.86         30.00            12.00  11.99 

  47-Store and Equipment             200.00 100.00 39.76         50.00            50.00  50.00 

  67-Medical Reimbursement             30.00 7.50 6.42         30.00              4.00  2.14 

  69-Contractual Services             600.00 451.00 482.86        500.00          500.00  440.57 

  70- LTC             10.00 12.00 11.82         50.00            50.00  39.84 

  79- Ex- Gratia             13.00 13.00 4.71         15.00              3.00  1.79 

  83- Equipment of Lab             250.00 0.00 0.00        100.00            90.00  90.00 

  86-Training             0.00 0.00 0.00         20.00            20.00  2.12 

  92-Energy Charges             0.00 0.00 0.00        700.00          725.00  617.40 

  98- Furniture             100.00 100.00 29.50         25.00            16.00  5.35 

  Total  5018.00 3325.00 3325.00 7300.00 5021.40 4342.71 8800.00 6182.00 5560.67 7348.00 7118.00 6044.62 

                        Amount in lacs 

4 82- Establishment of BPS 
Women Medical College, 
Khanpur Kalan, Sonepat 

Budget 
estimate 
2013-14 

Revised 
Estimate 
2013-14 

Expenditure 
2013-14 

budget 
Estimate 
2014-15 

Revised 
Estimate 
2014-15 

Expenditure 
2014-15 

Budget 
Estimate 
2015-16 

Revised 
Estimate 
2015-16 

Expenditure 
2015-16 

Budget 
Estimate 
2016-17 

Revised 
Estimate 
2016-17 

Expenditure            
2016-17 

  01- Salaries       2100.00 1785.00 1639.25 2500.00 2400.00 2363.03     2,879.00        3,540.00  3108.11 

  02-Wages       2000.00 1335.00 1192.38 1000.00 1240.00 1235.30     1,000.00        1,436.00  1386.3 

  03-DA             2700.00 2074.00 1904.29     2,769.00        1,799.00          1,726.73  

  04-Travelling Expenses             5.00 5.00 4.81           5.00              5.00                 3.60  

  05-Office Expenses             100.00 100.00 98.60         80.00          100.00               55.06  

  07-Publications             50.00 100.00 98.42        100.00          100.00               95.80  

  09-Grant in Aid 4500.00 5500.00 6795.44 2900.00 3666.00 3350.00 0.00 0.00 0.00              -                   -      

  12-Scholarship & Stipend             4.00 0.00 0.00              -            105.00               69.59  

  13- Hospitality/ 
Entertainment 

            4.00 4.00 1.32           1.00              1.00                 0.37  

  18-Maintenance             300.00 300.00 169.24        200.00          200.00             177.92  

  19-Machinery             385.00 385.00 168.21        250.00            40.00               31.42  
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17- Minor Works 100.00 10.00 10.00 50.00 12.09 3.05 

18- Maintenance m m m 200.00 58.51 45.50 

19- Machinery & 1000.00 95.00 94.99 400.00 400.00 350.35 
Equipments 

21- Motor Vehicle 50.00 22.00 2.47 20.00 20.00 7.28 

24-M&S 1000.00 250.00 249.39 400.00 250.00 213.66 

33-Professional and Spegcial 1200.00 1100.00 1090.25 950.00 1,350.00 1110.47 

Services 

34- Other Charges 300.00 300.00 181.06 50.00 20.00 24.05 

45-POL 254.00 135.00 40.86 30.00 12.00 11.99 

47-Store and Equipment 200.00 100.00 39.76 50.00 50.00 50.00 

67-Medical Reimbursement 30.00 7.50 6.42 30.00 4.00 2.14 

69-Contractual Services 600.00 451.00 482.86 500.00 500.00 440.57 

70-LTC 10.00 12.00 11.82 50.00 50.00 39.84 

79- Ex- Gratia 13.00 13.00 4.71 15.00 3.00 1.79 

83- Equipment ए Lab 250.00 m m 100.00 90.00 90.00 

86-Training m m m 20.00 20.00 2.12 

92-Energy Charges m m m 700.00 725.00 617.40 

98- Furniture 100.00 100.00 29.50 25.00 16.00 5.35 

Total 5018.00 m m 7300.00 m .40 4342.71 8800.00 6182.00 5560.67 7348.00 7118.00 6044.62 

Amount in lacs 

82- Establishment of BPS Budget Revised | Expenditure | budget Revised | Expenditure | Budget Revised Expenditure Budget Revised Expenditure 

Women Medical College, estimate | Estimate 2013-14 Estimate | Estimate 2014-15 Estimate Estimate 2015-16 Estimate Estimate 2016-17 

Khanpur Kalan, Sonepat 2013-14 | 2013-14 2014-15 2014-15 2015-16 2015-16 2016-17 2016-17 

01- Salaries 2100.00 1785.00 1639.25 |  2500.00 2400.00 2363.03 2,879.00 3,540.00 3108.11 

02-Wages 2000.00 13356.00 1192.38 1000.00 1240.00 1235.30 1,000.00 1,436.00 1386.3 

03-DA 2700.00 2074.00 1904.29 2,769.00 1,799.00 1,726.73 

04-Travelling Expenses 5.00 5.00 4.81 5.00 5.00 3.60 

05-Office Expenses 100.00 100.00 98.60 80.00 100.00 55.06 

07-Publications 50.00 100.00 98.42 100.00 100.00 95.80 

09-Grant in Aid 4500.00 |  5500.00 6795.44 |. 2900.00 3666.00 3350.00 m m m - 

12-Scholarship & Stipend 4.00 m m 105.00 69.59 

13- Hospitality/ 4.00 4.00 1.32 1.00 1.00 0.37 
Entertainment 

18-Maintenance 300.00 300.00 169.24 200.00 200.00 177.92 

19-Machinery 385.00 385.00 168.21 250.00 40.00 31.42 
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  21-Motor Vehicle             15.00 15.00 3.73         10.00              3.00                2.85  

  33-Professional and Special 
Services 

            5.00 0.00 0.00           0.50              0.50                0.07  

  40-Water Charges             2.00 2.00 0.00           0.50              0.50    

  45-POL             20.00 10.00 9.12         10.00            10.00                8.99  

  67-Medical Reimbursement             30.00 15.00 14.82         15.00            15.00               14.21  

  69-Contractual Services             200.00 270.00 269.03        200.00          450.00             339.43  

  70-Leave Travel Expenses             100.00 100.00 59.22         20.00            20.00               16.52  

  79-Ex-Gratia             5.00 5.00 0.00           5.00              5.00                2.70  

  88-Computerization             100.00 100.00 0.00         80.00            45.00               11.62  

  89-Miscellaneous             75.00 75.00 66.92         80.00            80.00               60.33  

  92-Energy Charges             900.00 600.00 600.00        850.00          600.00             598.72  

  Total  4500.00 5500.00 6795.44 7000.00 6786.00 6181.63 8500.00 7800.00 7066.06 8555.00 8555.00 7710.34 

                        Amount in lacs 

Sr. 
No.  

Name of the Scheme Budget 
estimate 
2013-14 

Revised 
Estimate 
2013-14 

Expenditure 
2013-14 

budget 
Estimate 
2014-15 

Revised 
Estimate 
2014-15 

Expenditure 
2014-15 

Budget 
Estimate 
2015-16 

Revised 
Estimate 
2015-16 

Expenditure 
2015-16 

Budget 
Estimate 
2016-17 

Revised 
Estimate 
2016-17 

Expenditure    
2016-17 

1 84- Pt. B.D. Sharma 
University of Health 

Sciences, Rohtak  (Plan) 

16000.00 16635.00 16635.00 17000.00 17000.00 16613.69 18000.00 18000.00 19043.18   20,000.00      20,000.00        20,000.00  

2 77- Establishment of State 
Institute of Mental Health, 
Rohtak 

180.00 180.00 182.87 250.00 250.00 250.00 320.00 240.00 240.00        320.00          240.00            174.00  

3 94- Maharaja Agarsen 
Medical College, Agroha 
Hisar 
09- Grant-in-Aid General 

3100.00 3075.00 3096.46 4900.00 4900.00 4123.12 6200.00 4900.00 4967.75     6,040.00        5,738.00          5,738.00  

  43-Grant for creation of 
capital 

                      1,000.00                       -    

4 79- Establishment of AIIMS 960.00 960.00 960.00 960.00 960.00 960.00 1.00 0.00 0.00       

5 75-Construction work in Pt. 
B.D. Sharma University of 

Health Sciences, Rohtak 

                      7,556.40        5,289.48          5,289.48  

6 74-Estt. Of Kalpana Chawla 
Medical University of Health 
Sciences at Kutail Karnal 
Renamed as University of 
Health Scienes, Karnal 

                          10.00              1.00                     -    
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21-Motor Vehicle 15.00 15.00 3.73 10.00 3.00 2.85 

33-Professional and Spegcial 5.00 m m 0.50 0.50 0.07 
Services 

40-Water Charges 2.00 2.00 m 0.50 0.50 

45-POL 20.00 10.00 9.12 10.00 10.00 8.99 

67-Medical Reimbursement 30.00 15.00 14.82 15.00 15.00 14.21 

69-Contractual Services 200.00 270.00 269.03 200.00 450.00 339.43 

70-Leave Travel Expenses 100.00 100.00 59.22 20.00 20.00 16.52 

79-Ex-Gratia 5.00 5.00 m 5.00 5.00 2.70 

88-Computerization 100.00 100.00 m 80.00 45.00 11.62 

89-Miscellaneous 75.00 75.00 66.92 80.00 80.00 60.33 

92-Energy Charges 900.00 600.00 600.00 850.00 600.00 598.72 

Total 4500.00 |  5500.00 6795.44 |  7000.00 6786.00 6181.63 |  8500.00 7800.00 7066.06 8555.00 8555.00 7710.34 

Amount in lacs 

Name of the Scheme Budget Revised | Expenditure | budget Revised | Expenditure | Budget Revised Expenditure Budget Revised Expenditure 

No. estimate | Estimate 2013-14 Estimate | Estimate 2014-15 Estimate Estimate 2015-16 Estimate Estimate 2016-17 

2013-14 | 2013-14 2014-15 2014-15 2015-16 2015-16 2016-17 2016-17 

1 | 84-Pt BD. Sharma 16000.00 | 16635.00 16635.00 | 17000.00 | 17000.00 16613.69 | 18000.00 18000.00 19043.18 20,000.00 20,000.00 20,000.00 
University of Health 

Sciences, Rohtak (Plan) 

2 | 77- Establishment of State 180.00 180.00 182.87 250.00 250.00 250.00 320.00 240.00 240.00 320.00 240.00 174.00 
Institute of Mental Health, 

Rohtak 

3 | 94- Maharaja Agarsen 3100.00 |. 3075.00 3096.46 |  4900.00 4900.00 412312  6200.00 4900.00 4967.75 6,040.00 5,738.00 5,738.00 
Medical College, Agroha 

Hisar 

09- Grant-in-Aid General 

43-Grant for creation of 1,000.00 

capital 

4 | 79- Establishment of AIIMS 960.00 960.00 960.00 960.00 960.00 960.00 1.00 m m 

5 | 75-Construction work in Pt. 7.556.40 5,289.48 5,289.48 

B.D. Sharma University of 

Health Sciences, Rohtak 

I 74-Estt. Of Kalpana Chawla 10.00 1.00 
Medical University of Health 

Sciences at Kutail Karnal 

Renamed as University of 

Health Scienes, Karnal 
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09-Grant-in-Aid General 

  43-Grant for creation of 
capital assets 

                      9,990.00          573.47             573.47  

  Total 20240.00 20850.00 20874.33 23110.00 23110.00 21946.81 24521.00 23140.00 24250.93 44916.40 31841.95 31774.95 

                            

1 84- Establishment of Pt. 
B.D. Sharma University of 
Health Sciences, Rohtak 
09-Grant in Aid (Non-Plan) 

14000.00 14000.00 14000.00 15000.00 15000.00 16449.90 15783.00 15783.00 17877.29   17,480.00      17,480.00           
17,480.00  

                            

  Mukhya Mantri Muft Ilaz Yojana P-01-13-2210-05-105-76 

1 99-Establishment of Kalpana 
Chawla Medical College, 
Karnal 
24- Material & Supply 

-   - 300.00 200.00 162.34 200.00 200.00 199.98        250.00          400.00            377.63  

2 98- Establishment of Mewat 
Medical College, Mewat 
24- Material & Supply 

-   - 500.00 500.00 373.60 500.00 334.00 218.74        650.00          650.00   589.36  

3 96- Establishment of BPW 
GMCW Khnapur Kalan, 
Sonepat  
24- Material & Supply 

-   - 800.00 800.00 482.83 699.00 900.00 899.95     1,000.00        1,000.00             841.59  

4 97- Pt. B.D. Sharma 
University of Health 
Sciences, Rohtak 09- Grant 
in Aid 

-   - 2000.00 2000.00 1000.00 1200.00 1200.00 600.00     1,500.00        1,500.00          1,500.00  

  Total  -   - 3600.00 3500.00 2018.77 2599.00 2634.00 1918.67   3,400.00      3,550.00         3,308.58  

                        Amount in lacs 

  Major Head 4210 Budget 
estimate 
2013-14 

Revised 
Estimate 
2013-14 

Expenditure 
2013-14 

budget 
Estimate 
2014-15 

Revised 
Estimate 
2014-15 

Expenditure 
2014-15 

Budget 
Estimate 
2015-16 

Revised 
Estimate 
2015-16 

Expenditure 
2015-16 

Budget 
Estimate 
2016-17 

Revised 
Estimate 
2016-17 

Expenditure 
2016-17 

1 98- Construction of Mewat 
Medical College at Nalhar- 
 16 Major Works 

0 0 0 0 0 0 0 0 0     8,000.00        8,000.00  0 

  TFC 4000.00 4000.00 2500.00 2500.00 6500.00 3625.00                  

  NCRPB Loan       1000.00                 

2 97-Construction of BPS 
GMCW Khanpur Kalan, 
Sonepat 

4000.00 4000.00 0.00 4000.00   0.00           3,000.00        3,000.00          2,629.54  

  NCRPB Loan                         

1
0

 

09-Grant-in-Aid General 

43-Grant for creation of 
capital assets 

9,990.00 573.47 573.47 

Total 20240.00 20850.00 20874.33 m m 21946.81 m 23140.00 m 44916.40 31841.95 31774.95 

84- Establishment of Pt. 
B.D. Sharma University of 

Health Sciences, Rohtak 

09-Grantin Aid (Non-Plan) 

14000.00 14000.00 14000.00 15000.00 15000.00 16449.90 15783.00 15783.00 17877.29 17,480.00 17,480.00 
17,480.00 

Mukhya Mantri Muft llaz Yojana P-01-13-2210-05-105- 76 

99-Establishment of Kalpana 
Chawla Medical College, 

Kamal 

24- Material & Supply 

300.00 200.00 162.34 200.00 200.00 199.98 250.00 400.00 377.63 

98- Establishment of Mewat 
Medical College, Mewat 

24- Material & Supply 

500.00 500.00 373.60 500.00 334.00 218.74 650.00 650.00 589.36 

96- Establishment of BPW 
GMCW Khnapur Kalan, 

Sonepat 

24- Material & Supply 

800.00 800.00 482.83 699.00 900.00 899.95 1,000.00 1,000.00 841.59 

97-Pt. 8.0. Sharma 
University of Health 

Sciences, Rohtak 09- Grant 

in Aid 

2000.00 2000.00 1000.00 1200.00 1200.00 600.00 1,500.00 1,500.00 1,500.00 

Total 3600.00 3500.00 2018.77 2599.00 2634.00 1918.67 3,400.00 | 3,550.00 | 3,308.58 

Amount in 1805 

Major Head 4210 Budget 

estimate 

2013-14 

Revised 

Estimate 

2013-14 

Expenditure 

2013-14 
budget 

Estimate 

2014-15 

Revised 

Estimate 

2014-15 

Expenditure 

2014-15 
Budget 

Estimate 

2015-16 

Revised 

Estimate 

2015-16 

Expenditure 

2015-16 
Budget 

Estimate 

2016-17 

Revised 

Estimate 

2016-17 

Expenditure 

2016-17 

98- Construction of Mewat 

Medical College at Nalhar- 

16 Major Works 

. . . - - 8,000.00 8,000.00 

TFC 4000.00 4000.00 2500.00 2500.00 6500.00 3625.00 

NCRPB Loan 1000.00 

97-Construction of BPS 
GMCW Khanpur Kalan, 

Sonepat 

4000.00 4000.00 fl 4000.00 fl 3,000.00 3,000.00 2,629.54 

NCRPB Loan 

(0
]
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3 96-Construction of Kalpana 
Chawla Government Medical 
College Karnal 

                    30,000.00      22,200.00        15,750.77  

4 95-Construction of works of 
New Government Medical 
College at Panchkula 

                      2,500.00              1.00  0 

5 94-Construction works of 
New Government Medical 
College at Jind 

                      2,500.00              1.00  0 

6 93-Construction works of 
New Government Medical 
College at Bhiwani 

                      5,000.00              1.00  0 

  Total 8000.00 8000.00 2500.00 7500.00 6500.00 3625.00 0.00 0.00 0.00 51000.00 33203.00 18380.31 

                            

  Major Head -4217- 
Stimulus Package for 
Medical Education & 
Research Department 
(Plan) 

35000.00 25000.00 4806.00 45000.00 45000.00 12916.40 96000.00 13700.15 13400.49       

    

1
1

 

96-Construction of Kalpana 
Chawla Government Medical 

College Karnal 

30,000.00 22,200.00 15,750.77 

95-Construction of works of 
New Government Medical 

College at Panchkula 

2,500.00 1.00 

94-Construction works of 
New Government Medical 

College at Jind 

2,500.00 1.00 

93-Construction works of 
New Government Medical 

College at Bhiwani 

5,000.00 1.00 

Total 8000.00 8000.00 2500.00 7500.00 6500.00 m m m m 51000.00 m 18380.31 

Major Head -4217- 

Stimulus Package for 

Medical Education & 
Research Department 

(Plan) 

35000.00 25000.00 4806.00 45000.00 45000.00 12916.40 96000.00 13700.15 13400.49 

1
T
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DIRECTORATE OF MEDICAL EDUCATION & RESEARCH, HARYANA 

BROAD DETAILS ON WHICH THE BUDGET ESTIMATE OF CURRENT YEAR   
ARE BASED  

2210- Medical & Public Health 
05- Medical Education Training & Research 
105-Allopathy 

Plan Scheme                          (Rs. in lac) 

Sr. 
No.  

Major Head Budget              
2016-17 

Budget Estimate     
2017-18 Proposed 
by the Department 

Amount 
increase 

%age 

1.  83- Establishment of 
o/o Director, Research  

 and Medical Education 
Haryana 

516.00 1060.00 544.00 105.43 

2.  94- Maharaja Agarsen 
Institute of Medical 
Research & Education, 
Agroha  

Grant for creation of 
capital assists. 

6040.00 

 

 

 

1000.00 

7552.03 1512.03 25.03 

3.  82- Establishment of 
BPS Women Medical 
College Khanpur Kalan, 
Sonepat 

8555.00 11898.00 3343.00 39.08 

4.  81- Establishment of 
Mewat Medical College 
at Nalhar, Mewat 

7348.00 13307.00 5959.00 81.09 

5.  78- Establishment of  
Kalpana Chawla Govt. 
Medical College,  
Karnal 

2820.00 7800.00 4980.00 176.59 

6.  Pt. B.D. Sharma 
PGIMS, Rohtak 

09- Grant in Aid   

20000.00 27737.00 

 

7737.00 38.68 

7.  01-13-2210-05-105-75-
51 -  Construction work 
of  
Pt. B.D. Sharma UHS, 
Rohtak 

7556.40 13710.04 6153.64 81.44 

8.  77- Establishment of 
State Institute of Mental 
Health, Rohtak 

 

320.00 405.00 85.00 26.56 
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DIRECTORATE OF MEDICAL EDUCATION & RESEARCH, HARYANA 

BROAD DETAILS ON WHICH THE BUDGET ESTIMATE OF CURRENT YEAR 
ARE BASED 

2210- Medical & Public Health 

05- Medical Education Training & Research 

105-Allopathy 

Plan Scheme (Rs. in lac) 

E Major Head Budget Budget Estimate Amount %age 

No. 2016-17 2017-18 Proposed | increase 

by the Department 

1. | 83- Establishment of 516.00 1060.00 544.00 105.43 

o/o Director, Research 

and Medical Education 

Haryana 

2. | 94- Maharaja Agarsen 6040.00 7552.03 1512.03 25.03 

Institute of Medical 

Research & Education, 

Agroha 

Grant for creation of 1000.00 
capital assists. 

3. | 82- Establishment of 8555.00 11898.00 3343.00 39.08 
BPS Women Medical 

College Khanpur Kalan, 

Sonepat 

4. | 81- Establishment of 7348.00 13307.00 5959.00 81.09 

Mewat Medical College 

at Nalhar, Mewat 

5. | 78- Establishment of 2820.00 7800.00 4980.00 176.59 

Kalpana Chawla Govt. 

Medical College, 

Karnal 

i Pt. B.D. Sharma 20000.00 27737.00 7737.00 38.68 

PGIMS, Rohtak 

09- Grant in Aid 

7. | 01-13-2210-05-105-75- 7556.40 13710.04 6153.64 81.44 

51 - Construction work 

of 

Pt. B.D. Sharma UHS, 

Rohtak 

' 77- Establishment of 320.00 405.00 85.00 26.56 

State Institute of Mental 

Health, Rohtak 
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9.  P-01-13-2210-05-105-
74-51-N-V 

University of Health 
Sciences, Karnal 

09-Grant in aid              

43-Grant for creation of 
Capital  Assets               
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 Total 64155.40 103469.07 40313.67 62.84 

Sr. 
No. 

Mukhya Mantri Muft 
Ilaz Yojana P-01-13-
2210-05-105-76- 

2016-17 2017-18 Amount 
increase 

%age 

1 99- Establishment of 
Kalpana Chawla  
Medical College, Karnal 
24- Material & Supply 

250.00 800.00 650.00 320.00 

2 98- Establishment of 
Mewat Medical 
College at Nalhar  
24- Material & Supplies   

650.00 800.00 150.00 123.07 

3 96- Establishment of 
BPS GMCW  
Khanpur Kalan 
(Sonepat) 
24- Material & Supplies                     

1000.00 1200.00 200.00 120.00 

4 97- Pt. B.D. Sharma 
University of Health  
      Sciences, Rohtak 
09- Grant in Aid 

1500.00 2500.00 750.00 166.67 

 Total 3400.00 5300.00 1750.00  
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Directorate of Medical Education & Research Haryana 

Information regarding - Annual Plan 2017-18  

1- 2210-05-105-83-ESTABLISHMENT OF DIRECTORATE OF MEDICAL 
EDUCATION & RESEARCH) 

The Directorate of Medical Education and Research had been carved out of the 
Health Department as a separate Directorate on 8

th
 January, 2009 for the up-gradation 

and expansion of Medical, Dental, Ayurvadic, Homeopathy and Paramedical Education 
under administrative control of Administrative Secretary of the Department of Health and 
Medical Education. Subsequently a separate Department of Medical Education and 
Research was established vide Government Notification dated 4

th
 September 2014, for 

establishment, up-gradation, expansion and regulation of Medical Education and 
Research, under the administrative control of Administrative Secretary of Medical 
Education and Research. 

Departmental long term objective: 

1. To provide Tertiary Medical Care at affordable prices to the residents of the state 
by opening a Medical College (either in Government  or in Private Sector) in 
every district of the State.  

Departmental medium term objectives (5 years horizon): 

a. To establish University of Health Sciences, Karnal at village Kutail. 

b. To make the Kalpana Chawla Government Medical College, Karnal functional. 

c. To establish Government Medical Colleges at Bhiwani under centrally sponsored 
scheme of Government of India. 

d.  To establish Government Medical Colleges at Jind and Panchkula 

e. To establish Government Dental College in the campus of SHKM, GMC, Nalhar, 
Mewat. 

f. National Cancer Institute at Bhadsa, Jhajjar by AIIMS, New Delhi in collaboration 
with Government of Haryana. 

g. Formulation of Policies/Act for ensuring quality Health Education, Health 
Education includes the field of Medical, Dental, Ayurvadic, Homeopathic, 
Physiotherapy, Pharmacy, Para medical, Para dental, Para Clinical and Hospital 
administration etc.  

h. Initiating new schemes for promoting welfare of students and faculty in Medical 
Education and Research. 

i. To establish and administer agency, authority, boards, corporations, council, 
directorate etc under the aegis of Department of Medical Education & Research.  

Annual objective & impact expected:- 

a. Regulate all schools, colleges and universities in Government, semi Government, 
autonomous and private sector relating to Health and Medical Education. 
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b. Administration and control of all Government schools, colleges, universities 
relating to Health & Medical Education. 

c. Regulation of admissions, fee matter and examination in private and government, 
semi government  and government aided and autonomous institutions functioning 
in Haryana 

d. Arranging funds for development of Medical Education and Research and 
encouraging investment through public private partnership. 

e. Mobilization of funds from Government of India/donor agencies.  

f. To promote training of inservice medical and para medical personnels in various 
fields by deputing them at identified skill centers. 

g. Facilitation of Research projects at National and International level.  

h. Facilitation of exchange programs for both students as well as faculty in medical 
institutions at international level 

To facilitate the Medical Educational Institution in the Haryana State, Government 
has decided to set up office of Director, Medical Education & Research Haryana at 
Panchkula. To make the payment of salary and other expenses, a budget provision of 
Rs.1,060.00 lac has been proposed for the financial year 2017-18 as per details given 
below:-  

 

Sr. 
No. 

Object Head 2017-18 
  (Rs. In 

lac) 

Remarks 

1.  01- Salaries 565.00 
 

For the payment of Salary/ Leave 
Encashment/Education Allowance for 110 
sanctioned posts a sum of Rs. 565.00 lac is 
proposed. 

2.  02- Wages 12.00 For payment of wages to Home peon/Part 
time/Contractual employees, Rs. 12.00 lac is 
proposed. 
  

3.  03- Dearness     
      Allowance 

20.00 To make the payment of DA to the employees, Rs. 
20.00 lac is proposed.  
 

4.  04- Traveling  
      Expenses 

3.00 For the payment of TA/DA of the employees, Rs. 
3.00 lac are proposed.  
 

5.  05- Office  
      Expenses 

45.00 To incur the contingency expenses of the office a 
sum of Rs. 45.00 lac has been estimated. 
 

6.  06- Rent Rate       
      and   
      taxes 

60.00 The Present office of DMER is running from a 
rental building of Tourism since 2009.  
The Rent assessment has been done as Rs. 
21,29,375/- from 22-05-2015 to 21-5-2016.  The 
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payment of rent has been made till August, 2014, 
Due to some administrative reasons the payment 
of rent for last 25 months cannot be made. Now 
the department has asked the Tourism department 
to submit a fresh bill. Once the bill is received, 
Directorate will make full payment out of the 
budget available for this purpose. However of 
rough calculation the figure   of rent that. Director 
owes to tourism corporation approximately 
workout Rs.53.00 lac. Now the DMER office will 
shift to a newly rented building in Sector-16 
Panchkula owned by a private owner. The 
agreement for this has already been done. The 
office will shift in the first week of December. The 
agreed rent per month with the owner of new 
building Rs. 2,15,000/- per month. So the annual 
expenditure comes about Rs. 25,80,000/- lac. 
Available budget 60.00 lac and payment due to 
tourism department is Rs. 53.00 lac. Funds to be 
required till March 2017 for the New owner for 
payment of rent (from 2-9-2015) Rs. 38.70 lac 
There will a deficit of Rs.31.70lac.  
     So this amount need to be paid during the year       
2017-18. The Proposed payment towards rent 
should include the deficits of Rs. 31.70 lac which 
come amounting to Rs. 57.50 lac. Thus this office 
proposed twelve months rent of new building plus 
the deficit of Rs.31.70 lac which comes around Rs. 
57.50 lac. Therefore a budget provision of Rs 
60.00 lac may again be made under the head 
RRT. 
 

7.  21- Motor  
      Vehicles 

30.00 At present the Directorate has one official vehicle 
for HOD (Director) and four staff cars. The 
directorate has sanctioned staff strength of 110 
out of which there are 2 posts Additional Director 
2, 02 posts of Joint Director, 08 posts of Deputy 
Director, 1 posts of Senior Accounts Officer, 2 
posts of Accounts Officer,  The Directorate looks 
after all the 5 Medical Colleges, 11 Dental 
Colleges and 175 Nursing School. The Officials 
makes frequent field visit to various institutes for 
the purpose of inspection and other works. There 
is requirement of additional staff cars to manage 
the such huge work load. Therefore, this 
Directorate proposes to purchase 4 New Staff 
Cars (Maruti Dzire) for smooth functioning of 
office. There are 8 sanctioned posts of Drivers. 
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There will be no problem so far as drivers for new 
vehicle are concerned as 8 posts of driver have 
already been sanctioned for the Directorate. So a 
budget provision of Rs. 30.00 lac has been 
proposed under the Head Motor Vehicle. 

8.  33- Payments 
for 
Professionals 
and Special 
Services 

30.00 
 

Against the 20 sanctioned posts of Clerks the 
Directorate has engaged Computer professionals 
from HARTRON. Out of 20 posts of Clerks, only 5 
regular Clerks are working and the remaining 15 
will be engaged from HARTRON only. So 
approximate Salary of the 15 No. of posts Clerk/ 
Data Entry Operator will be  Rs. 2,10,000/- per 
month. So the Department has proposed Rs. 30.00 
lac under this head. 

9.  45- POL  40.00 The Directorate proposes to purchase 4 new 
vehicles for office use in the Financial year 2017-
18 in addition\n to 5 vehicles available with the 
Department to meet with the requirement of the 
Department. Therefore, a provision of Rs. 40.00 
lac is proposed under this Head. 

10.  64- Lands 100.00 The correspondence with Haryana Urban 
Development Authority is going on for providing 
land for the office building of the Directorate. The 
Matter is under consideration of the Govt. 
Therefore, the present budget provision of Rs. 
100.00 lac may be allowed to continue. 

11.  67- Medical 
Reimburse-
ment 

10.00 A provision of Rs.10.00 lac has been proposed for 
reimbursement of Medical Expenses of the 
Employees. 

12.  69- contractual  
      Services 

60.00 The directorate Medical Education & Research 
has staff strength as under:- 
 

Sanctioned 
regular post 

Filled 
up 

Contractual/ 
outsourcing 
sanctioned 

Filled up 

110 23 32 30 

The present outgo toward the payment of salary/ 
wages to contractual /outsourced employees is 
Rs. 4,24,240/-per month. F.D. has given the last 
sanction of 79 posts with the condition that all the 
posts of Sweeper/Peon/ Stenographer/Junior & 
Senior Stenographer /Junior programmer shall be 
filled with outsourcing only. The total No. of 
outsourced employees of the directorate would be 
32. Therefore, the approximate expenditure 
toward salary/wages as calculated by the 
department is Rs. 4,24,240/- Per month. Thus the 
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department is proposing Rs.60.00 lac for the 
financial year 2017-18. 

13.  70-  LTC 15.00 In view of the Govt. decision to implement the 
report of 7

th
 pay commission there is likelihood that 

employees of the Directorate may avail one month 
salary in lieu of LTC. Since there are 23 No. of 
Regular employees, the likely expenditure under 
Head LTC will be Rs. 15.00 lac. 

14.  79- Ex- Gratia 4.00 For payment to the family of deceased employees,          
Rs. 4.00 lac is required 

15.  88-Computeri-
zation 

50.00 The Department proposes to provide laptop and 
other computer accessories to the officers in the 
Directorate so that office work can be conducted 
smoothly and efficiently.  There is also a proposal 
to constitute a separate Examination Board to be 
called as “Haryana State Para-Medical & Nursing 
Examination Board”.  There will be need to 
develop detailed I.T. infrastructure including 
software for various Examination related process. 
The sum of Rs. 50.00 lac is proposed by the 
Department under this Head.  

 16 92-Energy  
      Charges 

6.00 The payment of electricity bill of the present 
building is initially made by the Mission Director, 
NHRM and thereafter recovered from this 
Department.  The charges of electricity from 
December 2015 till date are pending and the 
department has asked NRHM to submit the Bill 
and payment is to be made before the completion 
of the financial year. Therefore, a budget of Rs. 
60.00 lac is proposed for payment of Electricity 
Charges of the office building.  

17 98-Furniture 10.00 Since new staff will be joining in 2017-18 and the 
Directorate has shifting to the new premises, 
therefore, there is requirement of more furniture.  

 Total 1060.00  

 

2- 2210-05-105-94-51 MAHARAJA AGARSEN INSTITUTE OF MEDICAL 

RESEARCH AND EDUCATION, AGROHA 09- GRANT-IN-AID 

Govt. of Haryana decided to start a Medical College with intake of 50 students at 
Agroha in the memory of Maharaja Agrasen Institute of Medical Education and Research 
Agroha.  First batch was admitted in Medical College, Rohtak as guest students in  
1988-89. After the completion of College Block, the first batch was admitted at MAIMRE, 
Agroha w.e.f. 1994-1995. The Finance Department may be requested to allot of  
Rs.  7,552.03 lac for the financial year 2017-18 
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As per agreement executed between the Govt. and Society, Govt. is providing 
Grant in Aid 99% for meeting the Recurring Expenditure and 50% for Non-Recurring 
Expenditure:- 

Sr. 
No 

Name of Scheme Budget estimate 2017-18 
(Rs. in lac) 

1 94- Maharaja Agrasen Institute of 
Medical Research & Education, Agroha 
(Hisar), Grant in Aid 

Grant in Aid 
 

7,552.03 
 

 Total   7,552.03 

   

   
BROAD DETAILS ON THE BUDGET ESTIMATES OF MAHARAJA AGRASEN 

INSTITUTE OF MEDICAL RESEARCH & EDUCATION AGROHA  
FOR THE YEAR 2017-18 

ELABORATED EXPLANATORY MEMORANDA 

INCOME 

Estimated income during the year 2017-18 is expected to be Rs. 946.39 lac as 
compared to estimated income of Rs. 756.76 lac during the year 2015-16 (as detailed in 
Annexure-I). An increase of Rs. 189.63 lac is expected during the year. Such an increase 
is mainly due to increase in student fee which is due to increase of admission from 50 
MBBS students to 100 MBBS students from the year 2016-17.  

EXPENDITURE 

Recurring Expenditure  

Recurring expenditure for the year 2017-18 is expected to be Rs. 7,389.69 lac (as 
detailed in Annexure-II) as compared to estimated expenditure of Rs. 6,257.97 lac during 
the year 2016-2017. Thus there shall be an increase in expenditure of Rs. 1,131.72 lac as 
compared to previous year. The explanation is given as under 

 i) Salary-An expenditure of Rs. 4628.66 lac on account of salary has been 
proposed by incorporating Academic Allowance, Conveyance Allowance, 
NPA, H.R.A, GP, D.A.@ 125% , Pension, NPS. Rural Allowance to faculty, 
etc. for the financial year 2017-18. There are 519 sanctioned posts for which 
amount has been proposed, detail of which is as under:-  

1. 454 Sanctioned Filled Posts   = Rs.3,541.99 lac 

2.  65 Sanctioned Vacant Posts  = Rs.  258.72 lac 

Total 519 sanctioned Posts  = Rs.3,800.71 lac 

Add: Rural Allowance to faculty  = Rs.  400.08 lac 

 Add: Provision for 7
th

 Pay Commission = Rs.  400.00 lac 

 Add: Ex-gratia of deceased employee  = Rs.    27.87 lac 

Total      =Rs. 4,628.66 lac  
                                          (as per Annexure-II) 
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- 94- Maharaja Agrasen Institute of Grant in Aid 7,552.03 

Medical Research & Education, Agroha 

(Hisar), Grant in Aid 

Total 7,552.03 

BROAD DETAILS ON THE BUDGET ESTIMATES OF MAHARAJA AGRASEN 
INSTITUTE OF MEDICAL RESEARCH & EDUCATION AGROHA 

FOR THE YEAR 2017-18 

ELABORATED EXPLANATORY MEMORANDA 

INCOME 

Estimated income during the year 2017-18 is expected to be Rs. 946.39 lac as 

compared to estimated income of Rs. 756.76 lac during the year 2015-16 (as detailed in 

Annexure-l). An increase of Rs. 189.63 lac is expected during the year. Such an increase 

is mainly due to increase in student fee which is due to increase of admission from 50 

MBBS students to 100 MBBS students from the year 2016-17. 

EXPENDITURE 

Recurring Expenditure 

Recurring expenditure for the year 2017-18 is expected to be Rs. 7,389.69 lac (as 

detailed in Annexure-ll) as compared to estimated expenditure of Rs. 6,257.97 lac during 

the year 2016-2017. Thus there shall be an increase in expenditure of Rs. 1,131.72 lac as 

compared to previous year. The explanation is given as under 

i) Salary-An expenditure of Rs. 4628.66 lac on account of salary has been 

proposed by incorporating Academic Allowance, Conveyance Allowance, 

NPA, HR.A, GP, D.A.@ 125% , Pension, NPS. Rural Allowance to faculty, 

etc. for the financial year 2017-18. There are 519 sanctioned posts for which 

amount has been proposed, detail of which is as under:- 

1. 454 Sanctioned Filled Posts = Rs.3,541.99 lac 

2. 65 Sanctioned Vacant Posts = Rs. 258.72 lac 

Total 519 sanctioned Posts = Rs.3,800.71 lac 

Add: Rural Allowance to faculty = Rs. 400.08 lac 

Add: Provision for 7™ Pay Commission = Rs. 400.00 lac 

Add: Ex-gratia of deceased employee =Rs. 27.87 lac 

Total =Rs. 4,628.66 lac 

(as per Annexure-ll)
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There is an increase of Rs. 639.27 lac as compared to previous year. The increase 
is due to provision taken for 7

th
 pay commission and also due to approximate 6% increase 

in total salary as compared to the previous year. A provision of Rs. 400.08 lac for 204 
teachers on account of Rural allowance equivalent to the special allowance being given in 
BPS, Medical College, Khanpur has been made. A provision of Rs. 234.00 lac have been 
made on account of NPS/Pension contribution of employees and  a tentative provision of 
Rs. 150.00 lac has also been incorporated for payment of arrear of NPS to the staff 
appointed on or after 01.01.2006.  

ii) Learning Resource Allowance A provision of Rs. 14.00 lac (Rs. 20000/- for 
approximate 70 faculty members) has been made on account of Learning 
Resource Allowance. 

iii) Wages  A provision of Rs. 1,056.00 lac on account of payment of wages to the 
manpower engaged/hired through outsourcing contract on the basis of 
minimum wages as per DC, Hisar rates on the pattern of University of Health 
Sciences, Rohtak has been made. 

iv) POL running & maintenance The abbreviation stands for Petrol, Oil and 
Lubricants. There are 18 vehicles in this institution which includes buses, 
jeeps, ambulances, tractors, etc for which amount required for day to day 
running and maintenance. Therefore, a provision of Rs. 56.92 lac (as per 
annexure-II) has been made for POL etc. for the year 2017-18. A increase of 
Rs. 05.17 lac @ 10% is taken as compared to estimated cost of Rs. 51.75 lac 
for the year 2016-17. 

iv) Material & Supply It includes hospital expendables (i.e. cotton, bandage, 
chemicals, reagents, medicines, x-ray films, O.T. expendables etc. A provision 
of Rs. 550.00 lac (as per annexure-II) has been made for material & supply for 
the year 2017-18. An increase of Rs.185.45 on the basis of 110% of the actual 
expected expenditure of the year 2016-17is taken [i.e. 110% of (250 lac from 
april’16 to Sept.16*2)]. The provision of this year is increased by 50% as 
compared to the estimated expenditure of the year 2016-17 because OPD and 
indoor have increased to a large extent and due to this expenditure on 
medicines, chemicals, X-ray films, etc. have increased. 

v) Office Exp & Other Contingencies     A provision of Rs. 479.64 lac (as per 
annexure-II) have been made under this sub head for the year 2017-18 as 
compared to estimated expenditure Rs. 398.04 lac for the year 2016-17. An 
increase of Rs. 81.60 lac @ approx. 20.50 % is expected for the year. The 
expenditure on electricity is taken @110% of actual expected expenditure of 
Rs. 314.00 lac for the year 2016-17.While expenditure on advertisement, 
printing and stationery, horticulture, postage, telegram, stationery, traveling 
expenses, telephone, water, news papers, professional charges, audit fee, 
legal fee, waste disposal and other misc. expenditure have been taken @ 
110% of estimated expenditure of the year 2016-17. All the estimated 
expenditure for the year 2017-18 have been rounded off to nearest hundred of 
rupees in the annexure-II. 
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vi) Repair & Maintenance 

a) Repair & Maintenance M & E and Water Supply  For smooth 
running of the college & hospital it is essential that machinery & 
equipment, furniture & fixtures should be maintained properly and got 
repaired from time to time and water supply be made timely. Hence a 
provision of Rs. 70.40 lac for the year 2017-18 has been made under this 
sub head as compared to estimated expenditure of Rs. 69.00 lac for the 
year 2016-17 (as per annexure-II).  

b) Repair & Maintenance of Building A provision of Rs. 246.67 lac 
(annexure-II) have been taken for the year 2017-18 as compared to 
budgeted estimate of Rs. 224.25 lac for the year 2016-17. The huge 
provision is made because the repair & renovation work of the old 
buildings is in progress, repair & renovation of old water works, old 
hostels to be done and other petty repair works to be carried out. To 
complete repair and renovation work, this amount is essentially required.  

vii) Stipend to Interns/PG The stipend is being given to MBBS students 
doing internship as per policy of the Govt. Provision of Rs. 72.00 lac has been 
made (@Rs.12000/- P.M. per students for 50 students at present).  Also a 
provision of Rs. 188.26 lac has been made for 22 PG students as per the rates 
and scale allowed by the Govt. for PG students in the State.  

viii) Children Education Allowance (C.E.A.)/ Medical Insurance The Govt. has 
allowed Children Education Allowance vide notification Enst No. 4/5/2009-5FR 
dated 27.08.2014. Therefore a provision of Rs. 26.11 lac has been made (Rs. 
750/- per Child for approx. 290 children. And a minimal of Rs. 1.00 lac has 
been made for Medical Insurance to escape any liability which may arise on 
account of any claim made by the patient against the institution. 

Non Recurring expenditure 

Non Recurring expenditure of Rs. 2,365.26 lac (as detailed in Annexure-III)  is 
expected to be incurred on furniture, machinery & equipment, library books and new 
construction works to be taken up during the year 2017-18 as compared to expected 
expenditure of Rs. 2113.29 lac for the year 2016-17.  

i) Machinery & Equipment, Vehicles, Furniture and Library Books: -   There 
is an estimated demand of Rs. 837.60 lac received from various departments 
(list attached) for purchasing essential new machinery & equipments which 
have been restricted to balance approved expenditure of Rs. 600.00 lac under 
this head in the revised Project Cost of Rs. 172.51 crore. An estimated 
demand of Rs. 140.00 lac for library books and journals (needed as per MCI) 
required to be purchased during the year 2017-18 have been incorporated in 
the budget provision. Also, a sum of Rs. 56.00 lac have been demanded for 
purchasing of 2 new buses and 2 new jeeps. Therefore, a total provision of Rs 
740.00 lac (as per annexure-III) have been made under these sub-heads 
keeping in view the feasibility, essentiality and to upgrade the medical facilities 
and studies of UG as well as PG students.  

vi) 

vii) 
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ii) Construction of Building A provision of Rs. 1,625.26 lac (as per annexure-
III) have been made for the year 2017-18 for construction of buildings which 
will be borne by Society & Govt. on 50-50 basis as compared to estimate of 
Rs. 1296.24 lac for the year 2016-17. The provision has been made for new 
buildings i.e. construction of new hospital block D and E and additional floor on 
work shop to be used as hostel for MBBS students in place of 50 No. Type-IV 
Qtrs which will be essentially needed for increased 100 MBBS seats.  

The Govt. is therefore, requested to kindly accord necessary sanction for making 
budgetary estimates of Rs. 8,808.56 lac (approx) (as per Appendix-I) and also accord 
sanction for releasing Grant-in-aid of Rs. 7,552.03 lac for the year 2017-18 to this 
institution.  

3- 2210-05-105-82-51 ESTABLISHMENT OF BPS GOVT. MEDICAL COLLEGE 
FOR WOMEN, KHANPUR KALAN, SONEPAT  

The BPS Govt. Medical College & Hospital, Khanpur Kalan, Sonepat has made 
functional w.e.f. September, 2011. This College is 100 seated Medical College and 620 
bedded Hospital attached to the College. To strengthen the staff of the Medical College & 
Hospital a sum of    Rs.11,898.00 lac as compared to BE of Rs. 8555.00 lac during the 
year 2016-17 has been proposed for the salary and other expenditure of faculty and other 
Para Medial/ Administrative Staff. 

Thus, Total budget provision under this scheme has been proposed as under:- 

2210-05-105-82- ESTABLISHMENT OF BPS GOVT. MEDICAL COLLEGE FOR 
WOMEN, KHANPUR KALAN, SONEPAT  

Sr. 
No. 

Object Head BE 2017-18 
(Amt. in Rs.) 

Remarks 

1 01- Salaries 37,00,00,000 The quantum of salaries has been 
estimated to Rs. 37,00.00 Lac for the 
financial year 2017-18. Out of total 
sanctioned posts 1314, only 690 posts has 
been filled and out of 624 vacant posts the 
recruitment of 311 various posts are in 
progress and are likely to be filled up in the 
financial year as per mandatory 
requirement of the Medical Council of India. 
If, the 7

th
 pay commission is implemented in 

Haryana, is that case salary head will 
increase due to merging of DA in salary.  

2 02- Wages 15,00,00,000 Expenditure of Rs. 1,500.00 lac for the 
financial year 2017-18 has been estimated 
for payment of wages to the out sourced 
persons appointed through service 
providing agencies and due to hike of DC 
wages rates and increase of sanctioned 
strength of workers. 

3 03- Dearness 
Allowance 

40,00,00,000 Expenditure of Rs. 4,000.00 lac on account 
dearness allowance has been included in 
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the budget proposal for the financial year 
2017-18 on the basis of increase of DA 
rates and appointment of new employees 
as per MCI requirements. If, the 7

th
 pay 

commission is implemented in Haryana, is 
that case DA head will decrease due to 
merging of DA in salary. 

4 04- Traveling 
Expenses 

10,00,000 Expenditure of Rs. 10.00 lac has been 
estimated and provided in the budget 
estimate for the financial year 2017-18 for 
payment of TA/DA to the staff. 

5 05- Office 
Expenses 

1,00,00,000 An expenditure of Rs. 100.00 Lac has been 
estimated and provided in the budget 
proposal for the year 2017-18 for payment 
of telephone bills, purchase of postage 
stamps, stationery items, Photostat, 
cartridge refilling, payment of news paper 
bill for library, assessment fees of MCI, 
payment of material of sanitary items, pest 
control services and other small expenses 
etc. 

6 07- Publication 1,20,00,000 An amount of Rs. 120.00 Lac has been 
estimated and sanctioned in budget 
estimate of the financial year 2017-18 for 
purchase of Library Books, Journals, OPD 
Slips, admission files etc. as per 
requirement of the Medical Council of India. 

7 Stipend/ 
Scholarship 

2,00,00,000 23 Nos PG seats have been approved by 
Medical Counsel of India. 7 Nos. PG 
students in 1

st
 batch have already joined in 

2016-17 session. Thus, 30 PG & DNB 
students are likely to be admitted 2017-18 
i.e. 7 of 2016-17 (1

st
 batch) and 23 of 2017-

18 (1
st
 batch). Stipend @ 53000 per month 

per student.  

7 13- Hospitality & 
Entertainment 
Expenses 

2,00,000 An amount of Rs. 2.00 Lac for payment of 
Hospitality & Entertainment expenses of the 
visitors/guest / meeting held in the 
institution from time to time. 

8 18- Maintenance 2,40,00,000 An amount of Rs. 240.00 Lac has been 
proposed in the budget estimate for the 
financial year 2017-18 for upkeep and 
maintenance of existing Building of the 
institution, parking, gardening, roads and 
payment of AMC and CMC of medical 
machinery & equipment and AC plant. 

9 19- Machinery & 3,00,00,000 An amount of Rs. 300.00 lac has been 
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Equipments proposed in the budget estimate for the 
year 2017-18 for purchase of machinery 
and equipments as per requirement of 
Medical Council of India. 

10 21- Motor 
Vehicle 

       12,00,000 An amount of Rs. 12.00 Lac has been 
estimated & provided in the Budget 
Estimate for the financial year 2017-18 for 
repairs and maintenance of 12 vehicles i.e. 
Honda City Car, Swift Dzire Car, Boloro 
Zeep, Ambulance, Truck, Bus, Harsha Van 
etc. and purchase of vehicle for this 
institution.  

11 33- Payments for 
Professionals 
and Special 
Services 

2,00,000 Arrangement of anticipated activities 
expenses 

12 40- Water 
Charges 

2,00,000 An expenditure of Rs. 2.00 Lac has been 
estimated to be incurred during the financial 
year on account of water charges as a 
token provision. 

13 45- POL 10,00,000 An amount of Rs. 10.00 Lac for the 
payment of P.O.L. for 12 vehicles viz. 
Honda City Car, Swift D-zire Car, Bolero 
Jeeps, Ambulances, Truck, Bus, Harsha 
Van etc. and other vehicles to be purchased  
during the financial year 2017-18. 

14 67- Medical 
Reimbursement 

20,00,000 An expenditure of Rs. 20.00 lac has been 
provided in the budget estimated for the 
financial year 2017-18 for payment of 
reimbursement of medical expenses of 
Hospital and office staff. 

15 69- Contractual 
Services 

4,00,00,000 An expenditure of Rs. 400.00 Lac has been 
proposed for the year 2017-18 for payment 
of remuneration and wages to the 
employees engaged on contractual basis 
i.e. SR, Demonstrator, Faculties and JR’s 
and other ministerial staff.  

16 70-  LTC 25,00,000 An expenditure of Rs. 25.00 Lac has been 
proposed in budget estimate for the 
financial year 2017-18 for the payment of 
L.T.C. to the eligible staff as per govt. 
instructions. Increase in demand is due to 
filling up new posts. 

17 79- Ex- Gratia 5,00,000 An expenditure of Rs. 5.00 Lac has been 
provided in the budget estimate for the 
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financial year 2017-18 under the sub-head 
Ex-gratia as a token provision. 

18 88-
Computerization 
(IT) 

1,00,00,000 An expenditure of Rs. 100.00 Lac has been 
provided in budget estimate for the financial 
year 2017-18 for the purchase and 
installation of computers and its 
accessories. 

19 89- 
Miscellaneous  

1,00,00,000 An expenditure of Rs. 100.00 Lac has been 
proposed in budget estimate for the 
financial year 2017-18 for making the 
payment of laundry charges, hospital 
kitchen and diet charges, purchase of 
furniture and fixture etc. The monthly 
expenditure of laundry and diet charges is 
about 10 lac per month.  

20 92- Electricity & 
Energy Charges 

10,50,00,000 An expenditure of Rs. 1,050.00 Lac has 
been proposed in budget estimate for the 
financial year 2017-18 for the payment of 
electricity charges which is approximately 
90 lac per month. Due to hike rates of 
electricity and completion of 2

nd
 phase 

building of this institute in the financial year 
2017-18. Expenditure incurred for purchase 
of diesel for DG set is also meet out under 
this head. 

  Total 1,18,98,00,000  

 
4- 2210-05-105-81-51 ESTABLISHMENT OF MEWAT MEDICAL & TEACHING 

COLLEGE AT NALHAR, MEWAT Annual Plan 2017-18. 

1.    Long Term Objective. 

 To declare it as centre of excellence for Health Care & Medical 
Education. 

 To upgrade it into Health University in Southern Haryana Region. 

2. Medium Term Objective. 

 Opening of super specialty Hospital. 

 Starting of Post graduate course in Pre/Para/clinical Subject. 

 Starting of Trauma Centre. 

3. Annual Objective and impacts. 

 Increase of teaching bad from 400 to 500. 

 Recruitment of Staffs (Doctors, Paramedical, Ministerial & Services etc) 
as per MCI recruitment for MBBS & starting PG course. 

25 

financial year 2017-18 under the sub-head 

Ex-gratia as a token provision. 

18 88- 

Computerization 

(T 

1,00,00,000 An expenditure of Rs. 100.00 Lac has been 

provided in budget estimate for the financial 

year 2017-18 for the purchase and 

installation of computers and its 

accessotries. 

19 89- 

Miscellaneous 

1,00,00,000 An expenditure of Rs. 100.00 Lac has been 

proposed in budget estimate for the 

financial year 2017-18 for making the 

payment of laundry charges, hospital 

kitchen and diet charges, purchase of 

furniture and fixture etc. The monthly 

expenditure of laundry and diet charges is 

about 10 lac per month. 

20 92- Electricity & 

Energy Charges 

10,50,00,000 An expenditure of Rs. 1,050.00 Lac has 

been proposed in budget estimate for the 

financial year 2017-18 for the payment of 

electricity charges which is approximately 

90 lac per month. Due to hike rates of 

electricity and completion of 2™ phase 
building of this institute in the financial year 

2017-18. Expenditure incurred for purchase 

of diesel for DG set is also meet out under 

this head. 

Total 1,18,98,00,000 

2210-05-105-81-51 ESTABLISHMENT OF MEWAT MEDICAL & TEACHING 
COLLEGE AT NALHAR, MEWAT Annual Plan 2017-18. 

1. Long Term Objective. 

. To declare it as centre of excellence for Health 

Education. 

Care & Medical 

e To upgrade it into Health University in Southern Haryana Region. 

2. Medium Term Objective. 

e  Opening of super specialty Hospital. 

e  Starting of Post graduate course in Pre/Para/clinical Subject. 

e  Starting of Trauma Centre. 

3. Annual Objective and impacts. 

e Increase of teaching bad from 400 to 500. 

. Recruitment of Staffs (Doctors, Paramedical, Ministerial & Services etc) 

as per MCI recruitment for MBBS & starting PG course.



26 
 

 Expansion of infrastructure in terms of Building and Hospital utility 
services. 

4. Strategies. 

 Frequent recruitment as per MCI recruitment. 

 Frequent procurement of equipments as per MCI. 

5. Schemes. 

   Janani Suraksha Yojna. 

   Birth & date registration. 

   On- line post mortem registration. 

   Hemovigilance online reporting. 

   Salamati Programme. 

 To run the Shaheed Hassan Khan Mewati Govt. Medical College, Nalhar at 
Mewat, a budget provision of Rs. 13,307.00 lac as compared to BE Rs. 7348.00 lac 
during the year 2016-17  has been made for the financial year 2017-18. For all the 
components and total budget provision under this scheme has been detailed below:- 

  

2210-05-105-81-51 ESTABLISHMENT OF SHAHEED HASAN KHAN MEWATI GOVT. 
MEDICAL COLLEGE, NALHAR MEWAT 

Sr. 
No. 

Object Head BE 2017-18 

(Rs. in lac) 

Remarks 

1.  01- Salaries 73,00,00,000 

 

At present 291 employees are working 
against the sanctioned post of 1,096. It is 
estimated that all vacant posts will be filled 
in the next financial year 2017-18. The 
process of filling up of the remaining vacant 
posts of the all groups is in progress. So 
keeping in view this fact this component 
has been increase as per BM-10. 

2.  03- Dearness 
Allowance 

7,00,00,000 

 

-do- 

3.  04- Traveling 
Expenses 

7,00,000 Keeping in view the number of posts and 
smoothing functioning of the office an 
amount of the Rs. 7 laks has been 
proposed under this sub head. There is 
slight increase in budget provision due to 
revision enhancement of fares and daily 
allowances. 

4.  05- Office 
Expenses 

3,00,00,000 An expenditure of Rs 3.00 crore has been 
estimated in the budget proposal for the 
financial year 2017-18 for the payments 

during the year 2016-17 
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mise. Bills e.g. telephone bills stationery & 
various forms postal stamps and other 
office expenditure. Details of which is an 
under:- 

(i)    Telephone and Internet = 10.00 lakh 
       bills 

(ii)   Stationery                         = 50.00 lakh 

(iii)  Payment of various forms  
 for  Hospital like OPD  
 Card etc.              = 10.00 lakh 

(iv)  Payment of Honorarium  
 for filling the post of all  
 Group of vacant  posts  
 at the time of in Interview/ 

       Written test etc.  = 10.00 lakh 

(v)  Purchase of computer/ 
 printer/Photostat machine 
 /cartage etc.         = 50.00 lakh 

(vi)  Misc. items i.e. service  
 stamps etc.  = 5.00 lakh 

(vii) Development of Hospital 

        Information Systems       = 165.00 
Lakh      

                                    Total   = 300.00 lakh 

5.  06- Rent Rates 
& Taxes 

0  

6.  07- Publication 1,50,00,000 An Expenditure of Rs. 1.5 Cr. has been 
estimated and sanctioned in budget 
estimate of the financial year 2017-18 for 
purchase of Library Books and Journals.  
The process regarding start up of Post 
Graduate class is in progress.  Hence more 
books and Journals are required as per 
M.C.I. norms.  The present budget 
allocation is in sufficient to meet out the 
requirements. 

7.  08-Advertising & 
Publicity 

 

50,00,000 An amount of Rs.00.50 Cr. has been 
anticipated and proposed in the budget 
estimate for the financial year 2017-18 for 
payment of advertisement and publicity bills 
through media.  The Institute has to call 
tenders to meet out its requirements 
through Director Public Relation 
Department.  This expenditure was booked 
under minor head (05) office expenses 
during the last year. 
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8.  12-Stipend/ 
Scholarship 

15,00,000 An amount of Rs.15.00 lac has been 
proposed for payment of SC student for 
Stipend/Scholarship. 

9.  13- Hospitality & 
Entertainment 
expenses 

5,00,000 An amount of Rs.5.00 lac has been 
proposed for payment of hospitality & 
entertainment expenses of the 
officers/guest for the financial year 2017-
18.This expenditure was booked under 
minor head office expenses during the last 
year. 

10.  17-Minor works 50,00,000 An amount of Rs.0.50 Cr. Has been 
proposed in the budget estimate for the 
year 2017-18 for  petty works in the hospital 
and college. 

11.  18- Maintenance 6,00,00,000 An amount of Rs.6.00 Cr. has been 
proposed in the budget estimate for the 
financial year 2017-18 for upkeep and 
maintenance of existing hospital building 
and repair of equipments CMC of STP WTP 
Lifts DG Set HVAC Fire Fitting etc. because 
the need of hospital is not sufficient in the 
cost of project. Earlier the Expenditure was 
booked under Minor Head (24) material and 
supply and the same has under estimated 
by Rs. 6,00,00,000/- during the year 2017-
18.   Details of which is an under:- 

(i)  Maintenance of lifts    =  1.00 Crore 

(ii)  Maintenance of HVAC  =  1.00 Crore 
  & CMC & maintenance  
 of electric system   =  2.00cr 

(iii)  Maintenance of STP  
 WTP/DG sets        =  0.20 Cr. 

(iv)  Maintaining hospital  
 building                 =  0.80 Cr. 

(v)  CMC of Medical Equipment and  

       machinery                     =  1.00 Cr. 

 Total  =  6.00 Crore 

12.  19- Machinery & 
Equipments 

5,00,00,000 An amount of Rs. 5.00 Cr. has been 
proposed in the budget estimate for the 
year 2017-18 for purchase of machinery 
and equipments i.e. Autopsy saw with 
Vacuum dust collector, Blood cell separator 
with Blood Donor Couch, Computerized 
Autonomic function testing system 
operating gynecological endoscope, Band 
applicator, Bipolar hand instrument for 
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operating hysteroscope, ultrasound 
machine with colour doppler etc. due to 
newly established Hospital/College lives 
saving Machineries are essential to 
purchase.  Further  as per guidelines of 
MCI these Machinery and Equipments are 
mandatory for the Institute. 

13.  21- Motor 
Vehicle 

50,00,000 An amount of Rs.50.00 lac has been 
estimated & provided in the budget 
estimate for the financial year 2017-18 for 
purchase of 2 new vehicles & ALS. The 
total numbers of 13vehicles are essential 
for the hospital. 

14.  24- Material & 
Supply 

2,00,00,000 An expenditure of Rs.2.00 Cr. has been 
estimated for the financial year 2017-18 for  
purchase of various Material i.e. Bed 
Sheets Pillows Blankets Pillows Cover 
Aprons Cotton Guage Clothes Dressing 
Material Linen Gases Laboratory Kits 
Beakers Test Tubes Lab. Good/ Reagents 
kits oxygen gas etc. etc. 

15.  33- Payments 
for Professionals 
and Special 
Services 

10,00,000 This component has been estimated under 
sub head contractual services only Rs.10.00 
lac be provision under this object to 
obtained professional services for this 
institute. 

16.  34-Other 
Charges 

20,00,000 An expenditure of Rs.20.00 lac has been 
estimated to be incurred during the year 
2017-18 on account of other misc. charges 
which are not covered under other specified 
components /heads. 

17.  45- POL 30,00,000 An amount of Rs. 30.00 lac for the payment 
of P.O.L. for 13 vehicles i.e. one Honda City 
Car One Swift Dezire Car One Jeep and 
two Ambulances three Buses one Van one 
Tractor one Truck and two Vehicles are to 
be purchased  during the financial year 
2017-18. 

18.  47- Store & 
Equipment 

25,00,000 An amount of Rs. 25.00 lac has been 
provided in the budget estimated for the 
financial year 2017-18 for the procurement 
of stores items and equipment. 

 

19.  67- Medical 
Reimbursement 

30,00,000 An expenditure of Rs. 30.00 lac has been 
provided in the budget estimated for the 
financial year 2017-18 for payment of 
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reimbursement of medical expenses of 
hospital and office staff 

20.  69- Contractual 
Services 

20,00,00,000 An expenditure of Rs. 20.00 Cr .has been 
provided in the budget estimate for the 
financial year 2017-18 for payment of 
persons engaged on contract basis.  At 
present five agencies are providing services 
of Security Sanitation House keeping 
Kitchen Gardening and other services 
through outsourcing policies.  Further the 
payment to the employees engaged on 
contract basis i.e. Staff nurse Lab Attendant 
Accountants and other posts is made. 
Earlier the Expenditure was booked under 
Minor Head (33) Professional and Special 
Services during the FY 2016-17 and the 
same has under estimated by Rs. 12.00 
crore during the year 2017-18.   Details of 
which is an under:- 

(i) Security Services 26x 12 = 312.00 lakh 

(ii)  Housekeeping 30x 12 = 360.00 lakh 

(iii)  Sanitation  25 x 12 = 300.00 lakh 

(iv)  Kitchen services 12 x 12 =144.00 lakh 

(v)  Gardening trader & other  
 services 18 x 12 = 216.00 lakh 

(vi)  Payment to contractual  
 services @57 Lakh per  
 month (57x12)            = 684.00 lakh 

 Total                             =  2,000.00 lakh 

21.  70-  LTC 1,00,00,000 An expenditure of Rs. 1.00 Cr. Has been 
proposed in budget for the current financial 
year 2017-18 for the payment of L.T.C. to 
the eligible staff as per Govt. instructions for 
the Block Year 2016-19. 

22.  79- Ex- Gratia 15,00,000 An expenditure of Rs. 15.00 lac has been 
provided in the budget estimate for the  
financial year 2017-18 for the payment of 
Ex-Gratia to the family of deceased 
employees. 

23.  83- Equipment 
of Lab 

1,00,00,000 An expenditure of Rs.1.00 Cr. has been 
provided in the budget estimate for the  
financial year 2017-18 for the procurement 
of lab equipments. 

24.  

 

86- Training  0  
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 25. 92- Energy 
Charges 

10,00,00,000 An expenditure of Rs. 10.00 Cr. has  been 
proposed in budget estimate for the  
financial year 2017-18 for the payment of 
electricity charges fuels for D.G. set & bill of  
Public Health Department for supply of 
water.    Details of which is an under:- 

(i)  2 Oil tanker per month i.e.  
 24 tanker @ 6 lakh appxt. = 140.00 lakh 

(ii) Electricity Bill 71.66 lakh  
 per  month for 12 months  
 72 x 12             = 860.00 lakh 

 Total                              =  1,000.00 lakh  

both the expenditure were incurred under 
Head POL & Office Expenses respectively 
during the current financial Year 2016-17. 

26. 98- Furniture 50,00,000 An expenditure of Rs. 50.00 lac has been 
proposed in budget estimate for the 
financial year 2017-18 for the purchase of 
furniture. 

 Total 1,33,07,00,000  

  

5. 2210-05-105-78-51 ESTABLISHMENT OF KALPANA CHAWLA MEDICAL 
COLLEGE, KARNAL 

 The concept plan of the project was approved on 10.10.2012. Foundation stone 
of the Medical College was laid on 18.11.2012 in the premises of erstwhile Police Lines 
Karnal. 

The Detailed Project Report (DPR) amounting to Rs. 645.77 crore for the 
construction of Kalpana Chawla Govt. Medical College, Karnal has been approved 
approx. 52 acre land is available for this project for the construction of hospital, college 
and residential building. 

In order to make the Kalpana Chawla Government Medical College Hospital 
functional, the state government has sanctioned 864 posts of different nomenclature and 
a new hospital with more than 500 indoor beds has been constructed by the Executing 
Agency HSCC (A Govt. of India Enterprise). 

At present 242 staff is working under Kalpana Chawla Government Medical 
College, Karnal and 81 members of teaching faculty have been appointed by the 
Government. 134 posts of class-III & IV are being filled on transfer basis from other 
departments. Further, 307 posts of class-III & IV are being filled by direct recruitment. 

The new hospital building is likely to be taken over by the department in the month 
of January 2017, and expenditure will naturally increase to almost double the present 
expenditure in various objects of the expenditure schemes. In the next financial year i.e. 
2017-18, the working staff on roll with increase from presently 242 to 758 approx. Taking 
into account the strength of staff which would be on roll of the College, the budgetary 
demand of the College under various standard objects works out to Rs. 78.00 crore as 
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compared to BE Rs. 2820.00 lac during the year 2016-17  for the financial year 2017-18 
including the budgetary requirement to implement the recommendation of 7th Central Pay 
Commission. 

In the light of above, Finance Department, Haryana may kindly be approached to 
consider allotment of funds to the tune of Rs. 78.00 crore for the year 2017-18, the 
nominal rolls in BM-10 is enclosed under head 2210-Medical & Public Health, 05-Medical 
Education, Training & Research-105 Allopathy, Sub head-78-Establishment of Kalpana 
Chawla Govt. Medical College, Karnal (PLAN).  

The aim of Kalpana Chawla Govt. Medical College, Karnal is to provide medical 
facilities to patients/public. At present there are average 2500 to 3000 OPD patient per 
day are getting medical and free medicines facilities. As well as 280-300 indoor patients 
are getting the same facilities. After the take over the new building proposed to be shifted 
in the month of Nov. 2016, the OPD and IPD patients are likely to be increased 
substantially. The funds are to be borne by the State Govt. through consolidated fund of 
the state in the shape of budget allotment. 

The breakup of Budget provision required under various primary units for the 
establishment of Kalpana Chawla Govt. Medical College, Karnal for the financial year 
2017-18 is as under: 

2210-05-105-78—Establishment of Kalpana Chawla Govt. Medical College, 
Karnal (Plan) 

Sr. 
No 

Object Head BE 2017-18 

(Rs. in Lac) 

Remarks 

1.  01- Salaries 4,400.00 The quantum of salaries has been estimated to          
Rs. 4,400.00 Lac for the financial year 2017-18 
for the total staff strength of 758 keeping in 
view pay and allowances under 7

th
 Pay 

Commission. 

2.  03- Dearness 
Allowance 

600.00 An Expenditure of Rs. 600 Lac on account of 
D.A. approximately @ 6% has been included in 
the budget proposal for the financial year 2017-
18 as per 7

th
 Pay Commission. 

3.  04- Traveling 
Expenses 

5.00 An expenditure of Rs. 05.00 Lac has been 
estimated and provided in the budget estimate 
for the Financial year 2017-18 for payment of 
TA/DA to the staff. 

4.  05- Office 
Expenses 

80.00 An expenditure of Rs. 80.00 Lac has been 
estimated and provided in the budget proposal 
for the year 2017-18 for payment of misc. bills 
e.g. Telephone, Postage, Stationery, Photostat, 
Refreshment, Fax Machine, Furniture, 
Advertisements, Printing of Forms etc. The new 
building is proposed to taken over in the month 
of Nov. 2016 the estimate has been projected 
accordingly. 
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5.  07-Publication 100.00 An expenditure of Rs. 100 Lac has been 
proposed in the budget estimate for the 
financial year 2017-18 for the purchase of 
Medical Books, Indian and Foreign Journals for 
the students of MBBS 2

nd
 year. 

6.  13-Hospitality 
/Entertainment 
Exp. 

2.00 There is a need of hospitality fund in this 
institution as such an expenditure of Rs. 2 Lac 
has been proposed in the budget estimate for 
the financial year 2017-18 for hospitality 
expenditure of the institute 

7.  17- Minor Works 10.00 An expenditure of Rs. 10.00 Lac has been 
estimated and proposed for the year 2017-18 
for repair of old hospital/residential buildings. 

8.  18- Maintenance 100.00 An expenditure of Rs. 100.00 Lac has been 
estimated and proposed for the year 2017-18 
for meet the expenditure of AMC/CMC of 
machinery of hospital like CT Scan, X-ray 
Machine, Ultrasound etc. and payment of 
biomedical waste.  The detail is as under:- 

a.  AMC/CMC of CT Scan Rs 26.00 Lac 

b.  AMC/CMC of Ultrasound  Rs 10.00 Lac 

c.  Payment of Bio Medical waste 
 @ Rs. 1.20 Lac per month Rs 14.40 Lac 

d.  Payment of other  
 machinery etc.          Rs. 49.60 Lac 

 Total Rs. 100.00 Lac 

9.  21- Motor 
Vehicle 

100.00 An amount of Rs. 100.00 lac has been 
proposed in the budget estimate for the year 
2017-18 for the purchase of new vehicles for 
KCGMC, Karnal and repair of existing vehicles 
of KCGMC. The case for the purchase of 
vehicle already under process. An amount of 
Rs. 81 Lac, the detail is as under:- 

Sr. 
No. 

Name of Vehicle Estimated 
cost per unit 
(Rs. in Lac) 

Qty. Total Estimated 
cost (in Rs.) 

1 ALS Ambulances 
(Two Advance 
Life Support 
Ambulances) 

28.00 02 5600000.00 

2 Mini Bus Air 
conditioned 

18.00 01 1800000.00 

3 Small Goods 
Carrier Like Dost 
Smart Ashok 
Leyland and 
Bolero Maxi Truck 
Plus 

07.00 01 700000.00 

 Total   8100000.00 
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Rest of Rs. 19 Lac has been proposed for the 
maintenance and repair / insurance of the 
vehicles. 

10.  24-Material & 
Supply 

100.00 An expenditure of Rs. 100.00 Lac has been 
estimated for the purchase of Misc. 
equipments, Reagents for Laboratory for daily 
use, Aprons, Cotton, Gauge, Cloths, Dressing 
Material, Linen Gases, Laboratory Kits, 
Beakers, Test Tubes, Lab. Goods etc. & day to 
day expenditure for running of hospital. 

11.  33- 
Professionals 
and Special 
Services 

40.00 An expenditure of Rs. 40.00 Lac (approximate) 
has been proposed in budget estimate for the 
current financial year 2017-18 for payment of 9 
Data Entry Operators, Junior Programmers & 
Sr. Programmer. 

12.  45- POL 20.00 An amount of Rs. 20.00 Lac for the payment of 
P.O.L. for existing vehicles of hospitals and 
new vehicles to be purchased in the year 2017-
18. 

13.  67- Medical 
Reimbursement 

50.00 An expenditure of Rs. 50.00 Lac has been 
proposed in the budget estimate for the 
financial year 2017-18 for payment of 
reimbursement of medical charges. 

14.  69- Contractual 
Services 

1,220.00 An amount of Rs. 1,220.00 lac has been 
provided in budget estimate for the financial 
year 2017-18 for payment of salary of the staff 
appointed on contract basis, outsourcing for 
security, sanitation & laundry services and 
kitchen etc. The details is as under:- 
a Sanitation-Approx. 35.00 Lac P.M. = 420.00 Lac 

b. Security-Approx. 25.00 Lac P.M. = 300.00 Lac 

c. Laundry-Approx. 5.00 Lac P.M.  = 60.00 Lac 

d.  Kitchen-Approx. 4.00 Lac P.M.  = 48.00 Lac 

e. Contractual-Staff-Approx. = 360.00lac 
 30.00LacP.M. 

 (SR/JR/Demonstrator) 

f. Contractual Staff-Approx. =32.00 Lac 

 2.66 Lac P.M. (Others Staff) 

 Total = 1220.00 Lac 

15.  70-  LTC 68.00 An expenditure of Rs. 68.00 Lac has been 
proposed in budget estimate for the current 
financial year 2017-18 for the payment of 
L.T.C. to the eligible staff as per Govt. 
instructions 
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16.  79- Ex-Gratia 5.00 An expenditure of Rs. 5.00 Lac (approximate) 
has been proposed in budget estimate for the 
current financial year 2017-18 for payment of 
expired employees 

17.  88-
Computerization 
IT 

30.00 An expenditure of Rs. 30 Lac has been 
proposed in the budget estimate for the 
financial year 2017-18 for the establish of 
computerization in Faculties rooms and other 
as required time to time. 

18.  92-  Energy 
Charges 

1,200.00 An expenditure of Rs. 1200 Lac (approximate) 
has been proposed in budget estimate for the 
financial year 2017-18 for payment of electricity 
bill of new hospital building equipped with fully 
AC which is likely to be taken over in the year 
2016-17. (Tentative electricity bill Rs. 1 crore 
per month) 

  Total 7,800.00  

 
6. 2210-05-105-84-51 ESTABLISHMENT OF PT. B.D SHARMA UNIVERSITY OF 

HEALTH SCIENCES, ROHTAK 

 The Govt. vide its Notification No. Leg 27/2008 dated 2-06-2008 has established 
and incorporate a University of Health Sciences at Rohtak for the purpose of teaching and 
affiliating and ensuring proper and systematic instruction, training and research in modern 
systems of medicine and Indian systems of Medicine and administration of Pt. Bhagwat 
Dayal Sharma Post Graduate Institute of Medical Sciences, Rohtak and for matters 
connected therewith or incidental thereto.  Since the administration of Pt. Bhagwat Dayal 
Sharma, PGIMS, Rohtak has been transferred to the University of Health Sciences, 
therefore, the demand of budget grant has been estimated Rs.41,447.04 lac (including 
capital expenditure) for the year 2017-18 as under: 

1. Salary, DA & Wages: - Rs. 14,165.00 lac 

 Total demand of Grant has been estimated to Rs.14,165.00 lac for the year 2017-18. 
During the year 2015-16 total expenditure incurred was Rs.7,176.25 lac. The 
demand has been made on basis of actual calculation of Salaries of staff, Dearness 
Allowance and Stipend on Form BM-10 as per instruction issued by the Govt. from 
Time to time.  Enhancement is due to the creation of 690 posts of Trauma Center 
and 629 posts of Mother & Child Hospital to make functional these two projects.  
Moreover the proposal for creation of 85 posts of Staff Nurses and 40 posts of 
Nursing Sisters has under consideration with the Govt. and the posts are likely to be 
sanctioned very soon.  Government has also created the 201 posts of various 
categories in University of Health Sciences, Rohtak. Govt. has also implemented the 
7

th
 pay commission. 

2. Medical Reimbursement, Travelling Allowance, POL and MoV:- Rs. 420.00 Lac  

 Total demand of Grant has been estimated to Rs.420.00 lac for the year 2017-18. 
During the year 2015-16 total expenditure incurred was Rs.254.23 lac. The funds 
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demanded are required for the payment of TA/DA to the staff for official journey and 
for payment of the faculties for attending the National and Inter National 
Conferences. Funds are also required for the re-imbursement of the expenditure 
incurred on treatment of staff and their family members and payment of petrol, diesel 
and lubricants and maintenance of vehicles. Funds are also required for the 
purchase of vehicle as University is facing difficulties due to insufficient vehicles in 
the University. The increase is due to increase in prices of various commodities.  

3. Office Expenses: Rs. 210.00 lac  

 Total demand of Grant has been estimated to Rs.210.00 lac for the year 2017-18. 
During the year 2015-16 total expenditure incurred was Rs.135.39 lac. The funds are 
required for  payment of Telephone Charges, Misc. petty items and stationary 
items etc..  The increase is due to increase in prices of various items. 

4. Medicine & Consumables:Rs.1,600.00 lac 

 Total demand of Grant has been estimated to Rs.1600.00 lac for the year 2017-18. 
During the year 2015-16 total expenditure incurred under medicine & consumables 
was Rs.1863.05 lac. Funds are required for the disbursement of free medicines to 
the patients attending Accident & Emergency and OPD/IPD.  The increase in 
demand is due to increase in price of various medicines. 

5. Material & Supply:-Rs.1785.00 Lac. 

 Total demand of Grant has been estimated to Rs. 1,785.00 lac for the year 2017-18. 
During the year 2015-16 total expenditure incurred was Rs.1,423.28 lac. The funds 
are required for the purchase of bandages, disposable syringe, X Ray films and LPG 
and Medical gases etc. The increase in demand is due to increase in turnover the 
patients in OPD as well as Accident & Emergency. The increase in demand is due to 
increase in prices of various items. 

6. Other Charges (Electricity bills): Rs.1,800.00 lac 

 Total demand of Grant has been estimated to Rs.1,800 lac for the year 2017-18. 
During the year 2015-16 total expenditure incurred was Rs.1,168.29 lac. The funds 
are required for the payment of electricity bills, purchase of library books and journals 
and re-imbursement of Learning Resources allowances etc..  The increase in 
demand is due to increase in electricity charges. 

7. Leave Travel Concession: Rs.302 Lac. 

Total demand of Grant has been estimated to Rs.302 lac for the year 2017-18. During the 
year 2015-16 total expenditure incurred was Rs.178.72 lac.  The funds are required 
for the payment of LTC to the employees. 

8. Ex-Gratia: Rs. 390 Lac 

 The total demand of Grant has been estimated to Rs.390.00 lac for the year 2016-
17. During the year 2014-15 total expenditure incurred was Rs.288.43 lac.  The 
funds are required for the payment of Financial Assistance to the dependent of 
diseased employees. 
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9. Other Misc.: Rs.100 Lac 

 Total demand of Grant has been estimated to Rs.100.00 lac for the year 2017-18. 
During the year 2015-16 total expenditure incurred was Rs.26.66 lac.  The funds are 
required to meet out unforeseen, emergent nature and inevitable expenditure. 

10. Information Technology: Rs.100 Lac 

 The total demand of Grant has been estimated to Rs.100.00 lac for the year 2016-
17. During the year 2015-15 total expenditure incurred was Rs.50.44 lac.  Funds are 
required for implementation of computerization of the institution. 

11. Secret Service Charges: Rs.200 Lac 

 Total demand of Grant has been estimated to Rs.200 lac for the year 2017-18. 
During the year 2015-16 total expenditure incurred was Rs.146.13 lac. Funds are 
required for conducting the examination for admission in various courses.  Funds are 
also required for the payment of examiners coming from various Universities & 
Colleges for conducting practices examinations. 

12. Prize & Award: Rs.20 Lac 

 Total demand of Grant has been estimated to Rs.20 lac for the year 2017-18. 

13. Legal fees to Counsel: Rs.10 Lac 

 Total demand of Grant has been estimated to Rs.10.00 lac for the year 2017-18. 
During the   year 2015-16 total expenditure incurred was Rs.6.70 lac.  The funds are 
required for the payment of hiring of advocate to the University in various court 
cases. 

14. Research & Development: Rs.20.00 Lac 

 Total demand of Grant has been estimated to Rs.20.00 lac for the year 2017-18.  

15. Hospitality & Entertainment: Rs.5.00 Lac 

 Total demand of Grant has been estimated to Rs.5 lac for the year 2017-18.  

16. Contractual Services:- Rs.3,080.00 Lac 

 Total demand of Grant has been estimated to Rs.3,080.00 lac for the year 2017-18. 
During the year 2015-16 total expenditure incurred was Rs.1729.98 lac. The fund to 
the tune of Rs.3080.00 lac is required for payment to contractor for outsourcing work 
of manpower, sanitation, horticulture and security services.  The increase in demand 
is due to increase in DC rate from time to time.  Moreover, various upcoming 
buildings like Trauma Care Center, Mother & Child Hospital, Boys and Girls hostel 
are also make functional in the coming financial year. 

17. Maintenance of Building:- Rs.1,650.00 lac 

 Total demand of Grant has been estimated to Rs.1,650.00 lac for the year 2017-18. 
During the year 2015-16 total expenditure incurred was Rs.1,235.62 lac. The funds 
of Rs.2,950.00 lac are required for the maintenance of various existing building as 
these are very old (more than 50 years).  Moreover, the increase in demand is as per 
policy introduced by Govt. of Haryana, property tax, development charges and 
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cases. 

Research & Development: Rs.20.00 Lac 

Total demand of Grant has been estimated to Rs.20.00 lac for the year 2017-18. 

Hospitality & Entertainment: Rs.5.00 Lac 

Total demand of Grant has been estimated to Rs.5 lac for the year 2017-18. 

Contractual Services:- Rs.3,080.00 Lac 

Total demand of Grant has been estimated to Rs.3,080.00 lac for the year 2017-18. 

During the year 2015-16 total expenditure incurred was Rs.1729.98 lac. The fund to 

the tune of Rs.3080.00 lac is required for payment to contractor for outsourcing work 

of manpower, sanitation, horticulture and security services. The increase in demand 

is due to increase in DC rate from time to time. Moreover, various upcoming 

buildings like Trauma Care Center, Mother & Child Hospital, Boys and Girls hostel 

are also make functional in the coming financial year. 

Maintenance of Building:- Rs.1,650.00 lac 

Total demand of Grant has been estimated to Rs.1,650.00 lac for the year 2017-18. 

During the year 2015-16 total expenditure incurred was Rs.1,235.62 lac. The funds 

of Rs.2,950.00 lac are required for the maintenance of various existing building as 

these are very old (more than 50 years). Moreover, the increase in demand is as per 

policy introduced by Govt. of Haryana, property tax, development charges and
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charges of approval of building plan has to be paid to the Municipal Corporation, 
Rohtak. 

18. Machinery & Equipment:- Rs.1,880.00 lac. 

 Total demand of Grant has been estimated to Rs.1,880.00 lac for the year 2017-18. 
During the year 2015-16 total expenditure incurred was Rs.1,974.92 lac. The funds 
are required for purchase of equipments for University of Health Sciences, Rohtak. 

Construction Works in 

Pt. B. D. Sharma University of Health Sciences, Rohtak (Plan) 2017-18 

Total demand of budget has been estimated to Rs.13,710.04 lac for the year 2017-
18. During the year 2015-16 total expenditure incurred was Rs.1,376.65 lac. The details 
of the demand for various projects are as under:- 

1. Ongoing projects (Annexure – “A”) Rs. 1,149.93 lac 

2. Projects to be started (Annexure – “B”) Rs. 1,744.00 lac 

3. New Proposals (Annexure – “C”) Rs. 8,623.54 lac 

4. Projects to be taken in 2017-18 (Annexure – “D”) Rs. 2,192.57 lac 

  Total  Rs. 13,710.04 lac 

Sr. 
No 

Name of Sub Scheme Budget estimate 2017-18 
(Rs. in lac) 

1 84- Establishment of Pt. B. D. Sharma 
University of Health Sciences, Rohtak. Grant-
in-aid 

27,737.00 

2 P-01-13-2210-05-105-75-51  Construction work 
of Pt. B.D. Sharma UHS, Rohtak 

13,710.04 

 Total  41,447.04 

 

7. 2210-05-105-77-51 ESTABLISHMENT OF STATE INSTITUTE OF MENTAL 
HEALTH, ROHTAK 

The Govt. has decided to establish State Institute of Mental Health at Rohtak and 
has sanctioned 43 posts of various categories vide memo No. 7/26/98-2HB-IV dated 
11.08.2010. To make the payment the salary and purchase of other hospital items, a 
provision of Rs.  405.00 lac has been made for the financial Year 2017-18 as per detailed 
given below:-   

Sr. 
No 

Name of Sub Scheme B.E. 2016-17 B.E proposed 
2017-18 

(Rs. in lac) 

1. 77-Establishment of State Institute of 
Mental Health at Rohtak  
09- Grant-in-aid 

320.00 405.00 

 Total 320.00 405.00 
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1. Salary : An expenditure of Rs.118.00 lac has been estimated under head salary 
for the year  2017-18 as per nominal rolls attached. 

2. Dearness Allowance: An expenditure of Rs.140.00 lac has been estimated for 
the year 2017-18 as per detail given in the enclosed nomenclature rolls. 

3. Medical Reimbursement: An expenditure of Rs.1.00 lac has been estimated 
for the year  2017-18 The budget is required for reimbursement of indoor bills of 
the employees of this Institute. 

4. Travelling Allowances: An expenditure of Rs.1.00 lac has been estimated for 
the year 2017-18 for payment of TA to Staff during 2017-18. 

5. Office Expenses: An expenditure of Rs.25.00 lac has been estimated for the 
year  2017-18 in view of enhancement in market rates and other related items in 
the patient care in the interest of this institute. The budget is required for 
payment of miscellaneous bills i.e. electricity, telephone, furniture, stamps and 
other misc. items. 

6. Material & Supply: An expenditure of Rs.15.00 lac has been estimated for the 
year  2017-18. The budget is required for the purchase of Medicines, Linen for 
Psychiatry patients and scaping of land etc. 

7. Machinery & Equipment: An expenditure of Rs.15.00 lac has been estimated 
for the year  2017-18. The budget is required for the purchase of various 
equipments like ECT/EEG/Clinical Psychology tests etc. machine in the interest 
of the patient care. 

8. Wages: An expenditure of Rs.81.00 lac has been estimated for the year  2017-
18. The requirement has been prepared on the basis of enhancement of DC 
rates/statutory charges and in view of requirement of outsourcing staff as per 
Part-A of Govt. letter No. 16/7/2015-3GII dated 06-04-2015, read with Director, 
Medical Education & Research Panchkula letter No.DMER/A-7/2016/4295 dated 
21-06-2016. 

9. MOV: Against the budget allocation of Rs.1.00 lac for the year 2016-17, an 
expenditure of Rs.1.00 lac has been estimated for the year  2017-18. The 
budget is required for maintenance of ambulance and staff car of this office. 

10. POL: Against the budget allocation of Rs.1.00 lac for the year 2016-17, an 
expenditure of Rs.1.00 lac has been estimated for the year  2017-18. The 
budget is required for purchase of petrol and diesel. 

11. LTC: An expenditure of Rs.7.00 lac has been estimated for the year  2017-18 
as per policy of the Haryana Government. 

8. 74- Establishment of University of Health Sciences, Karnal (P-01-13-2210-05-
105-74-51-N-V) 

For construction of various works/building of University of Health Sciences Karnal 
PWD (B&R) has been designated as Project implementation Agency and the tender for 
appointment of Project Management Consultant and selection of the contractor are at the 
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final stage of finalization. Therefore a budget demand of Rs. 200.00 Crore is proposed as 
the construction work will be start in next three months.  

  Rs. In Lac 

09) Grant in aid- 10.00 

43) Grant for creation of capital assets        19,990.00 

  Total = 20,000.00 

9. P-01-13-2210-05-105-76- MUKHYA MANTRI  MUFT ILAZ YOJANA  

Govt. of Haryana has launched a scheme called Mukhya Mantri Muft Ilaz Yojana. As 
per this scheme Govt. will provide free medicine to all the Patients in the Govt. Hospitals/ 
Medical Colleges. The Finance Department has allotted 3,400.00 lac for the financial year 
2017-18 

The detail of funds made for the above said scheme during the financial year 2017-
18 will be as under:-       

S. 
No. 

Mukhya Mantri Muft 
Ilaz Yojana P-01-13-
2210-05-105-76- 

B.E. 
2017-18 

Remarks 

1 99- Establishment of 
Kalpana Chawla 
Medical College, 
Karnal 
24- Material & Supply 

800.00 An expenditure of Rs.800.00 lac has been 
estimated for the purchase of medicines etc. & 
day to day expenditure for running of 
hospitals. It is estimated that the OPD patients 
will be increased as double in nos. when 
shifting in new premises of KCGMC. At 
present daily average of outdoor patients is 
2000 will be increased to 4,000.00 approx. as 
well as indoor patients. 

2 98- Establishment of 
Mewat Medical College 
at Nalhar  
24-Material & Supplies   

800.00 A budget of Rs.800.00 lac has been estimated 
under this scheme for the financial year  
2017-18. 

3 96- Establishment of 
BPS GMCW  
Khanpur Kalan 
(Sonepat) 
24- Material & 
Supplies                     

1,200.00 An expenditure of Rs.1,200.00 lac has been 
estimated for the purchase of medicine/ 
chemicals and reagents etc. as well as 
distribution of free medicines to the patients 
under the scheme MMMIY. The component 
wise details are given as under:  

Sr.No. Particulars Amount 

1 OPD 4.60 Cr. 

2 IPD 2.10 Cr. 

3 Emergency/ICU 0.20 Cr. 

4 Surgery 0.10 Cr. 

5 Consumabes,Chemical 
and reagents 

3.00 Cr. 

6 Other items 2.00 Cr. 
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Note: Mostly purchase of drugs and medicines 
has been made at the rate of rate contract of 
DS&D, DGS&D, PGIMS Rohtak, ESI, 
Haryana Medical Services Corporation Ltd., 
Panchkula, NRHM. Only few items are 
purchased for local market in emergent cases 
and on non-availability at rate contract. Mostly 
generic medicine are purchased, but in case 
of emergency and non- availability of generic 
medicines, then non-generic medicines are 
purchased. 

4 97- MMMIY Pt. B.D. 
Sharma University of 
Health Sciences,  
Rohtak 
09- Grant in Aid 

2,500.00 Total demand of budget has been estimated 
to Rs.2500 lac for the year 2017-18. During 
the year 2015-16 total expenditure incurred 
was Rs.600 lac. The funds are required for 
providing the free of cost medicine and other 
consumables to the patients attending 
OPD/IPD in the hospital as per announcement 
made by Hon’ble Chief Minister. 
 

 Total 5,300.00  

 

Note: The increase in the current year Budget estimate over last four years Budget is 

due to increase in the pay and allowances and increase of staff strength of the 

Medical Colleges. 
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Budget Demand under Capital Head , Major Head 4210 Capital Outlay on Medical & 

public Health– 03 Medical Education Training & Research 

105- Allopathy                                               (Amt. in lac) 

S. 
No. 

4210-03-105 B.E. 
2016-17 

B.E. 
2017-18 

Remarks 

1 P-01-13-4210-03-105-
95-51-N-V    

95- Construction works 
of New G.M.C at 
Panchkula. 

16- Major works 

2,500.00 2,500.00 Finalization of site is under 
consideration of the State Govt.  
The Current Budget provision  
Rs. 2500.00 lac may be allowed  
to continue in the financial year  
2017-18. 

2 P-01-13-4210-03-105-
94-51-N-V    

94- Construction works 
of New G.M.C at Jind. 

16- Major works 

2,500.00 2,500.00 D.C. Jind has informed vide letter 
No. 1957/DA dated 14-12-2015 
that C.M. Announced to open a 
New Medical College in Jind. The 
land for establishment of medical 
college has been finalized at 
village Habatpur and foundation 
stone has been laid down on 
11.09.2016. Approval of concept 
paper is under consideration. 

3 P-02-13-4210-03-105-
93-51-N-V       

93- Construction works 
of New G.M.C at 
Bhiwani. 

16-  Major works 

5,000.00 7,500.00 MOHFW GoI has identified 
District Bhiwani in the State of 
Haryana for establishment of 
Govt. Medical College under 
Centrally Sponsored scheme on 
sharing basis with a ratio of 
60:40. i.e. 60% by Central Govt. 
and 40% by State Govt. DPR has 
been approved by Central Govt., 
however formal letter of approval 
is awaited. Estimated cost of 
DPR being Rs. 372.00 crore and 
40% of it roughly comes to Rs. 
148.80 crore. Therefore, a 
budget provision is Rs. 75.00 
Crore is proposed for the 
financial year                  2017-18. 
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4 P-01-13-4210-03-105-
97-98-N-V   

97-Construction of 
B.P.S Women Medical 
College Khanpur 
Kalan, Sonepat. 

98-construction of 
building (state 
contribution)  

16- Major works 

3,000.00 3,056.00 Estimated project cost through 
NBCC Rs.97.56 Crore, proposal 
of Hostel for interns Rs.2.00 
Crore, anticipated expenses in 
provision of water tank Rs.1.00 
Crore and reconstruction of 
internal roads at BPS GMC, thus, 
total project cost comes to 
Rs.100.56 Crore and allotment of 
Rs.70.00 Crore has already been 
made during 14-15 to 2016-17. 

5 P-01-13-4210-03-105-
98-97-N-V 

98- Construction of 
Mewat Medical College 
at Nalhar. 

97-construction of 
building (state         
contribution)  

16- Major works 

8,000.00 25,000.00 A budget of Rs. 25,000.00 Lac 
has been estimated under this 
scheme for the financial year 
2017-18.The M/s. NBCC has 
carried out the additional 
construction work of S.H.K.M, 
GMC, Nalhar (Mewat) after 
obtaining administrative approval 
from Govt. of Haryana amounting 
to approx. Rs.56.00 crores. 
Haryana Police Housing 
Corporation, Panchkula as 3

rd
 

party agency had verified this 
outstanding and current bill of 
M/s. NBCC Rs.56.00 crores. 
There is dispute of (Escalation) 
amount of approx. Rs.44.00 Cr. 
due to delay in project and same 
is submitted to Govt. This 
amount of Rs.100.00 Cr. (56+44) 
can be released only after 
approval of revised DPR 
submitted by NBCC to the Govt. 
Both these issues are under with 
Standing Finance Committee. 

Other construction works 
required as per requirement of 
Medical Council of India (MCI) is 
approx. Rs.80.00 Cr. for which 
the budget has been sanctioned 
in the financial year 2016-17 
under the Major Head 4210 
Capital Outlay. Haryana Police 
Housing Corporation, Panchkula 
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has been assigned the job to 
carry out the construction work. 
Therefore, the total demand of 
Budget under Major Head 4210 
Capital outlay is as under:- 

1. Rs.100.00 Cr. for NBCC 
subject to approval of revised 
DPR and Escalation by Standing 
Finance Committee (SFC). 

2. Rs.80.00 Cr. construction of 
new building as per Medical 
Council of India (MCI). this 
Rs.80.00 Cr. sanctioned amount 
can be utilized in either way i.e. 
payment to the NBCC or 
construction of new buildings. 
Therefore, there is a demand of 
Rs.100.00 in the financial year 
2017-18 for further construction. 

3. Rs.150.00 Cr. is also 
requested for the construction of 
Dental College as announced by 
Hon’ble Chief Minister, Haryana 
and Nursing College as 
announced by Hon’ble Health 
Minister, Haryana. 

6 P-01-13-4210-03-105-
96-51-N-V 

96- Construction  of 
Kalpana Chawla Govt. 
Medical College 
Karnal. 

16- Major works 

30,000.00 9,849.00 The Detailed Project Report 
(DPR) amounting to Rs. 646.00 
crores for the construction of 
Kalpana Chawla Govt. Medical 
College, Karnal has been 
approved. The detail of 
expenditure is as under:-  

               (Rs.  in Crore) 

Total Project Cost  = 646.00 

Total expenditure 2015-16 = 275.22 

Total Fund required for  
2016-17                          = 272.29 

Funds required for the  
Financial year  2017-18    = 98.49 

 TOTAL 51,000.00 50,405.00  
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has been assighed the job to 

carry out the construction work. 

Therefore, the total demand of 

Budget under Major Head 4210 

Capital outlay is as under:- 
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subject to approval of revised 

DPR and Escalation by Standing 

Finance Committee (SFC). 
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Hon’ble Chief Minister, Haryana 

and Nursing College as 

announced by Hon’ble Health 

Minister, Haryana. 
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PT. B.D SHARMA, PGIMS, ROHTAK  ( NON-PLAN SCHEME) 

The Govt. vide its Notification No. Leg 27/2008 dated 2-06-2008 has established 
and incorporate a University of Health Sciences at Rohtak for the purpose of teaching and 
affiliating and ensuring proper and systematic instruction, training and research in modern 
systems of medicine and Indian systems of Medicine and administration of Pt. Bhagwat 
Dayal Sharma Post Graduate Institute of Medical Sciences, Rohtak and for matters 
connected therewith or incidental thereto.  Since the administration of Pt. Bhagwat Dayal 
Sharma, PGIMS, Rohtak has been transferred to the University of Health Sciences, 
therefore, a provision of Rs. 19,358.00 lac may be made to make the payment of salary 
to the officers/officials of PGIMS, Rohtak and Rs. 250.00 lac has been made for 
construction work (Capital) under non plan scheme the details of funds is as under:- 

Sr. 
No. 

Name of Sub Scheme Budget estimate 2017-18 
(Rs. in lac) 

1 Pt. B. D. Sharma PGIMS, Rohtak. Grant-in-aid 19,358.00 

2 Construction/Capital work of Pt. B.D. Sharma 
PGIMS, Rohtak 

250.00 

 Total   19,608.00 

In this regard, it is submitted that earlier budget allotted to establishment of Pt. B.D. 
University of Health Sciences Rohtak under the above said Head of accounts but now 
Director, Pt. B.D. Sharma PGIMS, Rohtak has informed that as per decision taken in the 
meeting held on 31.10.2016 in the O/o ACS MER it was decided that separate budget 
has to be submitted for PGIMS, Rohtak and requested to open the separate head for Pt. 
B. D. Sharma Post Graduate Institute of Medical Sciences, Rohtak under Plan Scheme so 
that budget may be allocated to PGIMS, Rohtak 
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Observations/Recommendations of the Committee 

1. The Committee observed the irregularity in respect of faculty and 
infrastructures of the medical colleges running in the state and due to that 
students of those colleges have to suffer. 

  Therefore, the Committee recommended a regular inspection of the 
medical colleges will be done by the Department to ensure the availability of 
all the facilities like faculty, infrastructure etc. as per the Government policy. 

2. The Committee observed the lack of awareness about the Ayurvedic 
institutions running in the state. 

  Therefore, the Committee recommended that Department should take the 
necessary steps to promote the Ayurvedic institutions running in the state. 

3. The Committee observed that lots of private hospitals declared themselves as 
research institutes as well as hospitals without any permission/registration 
from the Medical Education Department. Haryana. 

 Therefore, the Committee recommended a detailed enquiry may be 
carried out by the department in this regard and report of the same should be 
submitted to the committee at the earliest. 
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HEALTH SERVICES AND HARYANA SHEHERI VIKAS PRADHIKARAN 
(HSVP) DEPARTMENT 

 

Sub:  Unconfirmed proceedings of the meeting of the Subject Committee on 
Education, Technical Education, Vocational Education, Medical Education 
and Health Services held on 10.01.2018.  

Ref:  Your office memo No. HSVP/SO-Audit-2018/147435 dated 20.07.2018 and 
memo  No.14649 dated 14.06.2018. 

1. It is kindly apprised that as per policy of HSVP dated 06.11.1998 (Annexure-I), 
50% of the hospital sites provided in an Urban Estate are reserved for Govt. 
Hospitals and balanced 50% sites are advertised for inviting applications for 
allotment of such sites.  This policy has been revised and circulated vide letter 
dated 11.08.2016. (Annexure-II).  The revised policy envisages that 50% sites 
earmarked for private hospitals shall be disposed of by way of limited auction.   

2. It is apprised that the scheme of Medicity was advertised under the policy dated 
06.11.1998 for the first time on 31.03.2002 and the same remained opened upto 
01.07.2002. Only one application of Max Health Care India Ltd., New Delhi was 
received for allotment of 10 acres Hospital site. The application was neither on 
the prescribed proforma nor earnest money was deposited with the application, 
therefore, the application was not considered. 

3. The second advertisement was issued on 18.08.2002 in which no time limit was 
prescribed for applying for the super-specialty hospital sites. Again no application 
was received for the allotment of hospital sites. 

4. The scheme was again advertised on 1.2.2004 without any closing date. 
Applications were invited for allotment of five hospital sites planned in Medi-City 
measuring 10.0 acres, 7.85 acres, 6.0 acres, 3.50 acres and 3.40 acres. The 
prescribed rate was Rs. 1.50 Crore per acre. In response to this advertisement, 
four applications were received from the following applicants:- 

(i)  Sh. Harpal Singh, Chairman, Fortis Health Care Ltd., New Delhi. 

(ii)  Sh. S. Ashoka Iyer, Chief Group Advisory Services, M/s Apollo Tyres Ltd., 
Gurgaon. 

(iii)  Dr. Kanwal Kishore and Dr. (Mrs.) Shanta Kishore, Sultanate of Oman. 

(iv)  Dr. Naresh Trehan, Executive Director, Escorts Heart Institute &amp; 
Research Centre, New Delhi. 

5. Applications of all the four applicants were examined by the screening committee 
in its meeting held on 09.07.2004. The committee unanimously recommended 
allotment of entire land measuring 43.0 acres to Dr. Naresh Trehan. 

6. In its project report Dr. Trehan had asked to increase in FAR of the site from 1.50 
to 2.50. A committee of Chief Controller of Finance, Chief Engineer and Chief 
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Town Planner, HSVP was constituted to examine the request. The committee 
recommended variable FAR for different components and accordingly differential 
rates were charged as per following details:- 

Major Components 
Area 

(in acres) 
FAR 

Rates per acre 
(in crores) 

Amount 
(in crores) 

Hospital and Medical 
Education 

25.0 2.5 1.65 41.25 

Support area 5.0 1.5 1.08 5.40 

Guest House 6.0 1.75 1.57 9.42 

Residential 
accommodation 

7.0 1.75 1.57 10.99 

Total 43.0 - - 67.06 

 

7. The matter regarding allotment of 43.0 acres of land to Dr. Naresh Trehan for  
development of Medicity with above referred FAR and rates was placed before 
the 92

nd
 meeting of the Pradhikaran held on 02.08.2004 which was approved by 

the Pradhikaran. The land was allotted vide allotment letter no. 1704 dated 
29.10.2004. (Annexure-III) 

8. Photocopy of noting sheet where a decision to allow differential FAR to different 
component of medicity was approved. (Annexure-IV). 

9. Photocopy of Pradhikaran agenda Item No. A-92(3) of 92
nd

 meeting dated 
01.06.2004. (Annexure-V) 

10. Photocopy of letter dated 31.08.2004 seeking consent of Health Department for 
waiving off condition of free beds in medicity. (Annexure-VI) 

11. Photocopy of letter dated 22.11.2005 vide which reply of Health Department was 
received. (Annexure-VII) 

12. Photocopy of Estate Officer, HSVP, Gurugram, letter dated 07.05.2007 vide 
which condition regarding free beds was conveyed to the allottee of medicity. 
(Annexure-VIII) 

13. Allotment letter bearing memo No.22601 dated 17.12.2004 regarding allotment of 
11.5 acres of land in favour of Fortis Heart & Multi speciality Hospital Mohali for 
setting up of Hospital in Sector 44, Gurugram. (Annexure-IX) 

14. Allotment letter bearing memo No.83 dated 15.02.2006 regarding allotment of 8.3 
acres of land in favour of Artemis Medicare Services Pvt. Ltd., Gurugram for 
setting up of Hospital in Sector-51, Gurugram. (Annexure-X). 

15. A policy guidelines for providing free treatment to poor patients was circulated 
vide memo No.A-Pwn-UB-II-08/29630-50 dated 13.08.2008 (Annexure-XI). 
These guidelines were formulated for ensuring implementation of terms and 
conditions of allotment to the poor persons or patients and making it mandatory 
for the hospitals to maintain necessary records and registers thereof.   

13. 

14. 

15. 
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16. A revised policy guidelines have been attempted and a draft of the same is 
enclosed (Annexure-XII) for the perusal and comments of the Hon’ble 
Committee, so that it could be finalized.  In the revised policy, the issue of referral 
is being dis-continue and any eligible person, as defined in the policy, can directly 
avail the benefit of the free treatment.  It is also proposed that a regular agenda 
item may be included in the monthly meeting Chaired by Deputy Commissioner, 
pertaining to the review of implementation of the policy parameters. 

16. 
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Policy for allotment of Hospital sites to Pvt. Parties/other enterprises dated 

06.11.1998 (Annexure-I) 
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Policy for allotment of Hospital sites to Pvt. Parties/other enterprises dated 

06.11.1998 (Annexure-l) 

From 

The Chief Administrator, 

Haryana Urban Development Authority, 

Sector-f Panchicula 

To 

1. All the Administrator, HUDA. 

2. Allthe Estate officer, HUDA, 

Memo No.A-1-90/32463-83 Dated,-6-11-98 

Subject AMotment of hospital sites earmarked for private parties/ other entreprencurs . 

This is in continuation of this office meme No, A-[4-07/16291-31| dated 12/597 and No9687-04 dated 
74198 on the subject cited above, 

The matter has been further examined. A detailed policy procedure for disposal of hospital sites curved out in 
Urban Estates developad by HUDA and further earmarked for sefting up haspitals by the private parties has been 
formulated. A copy of the same 8 enclosed here with for your information and taking further action in the matter, 

You are, therefore, requested to take further follow up action accordingly. 

नह 

Administrator (HQ), 

DASAs above. for Chief Administrator, HUDA. 

Endst, No.A-1-90/32484 Dated :<6-11-98 

A copy is forwarded to the Chief Town Planmer, HUDA Panchkuls. He is requested to 1ake immediate 
necessary action with regard to release if advertisement for allotment of bospital sites as per decision already token. 

-sd- 

DA जात of policy Administrator (HQY, 
for Chief Administrator, HUDA. 

Endst, Mo.A-1-90/32485-87 Dated:-6-11-98 

A cony s forwarded to the following for information and necessary action.- 

|. * Direetor, General Health Services, Haryana, Chandigarh 

Chief Engineer. HUDA, Panchkula 

उ. Chief Controller of Finance, HUDA, Panchkula. 

3 

=it 

DA fpopy of policy Administrater (HO, 
for Chiel Administrator, HUDA.
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Annexure to HOQ elreulnr No,A-1-00032463-87 Dated.h, 11,98, 

POLICY! PROCEDURE FOR ALLOTMENT OF HOSPITAL SITES. 

ELIGIBILITY 

Any individual! seciety! trust'institution company shall फिट eligible to make छा application. However, the 
applicant (5) flling in the fo.lowing categories shall be given preférence: 

Requested’ renowned institution/ tnust! socicty already running multi-specialty hospitals, 

4R professional in the field of Medical Science. 

A team/ group of Doctors’ Specialists 

Retired Doctor! retiring एल in the near future from an emilnent medical institution’ Gowvt, hospitals, 

Doctors already nunning hospitals/mirsing homes. Preferenice will be given to applicants hailing from Hanvana State. 

MODE OF APPLICATION 

The application should be seccompanied by:- 

Earnest money equivalent to 10% of the tentative cost of the land. 

Detailed project profile along with land utilization plan sources of finance टेट; 

Resume of the applicant. 

MODE OF PAYMENT 

15% with in 30 days from the date of allotment. 

Remaining 75% in four annual installments with 15% interest, The delay interest @ 18% will be charped. The 
imerest on remaining installment shall acerse from the date of offer of possession. OR 

PROCESSION OF THE APPLICATION 

Thieapplication toreceived shall be placed before the Screening Committee Constituted under the Chairmanship 
of Chief Administrator, HUDA comprising of Administrator (HQ). Chief Town Planner, HUDA, concerned 

Administrator, Chi=Fcontroller of finance HUDA and Estate Officer, HUDA concerned shall act as Member 

Secretary. One एवं the eminent’ senowned doctors, of the specific field shall also फिट invited asa special nominge. 

The above committee shall, assess their professional as well as financial capability 10 run the Hospital. Detailed 
Asscssment Sheets shall be prepared. The recommendation of the commitiee, shall be pot approved from the 
State Gowvi. 

- TERMS AND CONDITIONS 

The allotment shall be made on free hold basis. The sites shall be offered on the basis of letter of intent 1o 
{ulfill the pre-requisites Le. armngement of funds’ loans from bank, approval of building plan छाट, with in o 
period of 6 months from the date of issue of letter of intent, On fulfillment of the abave pre-requisites with in 

a period of 6 months, the regular Allotment Letter shall be issued, [n case of fiilure 10 | the pre- requisite, 
the letter of intent shall be with deawn and gn amount equal 10 14% हा the (ol cost shall be forfeited, 

The site shall not be used, for she puspose other than the ene for which the fand is alloted, IT they do not use 

the land for the specifizd purpose. it will revert लि HUDA along with the strocture, ही any. Up to 1086 of the 
total permissible coverage (व. the allotted site can फिर used for ancillary & allied sctivities including essential 
residential component. 

The transfer एवं plot shall not be allowed under any circumstances. 

Preference shall be given (0 domiciles का Haryana in the recruitment of medical, para- medical and olher clavs- 
1V staff while filling the various plots in the faculiies, depending upon the availability of requisite 51115, 

HUDA Palicies & Instructions — 783
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The allonee shall complete construction of मरा वही 25% of the projected built up area as indicated in the 
prejest report and start the facility of Hospita with in two years from the date of offer of possession, The 
project shall be completed in all raspects in five years. 

One representation each from Health Deptt. HUDA and Distt. Administration shall be taken in the Committee 
Board, managing the affairs’ functioning of the Hospital. 

Shops shall nat be allowed to be constructed except, these specifically provided in the Zoning plan. 

The control over builiding shall be exercised through for Zoning plan of the site which shall provide for the 
“building Zone, maximum around coverage maximum height. Far parking area, type the use of plot 

Besides the Zoning plan, the DIS Hospitals Norms/ Guidelines regarding basic requirement for Hospitals shall 

be applicable . 

That general hospitals, health centre & dispensary shall provide 10 % bed free and 20% OPD free to the 
weaker Section of the society. 

In this super specialty hospitals, subsidized rates @ 30% of the normal charges लि 20%: of functional beds 
shall be cherged in addition to 20% OPD पलट, लि the weaker Section of the Society.
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Policy for allotment of Hospital Sites earmarked for Pvt. Parties/other enterprises in 

Urban Estate Developed by HSVP Through limited auction dated 11.08.2016 

(Annexure II) 

 

53 

Policy for allotment of Hospital Sites earmarked for Pvt. Parties/other enterprises in 

Urban Estate Developed by HSVP Through limited auction dated 11.08.2016 

(Annexure |] 

= From 

The Chief Administrataor, कफ सूचि, 

Haryvana Urban Development Authority, ही URE I 

Beclor-6, Panchkula, 

To 

1 All the Administrator(s)] HUDA, in the State, 

2 All the Estate Ofliceris) HUDA, in the State. 

- " Memo No UB-A-6-20146/46603-04 Dated: 11-08:2016 

Subjeet: Allotment of hospitol sites earmarked for private parties/other 

entrepreneurs in the Urban Estates developed by HUDA, 

This पड in-pactial modification of this effice meme. Mo, A-1- 

00/ 32463-83 dated 06,11, 1928 on the subjact cited abave 

. Some times in the past, it was being lelt that owing to changed 

soenerio, the allotment process of dieposal of hosprtal sites requirss somes 

immediate modifications, so as to make it more transparent and (urther at par 

with - mode being adopted by other state agencles, like HSIDC, who have been 

allotting such sites through sauction only. It has alsc being experiendetd thac in 

प्रेशर, open auction is allowed then there is highly probability that the sitea will 

ke acguired by businessmen with no experience/eéxpertiss in health, सता only 

with @ motive of profit. This will also incresse the cost of health services 

e Therefore, after careful” coneideration it hes been decided that 

hence forthwith, the hospital sites carved out in Urban Estates developed by 

HUDA shall be disposed of by way of “limited auetion®™. (का the procesa firstly 

application from the #ligible applicants in accordance with the eligibility criteria 

laid down in exiatng policy guidelines bearing memo. no.  A-1-90/32463-53 

dared ©8.11.1998 shall be invited through press/public npotices he 

applications, so received, shall be proceased by the existing atanding Screoning 

Committes handed by Chiel Administrator, HUDA. The applicants found ehigibie 

vis-a-vis laid down cligibility criteria may only be permitied (o participate and 

submit their bid fe-auctien. The highest bidder shall be declared succeasful 

4. The Chisf Administrator, HUDA shall be the fhal sccepting 

nuthority in the matter. He shall be authorized to withedrow ary site or reject 

any bid without assigning any reason. लो. case only single-bid 18 received Jonly सा 

single applicant qualifica for the bid, the bid shall be straightway rejected and 

the site shall be re.advertised. ही however, single bid is received subsequently 

also then it will be accepted, provided it is more than the reserve prico.
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Allotment letter in favour of Dr. Naresh Trehan for setting up mega size project, 

Medicity in Sector 38, Gurugram dated 29.10.2004 (Annexure-III) 
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Allotment letter in favour of Dr. Naresh Trehan for setting up mega size project, 

Medicity in Sector 38, Gurugram dated 29.10.2004 (Annexure-lll) 

|l\_“-")él"1 % 

HARYANA URBAN DEVELOPMENT AUTHORITY l\_—-‘) 

FORM ‘'’ 
(See Repularion 5 {3) 

ALLOTMENT LETTER 

From 

The Eatate Officer, 
HUDA, Gurgaon 

To i 

7 Naresh Trehan, 

B4, Maharani Baph, 

Mew Dalki - 110 085 

Mema Ma का तब्ते BRI सन 

कं  Allotmvent by sale of 43 Acre lond for settiop up of Megn डिफिह, PFroject 

Medicity in Sector 38 Gorgaon. 

| Plzase refer to कराया application for (he allotment of o Medicity in Sector 38 
at GGurgaon, 

2, Your applization hag been considered and a Medicity as detailed below, ks 

been allotted to you oo free hold basis as per the follewiog terms: & 
eonditions and subject o the provisions of the HARYANA URBAN 
DEVELOFMENT AUTORITY ACT 1977 (hereinafter referced to as the act) 

and the rules and repulations applicable thereunder énd a5 amended from 
Hiie to ime. The approximate srea of the site जा! the tentative priee of the 
कुछ are ghven below subject to the adjustment in accordanes with the actual 

measurement al the e of delivery of possession. 

8t | Mujor components | Ared FAR 'l_lt"ata उन acre | Amionei 
No calealated oo 

1. | Hospital & Medical | 25 Acres B0 [ L6S treres b5, 41,25 Crores 
¢ Education . P oY 

। 1. | Support Ares 05 Acres | LA _["!TLQ जमा | s, (540 Crors 
3 | Guest Houses 106 Acres Bk 1.57 Crares Hs 10,42 Crores 

I “ Resideatial U7 Acres % न 157 राणा. | कब, 1099 Crores 
&accommodation il e o i 

| Total 43 Acres "| कमान 

1t has been decided ¢hat initially the land may be allotted in the name of [शि', 
MNaresh Trehan but in the due course, he may be allowed to रूस & company with 
himsil st major promoler for implementation of this project and the ownership of 
that project may ym झा 0 0 ke transferred इंच favour of the company. 

Coatd.. 2. 

ol 
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The plot हि nefther preferentinl nor spacial preferentinl one. 

In case you refuse o accept this allotment you shall communicate }'Q.Iu' refu 
by a registered letter within 30 days पिता the date of fssoe of sllotment low 
कि [कह which this allotment shall stand capeelled and the enrmest mon 
deposited by you shall be forfeited to authority & you shall have no claim | 
damages. 

Tn case you accept this allotment, please send your acceplance by reglsten 

post alonpwith an amount of Rs, Nil within 30 days from the date of issue 
this allotment letter which together with an amount of Rs. 4,61,25,000. 
paid by you slongwith your application from an earoest meney w 
copstitute 25% of the total icotative price. You may pay पिंड, 14,599,236, 
toward the वि एड on the payment of 15% cost of the tofal mnount for 1] 
delayed perfod. The sald amount shall be paid by within 30 Days from ¢ 
date of this letter fafling which 14% interest will be contione. The amount 
subject 3 andit. 

The balance amount ie Rs, 50,29.50,000.00 of the above tentative price i 
the plotsite can फिर pald था lump डा withobt interest within 60 days बीए 
कीट date of issue of allotment Tetter or लि four annual installments with 115 
Interest. The first instalmentwill fall doe after the expiry of one year fror 
the date of allotment. The delay inlerest @ 14% will be charged. Th 
interest on remaining installments shall scerue from the date of offer o 
possession. 

The above rates are Inclusive of Govt. charges In addition the expeaditar 
incorred on the works earried out हि particular area by HUDA amounting 

“days [rom the date of offer of possession. 

The possession of the site हि bereby offered, 

Fach Instalment shall be remitied to the Estate officer aund very sucl 
remittance shall be accompanied by a lerter showing the full particulars o 

, फिट site 1.0; the number-of the plot and seclor apmber 1o be which th 
payment pertaing. In the absence of these particulars the amount remittc 
shall nod deemed (o have been received, 

The above price is tentative to the extent that any euhancement o the cost o 
land awarded by the competent Anthority ander फिर land Acquiyition Ac 
shall alse be payable proportionately ns determined by the suthority. Th 
wdditional price determined shall be paid witlin thirty days of 15 demand, 

18 the event of the breach of any other condition of transfer the estate Office 
may resume the land in accordance with the provision of section 17 करें th 

HUDA 
Condi......3. 

ही o B
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On payment of 100% of the tentative price of the plotbuilding you 
execute the deed of Conveyance in the preseribed form In sueh mannd 
may be directed by the Estate Officer. The charges for registration 
stnmp duty will be paid by you. 

The slte/plot shall not be used for any purpose other than that for whic 
has been allotted का accordance with the plans approved by the compe 
authority. If you do oot use the land for the specified purposc, it will res 
1o AUDA alongwith the strocture, व कल, 

You shall have to pay separately for any construetion, material, tre 
structures and compound wall existing in your plot at the time of allotom 

of which eompensation has been assessed nad paid by the Authority, if y 
उतर to make use of the same 

You shall have to pay all general and local taxes, rates or cesses imposed 
aszessed on the said buildings by the competent avthority, 

The authority will not be responsible for leveliog the vpeven 51105. 

You will have to”get the final building plan sanctioned within 6 month fres 
the date of Issue of this letter and compleie the construction of ot least 25% 

of the projected built up arca as indicated in the project report and start th 
faeility of hnspitnl withid two vears of the date of affer of possession. Th 
project shall be completed in all respect in 5 years.- 

The authority resérves itself all mines and minerals whatsoever in or undes 

the said site with nll such right and powers as may be necessary or expedicm 

for the purpose of searching for working dbtaining, removing and enjoying 

the same at all sach times and in such manner as the Authority shall think 
fit, with power to earry out any-surface or any enderground working, and to 
Iet down the surface of all or the part of the said site and to sink, pits ercect 
building, construct lines & generally appropriate and use surface of said site 
for the purpose of doing all such things and may फिट convenlent or necessary 
for the full enjoyment of the exceptions and reservations herein contained. 
Provided that aflottee shall be entitled to reserve from the authqrity sach 

payment for ithe oecupation by the nuthority of the surface and for the 
.linmngu done to the surface or building on the said land by such works or 
workiogs of letting down a5 may be agreed upon between the authority znd 
the allottee or failing such agrecment as shall be ascertaloed by reference (o 
arhitration. 

The =athority may be jts officers and servanis at 11 reasonable Umes and iy 
reasozable manners affer 24 hours notice in writing, enter in and upon any 
part of the said land bullding erected thereon| for-the purpose of ascertaining 
that the allottee has duly performed and observed the comdition te be 
कि पाएँ हक the Role/Regulations applicable under the sald Act. 

mfi'fifi 1}%\4&_{/ Contd....4. . 
f
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The autherity shall have right, power and authority at all (imes to o 
through lis officers or servants all acts पी things which may be necessary o 

expendient for the purpose of anforcin compliance with all or any other o, 
the terms, conditions and reservations imposed and to recover from you have 
first charge upon the said laod/building the cost of doing all or any such act 
and things and all costs ineurred in connection with or in any way relating in 

thercto, . 

All disputes and differcoces arising out of or in any way touchine or 
concerning this allotment whatsocver shall be referred एक the sole arbitration 
of the Chief Administrator or any other officer appointed by him it will not 
bc an ebjiction to such appointment thot the arbitrator so appoionted is a 

Government servaot on an eofficer of the authority that Lie had to deal with 
the matter to which this allotment relates and व the course of his duties os 

such Government servant or officer as the cose may फिर b has expressed his 
views on all or any of the matters in dispule or difference. The decision of 
the such arbitrator shall be final nnd binding on the concerncd parties, 

Al payment shall be made by means of & demand droft payable 10 the Estate 
Officer, Haryana Urban Development Authority, Gurgaon (Haryana} drawn 

an any scheduled bank situnted तर Gurgnon (Haryaoa). 

No separate notice will फिट sent for the paymeni of yearly instalment. 
However the Information regardiog the Installments, the amount, the due 

date ete, may be senl as का matter of courtesy, 

The interest for the delayed period of instalment due before/alter effering the 
posscssion of plot shall फिट charges (@ 14%. The due dafe of instalment means 

‘the tast day on which the payment falls due. 

The transfer and bifurcation of land shall not be allowed uoder any 

circumstances accordingly the land shall continue to be going to the 
suthority until the emtire consideration money together with inlerest amd 
other amount if any due to the authority on sccount of sale of such land or 
building or both is paid. You shall have no right to transfer by way of sale 
डक mortgage or otherwise the plot/building or any right title.or वि हरलिहएँ, 
therein till the full price is paid to the Authority except with the prior 
permission of the eomzetent authority. 

The allotment is subject to the provisions of HUDA Act, 1977, rules & 
Regulation! framed thereunder. 

The Govt. policies and national Health programs like family welfare 
Immmunisation, NMEP उलट, shall फिट implemented as policy guidalines. 

- Contd.....5. 

4 A G बह 
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28, Regarding reguest of the recommendegapplicant to  walve off  the 
- precondition to reserve 5% beds free for Economically Wealer Sections, it 

bas been decided to abtain views of the Lealth Depit. on the subject nud 
follew up action would be taken बड़ per their advice. 

The control over building skall फिर exercised through a zoniug plan of the xite 29, 

which shull provide for the buliding maximum ground ecovernge, maxinum 
height FAR, parking ares, type of bullding wall and gate elc. besides 
specifying the wse of plot. Begsides the zoning plan the BIS porms/guitelines 
roegardiog basle requiremient for Hospionls shall be applicable. 

3n. Shops shall oot be allowed to be constructed except these specifically 
provided in the zoning plan. 

31. "i"h.z components of EDC included छा the ahove rates I3 for the normal 
services provided by ITUDA in पिंड sector, हैं any, special infrastrocture 
facilities are to be provided doe to world class standard of the project (he 
same shall be charged extra, 

S Tiusn Lwseds ~f
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Noting portion for allotment of land for Medicity in Sector 38, Gurugram. 

(Annexure-lV) 

From: Dr. Naresh Trehan & Associates, 

Subject: Allotment of land for Medicity in Sector 38, Gurgaon. 

Reference: Dated 29.03.2004., 

PUC dated 29.03.2004 has been recelved from Dr. Maresh Trehan 2 

Associates regarding allotment o land for Medicity In Sector 38, 

Gurgaon. The party has requested to consider the following: 

1. Allotment of entire area earmarked for Meadicity by HUDA wherein the 

internal development shall be car-led by us. 

2. Treatlng Medicity a speclial project by not eguating It with other 

insticutional sites generally allotted by the Govt. / HUDA for purposes of 

= achieving FAR and related helghts of the bulldings Including permissible 

number of basements for parking and other utllity services. 

3. Allotment of land at rate which may Include the coamponents llike 

acquisition of cost of land holding charges, If any. 

4, Since internal development will be carried by 

services in the Medicity will cater to not only to the Gurgaon city but 

also to the reglon as & whola, Mediclty Itself 15. component of external 

development charges therefore, external development charges should 

not be levied/included in the price of the land. the logic 15: that such 

reglonal level services are provided by the State Govt. at heavy Ccosts. 

Our project will add to the savings of the Govt, on ane hand and will 

services in the shortest 

us and healthcare 

also hasten the process of providing such 

possible time. Thus we are sharing the commitment/responsibility of 

the State Govt. 

5. The project will be implemented In phases and phased programme of 

construction and developrment will be submitted to the Govt. after the 

allotment of land for consideration and approval. 

6. Construction at site will be governec by the zoning regulations to be 

framed In consultation with HUDA keeping in view various cormponents 

of the project, 

7. Since the Medicity will serve the social cause, hence 

salefregistration fee/stamp fee may also be walved Bff. 

From the above reguest of the party, Issue no. 1, 2 & 6 

pertains to this office. As far as issue no. 1 is concerned, it Is submitted 

that the total area of the site is 53.0 acres In which 5 super speadalty 

hospital sites have been provided ॥ ancarea एव 30.75 acres. Rest of the 

area 15 under road and other uses. Howaver, if the party Intends to take
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छह complete area of the site, the same Is possible by converting the 

entire area of the Medicity In one plot. 

As regards the issue no. 2, the reguest of the party, It is 

submitted that the matter can be further examined at the finalisation 

of zoning plan of the site, व the complete chunk of land 15 taken by the 

party. However, the zoning plan shall be governed by the HUDA 

{Erection of Building) Regulations 1979, particularly with reference to 

ground coverage and FAR. 

As regards Issue no. &, the zoning plan of the site can take care 

special demand of the party, | any. 

Submitted please. 

Lo 
DT‘fllP{“] 

7/ 
(फुल) 

तीड 40 निनिनामिलओ हर हैं ना: ही जद ही पड 

नि सन हवन e दे 2 ved पल हल दीपा नि .t 

हट, #ए नना 'स्ट हक हिला हूं हा मुलनवनन दल 

कि Co v इन g Pl थक है: हट हि िलिलती गली 

रजत 2: # बटर है 1y -‘?_ & बट कक 2 2 द 

हि की s = . 

51{ A eale .-_-u’f':,.a / Hue Do Ry é‘—";’e i 

Syl Dre Ny ० = 
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Allotment of land for Madicity In Sector 38, Gurgaon. 

CTP (H} may kindly refer to his abservations on pre-page at NP/S8. 

The copy of the latest refereénce recelved from the party is placed at PUC-II 

wharagin following requests have baan made: 

Parmigsible FAR of 250% of the entire plot of 52 acras, 
Permission to canstruct 3 basermeants. 
Maximum height of the bullding should be aliowed upto 60 matars. 
In this connaction it is submitted that the site of Medicity is located 

in sactor-38, Gurgaon. As par the Final Development Plan Gurgaunmjih he land use 

Tha Medicity |s located In the 

As per the provisions of the 

di_vmm:mnnl: plans, the broad wuses permitted था. this zone inclugde Mini- 
- 
=, retariat cum Judidal Complex, Jall Polloe Station and other Institutions, 

Educational, Medical Instioutions and Defence land. As far as FPAR, height and 

ground coverage permitted in the development plan, HUDA Regulations and 

demand of the party, the following table gives a comparison : 

कक As per | As par HUDA | Demand of the 
Davelopment | Regulations/ zonlng | party 

जिद Plan pia 

Ground |, {1)33% of the araa of -~ 

SR, plot  upts 10000 sa. 
mtrs. 25% of such 

additional area. of the 

plot above 10000 sag. 

mitrs. 

Haight Mot spacifiad m" .---m &0 mitrs. 

FAR | 150% 100% /| 507/ 250% 
Basemant W Tevel Twin level Threa level 

Is 150% and maximum permissible heasight 

In view of the special nature of tha praject of Medicity ralaxation 

in parmissible FAR and Height was abtalned from the Govt, Tha FAR permissible 

is 60 mtrs. Already twin leval 

। basement for parking purposes लाख allowed within tha zoned area frea from FAR 

=’ . whereas the party has demanded three fevel basements. It 15 submitted that so 

far three level basaements have been allowed only in shopping maills planned by 

HUDA and not in Institutional sites, 

The party Fas proposed एस construct 60 lakh sg. feet of covered area 

which squals o 557414 sg. mtrs, The area of tha Medicity sive Is 53 acras or 

214491 0. mirs. To accommodate the 60 lakh sg. feet covered area on the sita 

o Madicity, the required FAR shall ba 260%. The above facts are submitted for 

kind consideration and further orders In the matber pleased. 

mk\m
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May kindly see the note of DTRP{N} from NP/S0 onwards., As s 

clear fram PUC-1 and 2, Or.Naresh Trehan & Associaies have made a 

request for alletment of हि land of Medicity which is approximately 

52 acres and have also ralsed certain issues of 11Echnh:;al nature as 

well financial, relating छठ cest of land. It is not clear whethar Dr. 

Maresh Trehan & Associates who propose 10 set up this Rs. 880 Crore 

project under a registered company or is a partnership firm as no 

balance sheet has beaen enclosed. Fresent comments are only 

relating to technical Issuas raised by tha party, 

First issue [s relating to allotment of total land which ‘is 

approximately 52 acre. Initially out of this area a number of plots ware 

carved out for hospitals and thus the saleable area was only 32 acres. 

Naow it will increase 1o entire 52 acres. The decision | to be taken at 

Governmant lavel for allotmeant of this entira land to the party. 

The basic Issue is regarding FAR 1.8. what FAR is to be given to 

the party. The party has requested for a FAR of 250%. The 

requirement of covared space given in the project report submitted -by 

the party can be aczommodated on the presant site of medicity if a 

FAR of 260% is achieved. 

As per the presanl zoning plan of medicity. FAR of 150% is 

permitted. Therefore एप a reduced salsable area of 32 acre; the total 

covered area on all the floor works out to 20 80,880 =q. ही... However 

with Increased site (52 acre}l and ncreased FAR of 250% this will 

bacome 57, 71,700 sqg. ft i.e. it will increase by 38, 80,820 sqg, हि. The 

increasa is therefore would be of about 150% of the griginal FAR 

This means much more intensive use of the medicity land and 

will affact traffie, increase the load on services like water supply, 

sawasrage and electricity =t and will have to be cateredfl by
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augmenting extarnal services Wheiher it would be possible to do a 

this stage may be got confirmad frnrln CE HUDA. 

So far as traffic is concerned this being an international level 

project, traffic on 811 connecting rosds 1-2. from Ajrport and Delhi to 

meadicity (2) from Alwar lo medicity (3) from Jaipur to medicity and (4} 

from Faridabad to Medicity will inerease All these linkages will have 

to be strengthened in such a way that there are no traffic bottle necks 

on these roads 

So far as link from International Air port isl concerned National 

Highway Authority of India is already doing the needful. For other 

roads, the links shown an the plan | granga colour will have to be 

strengthened along with appropriate riad junctions at point A and B as 

shown on tha enclosed development plan. 

Once the governmenl decide that a project of this nature is to be 

get up here then increase In FAR can be considered subject to the 

conditian that traffic measure sugoesied abave are ensured as o pre 

condition te increase the FAR, Ctherwise this will ereate serious 

chaos on the roads and it will create great inconvience to the local 

residents. For this existing zoning plan will have to be amended. 

In a similar manner the recuast of the party to have triple 

basement can alse be considered by amending the zoning plan 

provided it satizsfies the structural! and safely requirements. However, 

these basements should be used for parking purpose only. 

Although party has not stated 'a'n',rthing ragarding their 

requirament of ground coverace but |looking a8l Intensive utilization 

proposed for the jand ground coverage should nol exceed more than 

30% of the tolal plot area. This san-aiso be incorperated in the zoning 

plan at the time cf sanctioning of the procject. So far as other lechnical
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. party are concerned, they are by and large as per 

है 
न 

(Sanjai B.Verma) 
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Subject : finutes of the meeling held on 05.05.2004 to discuss the proposal 
submitied by Dr. Maresh Trehan आएं Associales for setling up of 
Med city at Gurgaon, 

Following ware present: 

1) Sh.R.C.Tangja, CE, HUDA 

2) Shri 8.C Kensal, CCF HUDA 
3) Shn Sanjai B.Verma, CTP HUDA 

The scheme of medicily al Gurgaon was floated for the first time on 

- 51.3.2002 by HUCA., In response 10 the advertisemant Mis Hitech Heart Hospital and 

Ressarch Institute Pvt. Lid, New छह applied लि allotment of site of super specialty 

haspital measurirg 3.5 acres in medicity Gurgaon wide application dated 1.7 2002 

along with the easnest maney of Rs.52,50.000/- only. The application कस processed 

and the alictment lefler was fssued by the Esiate Cfficer HUDA on 2712003 

However, subsequently the party backed out and surrendered the site within 30 days 

from {he daie of alloiment, The eames! money cdeposited by the pary has already 

| been refunded, Thereater the scheme was again fioated on 1.2.2004 withoul any 

closing date. The present application submitted by Dr, Naresh Trehan & Associates is 

the only application received in response to the fresn flcatation of the scheme. In the 

medicity in sactar 38, Gurgaon; thers is 8 provision of five sites for setting up of super 

specialty hospitais. The present application is with regard to allolment of the entire land 

and nol for any specific plot. The mediclly project was envisaged not only 10 provide a 

ity level facilitv bul to create infrastructure in the field of medical treatmentiresearch of 

national 2nd International imporlance. The present apjilleation 15 baing sxaminad in 

that fight with t1e main focus on hospital refated activities, 

In the ight of above chservation, the propasal submitted by Dr; Naresh Trehan 

& Associates was stucied and discussed (पाक! Followng observations were made
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by the commiliee for submissior 10 498 CA. HUDA - 

A) 

€ 

1 

As par application subm.tted by the applicant it is not clear who has signed the 

application and what is the locus standi of the authorized signatory, Even the 

name of signalory and his designation/pesifion is not elear from the application 

placed सा PUC-1-and 2 

It s not clear whether il is constifuted undar the Companies Acl or ॥ 15 

partnership firm जाते what are the Articles of Assotiation of the comoany and its 

constitution, Detalls regarding the sctivites of the company. s scope and 

scale of operation, past experience in hospitallmedical education projects, role 

of Dr. Trehan including their balance sheet elc. are nol provided. Pany may be 

asked 1o provide the same. 

Parly has requasied for allotment of 53 acres of land d&uig-nmud as medicily भी. 

gsector 38, Gurgacn Parly has also reguestsd for cerlain concessions 

regarding price of 4and, FAR, permissible hapht of ma'hullr.ilng. basemeant for 

parking and other utiity services including rusidential accommeiation. Parly 

has submitled a project report which is enclosed and has been sludied by 

mambars of the commilles. The request of 118 parly as wall as comments of 

the commilles on the request is as under ;- 

To consider medicity a5 a component of gxlernal developmen charges and 
that external davelopment charges should nol be included in the price of land. 

The delailed projec! framed for calculation of EDC which has approval of the 

तप, does not include basic scope of the शवों in it EDC proposed 10 carry out the 

works: as required for tne general public whareas this is super specially hospital to 

sarve thia nead of nol only of the country it of the sub continent and s going to be run 

on commercial basis. There provision lor construction of city level hospitals in the EDC 

for Gurgaon city for which the land stands esrmirked ol different places and Lhe work



67 
 

 

67 

of canstruction of hospital as per requirement of EDC project has been taken. Hence 

this reques! of the asplicant cannot be considered. : 

2) Aliiment cf enlire area earmarked for medicity wherein the intemal 
development shall be carried out by the company. 

it may be clanified here that actual area for allotment is not 53 acres but the 

area is 48.5 acre afler excluding the area under peripheral road. Looking मां the scale 

and scope of the project, the commiltee suggests that this request of the parly can be 

considersd subject to justification of the land reguirement as par project repon 

submitied by them. However the committee sirongly feels that the space for Hotel and 

commerclal area should not be agreed 10 on allotment basis. As per HUDA policy it is 

given by auction enly, It was agreed that space for commercial be reserved by HUDA 

to be disposed of later as per its policy of auction .only. So far as construction of 

houses is concernad only essential accommodation for staff 1o the axtent of 10 10 15% 

ol he construzted area of the hospital can एक considered inside the medicity for 

balance requirements, if any, the pady may apply separately as per rules and 

regulations of HUC A 

3} Party is ssking for floor area विधि of 1 2:5 (FEI1=250). 

The committee feels that locking at the project submitted by the pardy, Floor 

Space Index of 250 for key areas | & main hosgital and rn'adi_c:al education component 

only, as done earlier also by HUDA in case [T Projects, can be considered. So लि as 

olher areas are concemed like support area, residential companent ete standard 

policy of HUDA should apply. According to this foliowing spaces have been assessed 

within medicity for various componenis including circulation area. 

EaR 

a) Hospital and medical education 25 acres 250 

)] Support arza 5 acre 1.50 

दी Guest House 6 acre 1.75 

d) Residential accommaodation 7 acre .75
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4 Allatrrent of [and af 8 mbe which may include companents ke costof  sequssiten of 
lanch Pt conlt ol Wad halding chemeés. Tany 

कक hesgital siles हा e Medicily 2t FAR हा 1.5 were adverlisud at e e of Ra1 5 

cfores per ace. The saguesi of the parly io ot (कली 81 the cosi of acouisiion pluy holding 

costcannct be acoapied कह the relaxabion m tho cost of different companenis of developmant 

works whish are essenfial हा developmant of ihis area 5 ot sdvisable Moreavar Gowl 

changes lke corversion chargss, scruliny den and service charges, loence tee and 

Airpsiruciers! developrmental charges कस: siso reconarabis, According 8o vhe ubizaton of 

space mlianed on pre page, he rates ot 2.5 FAR warks दया हि Rs. 1,85 crures per acre, at 

1.5 FAR 1.08 crores piet कलह and for residenlial pufposs 2 1 75 FAR |t works oot 1o रिहत &7 

CIGTES DO पाएं which &8 nchzsive of Govl chavpes. | addition axpendituss incaired oh tha 

warks carmed ouf in this particukar area smounting t3 निच 40 facs wil also have ऐ b Saidy 1he 

party, Enhanced compansation मी any awarded by the court shall ssa be chagaed वह 

5 Hasight of the bisding should be aflownd upts 50 गा, and paimiissicn o conatact 1 
baesments 

The cammitiee: fanls that looking at the ndtute: of the project. 3 basements can be 

conzidared (छा the bulldings whers Z50°% FAR haw been achwwid Howewer, s should be 

used only lor perking and aon hazardoos acvitlesiancitary 19 hospital For rest एवं the ama, 2 

basemgnts may एस permitted a5 permitied ४ ather areas of HUDA. Howeser. heght can दल 

parmitled up 1o 60 mis सर parmitied बा commercial buldings ला Gurgaon 

The applieation of Or Waresh Trehan & Associates has been wecaivied n 

response b e adveriicement ssued in फिर nowepaners Epadng Medcily, Treniong & 

condilions including esndibons of social obigations W the public shal be appicabie था ths 

uase बा ते which गिर pary बड़ not menlioned. 

Ao दी. दक्ष वध 

लि
 

हि. लि o तीसरा मे लनी मनन जून लीन BT दल 

et लक जप है चिलिल [०4 i K B¢ दि भी क : nole o | M{-«.{'W:' 
mktfirl bt a हा  NTER 

: ?. R eI d Qucd ! cmg.m किसी e . 

Vor(p _ : TP A 3 

i v T 
()
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The application for alioboent of land लि setting up & 

bospital project received from Dr Maresh Trehinn & Assoclates 

iy kindly be seen. CA HUDA has appointed o small comrmitee 

sonsisting of CTP, CCF md Chief Enginees HUDA to examine the 

profect and report, Their repost imay kindly be seen. As would be 

evident from the report, the present application i3 not i the formnt 

in which application was wvited for setting up o hospital in the 

medicity in gector 38 Gurgaon,  The party has पता opplied for 

ullotment of any plot on the contrary they have requested हज 

allotment of the entire ol earmarked for the pmjoct with liigher 

FAR and a1 a concessional sate |lowever consideriig फिर fct that 
this 187 the only applicition peceived al presemt, this ease wis 

eximined md the commitioe ला recommended alletment of ज्ञात 

keeping the hospital project ss the core activity with some 
fupparting facilities as per rafe linked up with FAR. It is madc 

¢lens in this context that =0 ares carmarked for shopping or hotel 

cin be allotied to फिट party sioce कक कला HUDA कौर they आत put 16 

suction only, 

Before the case | further exmmimed दिल allotment of any 

हर, it would be relevant (0 mention bere that the capahbility of the 

marty to implement: the project may be examined becauss thisis 3 

project intended 10 be of aational'iniemational imporance and the 

land earmarked लि the samo 18 one of the most prime lansds of 

Cuzgaon: The project repory mentions Dr. Maresh Teehan us 

prometer.  However, hin  position  in  The applicant’s 

groupy firm/ecmpany has nod betn clasified. The application does 

not mention any detsil ghout the orgenization barving mentioning 

the carvier profile of Dr, Naresh Trehan, The report submitied by 

the sub committes his डर mentioned (hat o seport on the position 

of Dr Noresh Trehon o the organisotion and ity fimancial 

MtaiuA'activitics with balance sheet may be obtained including the 

status of फिट signatory  before the easo i@ Turtser: considered [or 

allotment. | agnee with the cheervation ता the commitiee 

ठग, may kindly wee for further order 

गुदा नस्ल पी s
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हरियाणा सरकार 

Erom pre-page : 

- Allotment of land for Medicity in Sector 38, Gurgaon. 

CM has seen. Dr.Naresh Trehan 

and Shri Sunil Sachdeva had met the CM a 

few days back and the matter was discussed. 

Thay were advised 10 file application in 

proper form. It is learnt that now they have 

applied in proper form. The same should be 

processed and examined and the matter 

should be placed before Haryana Urban 

Development Authority first, 

(Birbal Dass Dhalin) 

PSCM 
18.6,2004 

ety 

Wi, 

(की Lo T 
vl B0 
T e ,नधसक 

(१-1 

जज ६९ लि!
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Proceedings and agenda of pradhikaran Meeting held on 01.06.2004 (Annexure-lV) 

) 
B Nt 

टिका o A-2R (21 A ANNEXYURE -2 

Follow Hp action से या नि | 

meeting of Harysns Hropan . [बा के सेकू घोल ४1. एव छेद... 

1.06.2004 जा 11560 1], under तिल, Chalecmanship 

Hon'ble | Minister; Town & Country Plannling Depacbnesnl s 

Chairman of the Authority, in the Committoe Roomid 
पी Floor) ., (Haryana Civil Secceiardat, Chandigach. 

1.““. II.. YL 

il R I Sean. As ‘regards bo item No.S5 of 91 meating, cthe 
reporkt from Administrator, HUDA, Gurgasn may पिच 

मी 217 ननण्था दि of land for Hospital sitas in Madicity, 
'LL कि Guzgaon. 

o पीपल 
The proposal contained in the agoends L{tem was 

capproved. However, regarding allotment &f land, it was degided 
L वन टू initiplly the land would be aliotted in the name of 

Ef.':‘:;a‘h'ln. but din dos course he would e allowad toe f£float a 
fi%l \Ed' n}p .%n:«; with himsEelf Bs maior " promoter for implemontcapian: of 

#grproject and the land would be transferred s tha newly | 
: (८ पता हि company . Regarding wailvino कक 5% bed free Lo E.W.3 

jcEtegory, L1t was degidéd to obtain the जलन of Ethe He 
#Department on the subject and follow up action would be taken 

= 

Lt 

i e 

par their advice For providing other incantlvess/concessions, 
I E'i-;thq pacty would be advised bto contact the cencerned Government 

:Deppartmonts N 

i____&____}_{__j__r-tm Mo.h=-82 (4 

Exchanga of Yand of पल DLF: Univearsal Ltd. and 

&ésspclate companies with the land of HUDA वा Seacto: 

£ 43, Gurgaon. 

Fpproved. 

(ilem No.A-92(S) 

Regarding provision of zconing plan for Hotel Eay sices 
है in City Center; Sector- 22, Gurgacn. 

= 
i'r

 
fu
 

दी
 

Appraved. 

17550. Ho.A=22 (6] 

Allokment of Hospital sites sacmarhad in wvarious 
i poctor of Urban Estste; Gurgson. 

O 
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Agenda Item No. A-92™ (3) 

Allotment of land for Hospital sites in Medicity Gurgaon. 

HUDA has planned Medicity on 53.0 acres of land in sector-38, 

Gurgaon. The land is strategically located along Gurgaon- Sohna road 

near prestigious Institutional sector-32 and Sports complex Gurgaon. 

There is a provision of five hospital sites in Medicity Gurgaon for 

setting up of super spedalty hospitals. 

. DA had floated the scheme of Medicity at Gurgaon for the first 

time on 31.3.2002. No application was received in response to the 

__-,' <station. Thereafter, the scheme was again floated on 1.2.2004 

without any closing date. In response to the advertisement following 

parties applied for allotment of Hospital sites in Medicity Gurgaomn. 

:'h\,\l J Sh. Harpal Singh, Chairman Forties Health Care Ltd, New Delhi. 

'2} Sh. S.Ashoka Iyer, Chief Group Advisory Services, M/s Apollo 

" Tyres Ltd, Gurgaon. 

3) Dr. Kanwal Kishore and Dr. (Mrs.) Shanta Kishore, Sultanate of 

Oman. 

4) Dr. Naresh Trehan, Executive Director, Escorts Heart Institute & 

Research Centre New Delhi. 

The above applications were placed before the screening 

. mittee in its meeting held on 09.07.2004. All the applicants were 

invited for the interview and to explain their projects. A copy of the 

“minutes of the meeting of screening commiitee duly signed by all the 

members is placed at annexure-1. The committee unanimously 

recommended that Dr. Naresh Trehan would be the most appropriate 

person to realize the concept of Medidty at Gurgaon. The committee 

has recommended that the entire land of Medicity i.e. approximately
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43 acres (exduding the area under Hote! shopping and sector roads) 
may be earmarked for Dr. Trehan. 

Dr. Trehan has submitted ¢ detailed project report for 

developing Medicity at Gurgaon vide hi- letter dated 29.3.2004. He 

has raised certain demands for this proje ct. The committee consisting 

of Chief Town Planner HL/DA Chief o' roller of Finance HUDA and 

Chief Engineer HUDA has exainir वे he + quests of Dr. Trehan. There 

are ©.+¢ major demands of Dr. वा" sh 1 = 1an for the allotment of land 

at Medicity Gurgaon. The rrquests o he party as well as the 

recormmendations of the above commi t:e on the request are as 

under: 

1} To consider Medicity as a component of external 
development charge- 7nd that external development charges 
ghould not be incluc J in the price of land. 

The dete" 2 project framed for calculation of EDC, which 

has approval of the 3svt., does not include this project in its scope of 

work. EDC proposes to carry out such works as are required for the 

general public whe eas the present case is of super specialty hospital 

to serve the need of nat only of this country but of the sub continent 

and is going to be runm on commercial basis. There is provision for 

construction of city level hospitals in the दिए far Gurgaon city for 

which the lard stands earmarked at dlfferentl places and the worl of 

construczier of hospital as per requiremeant of EDC project has been 

“aken. He ice, this request of the applicant cannot be considered. 

2) Aliot'nent of entire area earmarked for Medicity wherein the 
internzi development shall be carried out by the company. 

The net area available for allotment in Medicity is only 43 

out of total 53 acres earmarked for various uses in Medicity. Looking 

at the scale and scope of the project, the committee has suggested
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that tisls request of (1९ party can be considered subject to justification 

of the land requirement as per project regort submitted by therm. 

However, the committes strongly feels that the space for Hotel and 

commercial area should not be zgreed to on allotment basis. As per 

HUDA policy, it 15 given by auction लावा, It was zgreed that space for 

cormmercial area be reserved by HUDA to be disposed of later as per 

s policy of auction enly So far as con=*"nction of hauses 15 consarned, 

=.y essential accommodation फिर staff o be employed in the hospital 

in Mediclty to the extent of 10 to 15% of the constructed area of the 

hospital can be considered inside the Medicity. For balance 

requirements, वी any, the party may apply separately as per rules and 

regulations of HUDA 

) Party Iz asking for .icor area ratic of L:2.5(MSI=250). 

The commitiee fesls thet looking at the project submitted 

by the party, floor Space Index of 250 fur key areas l.e. main hospital 

and medical education component only can be considered, as done 

earller also by HUDA in case of 11 Projocts. As far as other areas छाए 

concarnad ke suppert area, residentiol component eke. standard 

poticy of HUDA shiould apply. According to this following spaces have 

boen assessed within Medicity for various components Including 

circuiation area. 

~ajor Compoents Area caicvisted FAR 

3) Hospita! end medical education 25 arres 2.50 

&) Support & उठ 5 acres 1.50 

c) Guest House 6 acres 1.75 

d) Resldential accommedation 7 acres के लिए 

TOTAL 43 acres
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4 af 3 
4) Allotment of land at a rate which may include components 
like cost of acquisition of land Pius cost of land holding charges 
if any, 

The Hospital sites in the Medicity at FAR of 1.5 were 

advertised at the rate of Rs.1.50 cores per acres. The request of the 

party to allot land at the cost of acquisition pius holding cost cannot be 

acciépted, as the relaxation पी the cost of different components of 

development works which are essential for development of this area is 

not advisable. Maregver, Gowvt, charges like conversion charges, 

scrutiny fee and service charges, licence fee and infrastructural 

developmental charges are alsg recoverable. According to the 

utilisation of space mentioned on pre page, the rates at 2.5 FAR works 

out to Rs.1.65 crores per acre, at 1.5 FAR 1.08 crores एस acre and for 

residential purpose at 1.75 FAR it works 010 to Rs.1.57 crores per acre 

which are inclusive of Govt. charges. In addition, expenditure incurred 

on the works carrled out in this particular area amounting to Rs.40 

lacs will also have to be paid by the party. Enhanced compensation If 

any awarded by the court shall also be changed extra. Component of 

EDC included in the sbove rates is for normal services provided by 

HUDA in its sectors. If any special infrastructural facilities are to be 

provided due to world class standard of the project, the same shall be 

char ad extra. 

5) Height of the building should be allowed upto 60 mts and 

permission to construct three basements. 

The commiittee feels that looking at the nature of the project, 3 

basements can be considered for the buildings where 250% FAR has 

been achieved. However, this should be used only लि parking and
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non-hazardous activities/ancillary to hospital. For rest of the area, 2 

basements may be permitted as permitted in other areas of HUDA. 

However, height can be permitted up to 60 mtrs. as permitted in 

commercial bulldings at Gurgaon. 

Besides above, another representation was received from 

Dr. Naresh Trehan vide letter dated 14.06.2004 in which few other 

requests were made which are listed below: 

* 8) The Medicity project as conceptualized by us, is going to be a 

mega sized hospital project, which will include research on 

Indian system of Medicine (Unani, Ayurveda, Naturopathy etc.) 

and will cover significant portion of Biotechnology and 

Pharmaceuticals: also. Therefore, it is requested that project 

beneflts similar to Biotechnology and Infermation technology 

Industry should be extended to this project. 

b) The proposed investments that is going to be committed by us in 

the project shall be to the tune of Rs. 880 crores, so we would 

request Govt. of Haryana to allow us 30% discount on the land 

rate fixed by HUDA. 

८) We would request Govt. of Haryana to consider extending 

special incentives / concessions to Medicity project under special 

package to prestigious projects (रह, Haryana Govt. Industrial 

Policy Notification No. 49/123/99-41B1 dated 17.11.1999). 

d) I would request Govt. of Haryana to allow sale and purchase of 

the Medicity land free from stamp duty. 

e} As the land 15 initlally belng requested for allotment In the name 

of the undersigned (Dr. Naresh Trehan) but at the later date 

land shall be transferred to company / companies promoted by 

the undersigned. I would request Govt, of Haryana to allow such
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transfer of land without levying any stamp duty. 

The request has been examined and it has been observed that the 

incentives/concessions asked by the party is not admissible as per 

HUDA policy. The party may be informed that the allotment will be 

strictly guided as per the terms and conditions mentioned while 

floating the project. It may alsc be indicated that further 

bifurcation/sale/purchase of the land or part of the land will not be 

periitted as per HUDA rule as they amount to colonization. Such 

permission for HUDA land iSlflDt accorded. With regard to the discount 

on the price of the land, the same cannot be considered under the 

present rules. For providing other incentives/concessions mentioned 

above, nat relating to HUDA, the party will be advised to contact the 

Industries Department/Revenue Departments. 

In the third representation dated 9.7.2004, Dr. Trehan has 

proposed to set up Internet link and provide tele-consultation at their 

cost with selected rural locations spanned through out the state of 

Haryana, instead of providing 5% beads free to economically weaker 

sections of the society which is one of the condition of allotment of 

hospital sites in Medicity Gurgaon. The proposal of the party can be 

considered subject to the approval of the Health Department. 

Authority may also take a view on this request of Dr. Trehan. 

The matter is placed before the Authority for consideration 

and approval.
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‘Minutes of the maativg of the Sceaenlng Commitioa hald on ही 7. 2004 
1o finalize the allotment of plots 111 Madicl y, Gurgnon 

Mflfilfllg wis हि हो unelod वर (द ह१ 11 पऐ ही 1९५41 |. of Shee Mo Waskhwa .. 1, एप 

Chie! Administrztor. HUDA Faollowing officers were presant 

|: जि वि. S Dahiys, Choeetor है है हुक दा। Vool Sigdicos, D 

2१ छा. Prem पाप 17५5 Adminigreator, 1L DA G gaan 

से) 8hrl 5. C.Kansal. COF. HUBbA 

4) Shn 5.8, verma (117 HUDA 

5) Bhri N.S Bangar Estale (ऐप ट्रक. (UMNA CGurgaon 

Applicatiors from following ware rocamvad 7४ aliotmont of land - 

1) Forlies Hearl and Mulb-spesiaily Hospial  3AS Nagar, पिला 

2) Artmes Medicare Seivices Pyl Lid 3arya Ganp Hew Dethi 

3) Or Kamal Kishore, P B No.224 Alfdhaibs. Sultanate of Gman 

4) Dr. Naresh Trehan, B/ Manharam Bagh New Delin 

Regpresentalives-applicantg-of above orgamzations appeared beloms 

the Scresning Gommittes and progented hair case The details ae as 

under - 

1} Fortis Health care Lid, Shee Daljil Singh. Chisd Execullve Cparations 

pppeared on एल कीं of the grganization and axplainad his posilion Fortis 

intend lo sl up '@ multi> specially hespitalover an arem ol aboul 50 acrnsg 

wilh following camponents Thay bHawve deposited the games! mongy of 

As, 7.5 crores 

a) Madice!l callemge campus in 29 pores 

by Tertiary care super specinlty baspilal wilth TOncras 
housing 

2) Biosclances patk 11 हटा हाई 

The parly did nol submil a detaiied lam 12811 011 map However 

thay mentioned that the tatal project cosl wauld be 0 the ranyge ol दि 

1000 Croires | will e parlly sl Gneocing 01. loons lam finsodial 

lnsttutions: Mo medical apecialist nppeared alotg WIth  Ihe  parry 

किन चुना" दर है | - 

न [| s न . |/ ्
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However, they mentioned that they have vast experigance in running 

hospitals as they have units already eslablished at Mohall and Moida, |n 

lhe elready running projecte they hove Invesled aboutl Rs 300 ciores 

They are a part of Ranbaxy Group. 

Dr. Dahiya DGHS asked tha parly (ता (he banalil to the Stale of (he 

proposed medical college as well as lhe experience of the party In 

running a medical college. MNo firm answer rom the parly were receivad 

on this account although it was mentioned 1hat they will be governed by 

the provisions of Maedical Coancil of India 

2. ARTEMIS Medicaro: 

This™ arganization iz a part of s Appollo Tyre Lid (Shrl Ronak 

Singh Group). They were reprasanted by Shri Ashok lyer and Shrl Salish 

Mahajan from the organization. They have applied for a plot of 10 acres 

and paid the reguired earnest money of B8 1.5 croras This company 15 

comparatively naw antrant in the Medicare sarvices and this |s basically a 

part of their diversification plan They intend to start alter associating a 

famous cardiothoracic surgery expert - Ms Kushgra Katariya from 

America. They slso explained during the Interview that the total project 

shall ba established on an - area of approximalely 35 acres with a total 

investment of Rs. 120 crores. However Inilially in phase- | they Intend to 

start on 10.00 acres piece of land,. Parly has no experience in running a 

hospital so far and their project shall be dependent on the doclors hired 

from the out side and they shall be in the marketing of medicare services 

They also did not have any delinite plan of haallh care for EWS people 

3. Dr. Kanwal Kishore: Dr. Kanwal Kishore who 15 an ENT surgeon of 

repule appeared before lhe committes aleng with his son Or. Navaeen 

Kishore. Dr. Kishore 85 well as his family members [.e their two sons | 

and their wives are highly qualilied in the फीड of ENT from UK and 

presently setlled in Muscal Oman. Since Dr. Kishore has now relired he 

plans to return back to India and 61811. a super specialty ENT Haospital in 

India for which he has requested for 3.4 acres of land at Gurgaon, दि 

o 
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Kishore has pad the reguired earnest money of Rs 51 lacs to E O 

Gurgaon 

Beaing an NRI Dr Kishore's repiesentation was forwarded through 

FIPB New Delhi DG Health Services Br Dahiya highly recommended the 

specialty offered by Dr Kishore being of pioneering nature. The lolal cost 

of preject s approximately Rs 15 ¢rorgs which he' intends 10 da wilh इक 

financing. During tne meeting he provived prool for availability of funds in 

his mame 1 varicus banks D Kishere alsg cammitied Hunsell to lotally 

o look after the economically weaker seclion of lhe sociely as per 

requirement ef the advertisement and beyond are concernaed 

4. Dr. MNaresh Trehan: Dr Trehan is a well know haarl surgeon 

throughou! the world both for his lechnical and administrative skill 

reflected in his running of M/s Escort Heart and Research cenlre, New 

Delhi. The projecl submitlied by Or Trehan was extremely well thought o!f 

and contained all the area reguirement for varnocus speciallies | e he 

intendalo set up there He also staled thal he would be reguiting about 50 

agres of land tor setting of this tream projec! and 15 willing है0' Invest 

about Rz. BBO crores (0 1000 croses mm this venluie. D Trehan has 

depositad Rs. 4.81 crores as earnesl mopey with the EQ HUDA Gurgaon 

Dr. Trehan aiso placed before the commillese vanous imlatives | १31. ho 

has been underiaking with world leaders in the field of medical care and 

how they were agreelto associatelhtmseitaith his projecl both technically 

and financlally. DG Health Services reguested T Trahan le give detalls 

of his commilmen: o the populalion of Haryana in medicare field On this 

जि. Trehan explamed 0 detal लि congepl of medicinegs and how he hag 

agreed to connecl various districts cf Haryana with his propesed hospilol 

to provida best possible medical advice of speciallzed nalura 0. the 

hospitals located 1: various districts Dr. Trehan also mentioned aboul the 

latest cutling edge technalogies n he ligld of medical science such fs 

use of robotics in operation requiring high precsion e gave lhe example 

of agualics operation and how he milends lo use this in his proposed 

haspital, Howewver, ‘Or Trehan poimted oul thal for such a large prejecl 

freedom of oulscurcing and leasing shall be requwrad bul.:a delails and 

1-:? 4 
(५ | 
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extent of area to be developed through thase sources cannot be intimated 

at this slage छा. Trehan has oroved his worlh by being pionesr in 

establishing and successiully runmimg the woild largpest 250 beds terliary 

heart care hospital | e. Mfs Escorl -ospital New Ol It is not oul of 

context to say thal even palienis from devaloped countries also come 10 

this hospital for angioplasty bye-pass swigery and other inlerventional 

procedures, which 15 supposed 10 be (he cheapest hearl care in the world 

Hence technological skills of this Jroup cennol be under estimated 

Looking at the reputation of Dr Trehan through his work ;association 

with M/s Escort Hearl and Research Centra and his standing as a world 

renowned surgeon, detailed project submilled as the proof of the home 

work in setting up his hospilal, comnitleg ununimously recommends that 

he would be the mast apprepriate petson te realize the concept of 

Medicity at Gurgaon. It would not only provide medical care in all figlds 

throughout the State/region and interational level but his presence would 

also be a value addition to Gurgaon as a town Therefore. committes 

ही हटाए 10 recommend that Ihe entire land of medicity 1.8. approximately 

43 acre (excluding the area under hotel and shopping) may he earmarked 

o |. (/Db @/ 
(N F{angnr} {§.C.Kanal) (5.6 Vermeg) —(P-C:-Verma s 
EC Gurgaon F HUDA CTP HUDA Admn G on 

% - (1 
+Jr. B 5 Dahiya) (N.C घन 5 
DG Feallh Services. i CAHUDA
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Letter written to Health Department for advise on the request of Dr. Naresh Trehan 

dated 31.08.2004 (Annexure-Vl) 

Fhves रा Akl 14४11 ता, 

2 13157; { Towen Planmaig हक : तह, 

Fe Fanchikuls, 

B 

:_' e CosrenenyiGsioner and Secretary 

8 to Govt., haryana, Heatth Depit. 
Chandigarh, 

Mzme. No. ETP-HUDAMDTR (NS %‘l]‘ 7) 
Doayed o Dt L | o 

ject:  Aliotment of land at Medicity in sector 38, Gurgaon. 

हे The Authority inits 92™ mesting held रुत 02:08, 2004 has संहद्ाऊँएच to 8125४ 

$ of land in Mogdicity sectar 38, Gorgaon o का, Naresn Tealuan, A% perthio 

a5 of advertsement of Medicity, aone of the condilion was a8 umadcer’ 

The Hospital shall provide 5% beads fres te Ceonarnicaily Weake छात्र] 

(सं the society ™. 

दिए. Naresh Trehan has albernatively proposed o डी; un वादा 

e tale-consvitation at his own cost wi't.'n रुका छा rural locations soc ey 11 

ate of Haryana, instead of providing 5% bacs free 1o Boonomicaliy v लि" Se 

. _.fqr.mw: The matter was piaced before the Autho:ity in the सादा ह 

. The Authorlty has decided to abtain tha views of |- उन्नति |. Lttt 

न and follow-up action would be taken as per your ddvics पा लाए ot 

ed to give your considered opinion का the matter for @XIiNg rescessary oo 

@ | Kl 
/ Chiel है, तल दिस उजाा। 

| निज, ParihkulsE. 
s
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Advise of Health Department dated 28.11.2005 (Annexure-VIl) 

From P A 

o हा 
rector General Health ServieesgHarvana ये 

ध मि 3 d | न री 
To At & "\x-*-\fl 

! II - पी 

Chiel Administrater. पु, /% 

HUDA, Panchkule AR हे न e हि e 

No. 4PMosi Y 73 amed 38 -117°5 Q) 

!E Subject; Allotment of land at Medicity in Sector-38, Gurgaon, 

In continuation of this office lewer No. < PMAOSTTTE dated 13.10.2005 

“ . on the subject cited above. 

— A land of 43 ncres is being allotied to Dr. Naresh Trehan for the 

थी eswablishment of Super Speciality Hospital in Secior-38, Gurgaon. As per the condition 
" E9d down for the allotment of the land. af least 5% of the beds will फिट free w the 

5 of the condition, that he will provide Tele Consultation Centers in the selected rural 

ecations in the State. Health department is पा the view that the Tele consultation centres 

= rural Jocations will not be of much help 0 the poar persons in the state as compare to 

condition of providing free beds to families below poverty line. The Medicity 

बन 15 10 e area, which s thst developing & thare are-sufficient No, of luborers! 

paid workers whose health status is not up to the desired level. The incidences of 

aine s [ discases are more in such section of the society. Therefore, this sectlon of the 

"..r'I}' of District Mewnt, Gurgaon will be able to avail the super speciality treatment’ 

ना डाला provided by them. The government is more concemed about the health of 

= धनी i that area.  Therelore, the reconsideing the existing health status'of public in 

T area, proposed hospital should provide minimum 10% beds free to Economically 

विस सेल of फिल् sociely. 
Lenter feam HUDA 
Letter No. 4 PM/0S/7778 dated 13.10.2005 

की. 
हि = 17 "पी हि 

Dhirector General Health Services, 1131:}'3%.
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Decision conveyed by Estate Officer, HSVP, Gurugram to medicity dated 07.05.2007 

(Annexure-VIil) 

w}%- 
5 

o 1 एल ovg | 
L है. = 1 -'l लिन हा ] 

By Bhtato DRLICLE, i oA | ही कि ट्छ््घ्ट 
- शलाका il ’ ; 

N S i S S P " हक F = 

s ! tf*} 

ot Py : k. 
ufl: abal Sovalw: (W) Luds - : 

(नि, ७५9 IS ’j.fl Jel g 
B=d, fiphnfard Boola E.EE’L? 
How Dellil . 

o U._ 

कवि». Ho. [, जाएं g 

v - s तह 

- £ by Aple of A8 zome lend 990 poboloy o o 

s mujluflaim-.\rnt P::-fljn-:t faaci ottty in . कट ey peeEL, GUEQUDHT # o 

Py 

RS- In costinuniion O thic offics lotiar Ho. जनक न 

datad 29.10.2004. 
e I  ा ग्नििया 

The condieisn Ho. 28 38 टाज allotsont lottos A ) 

may please ke fcad as unior tg 
-l 

ngna [ ton poreopt) fbods will m“..-'c.-mflc-fl fior vl 

weakcr soctian of tis 33, L L, 

o शी. लक Es 

IR, UL 
i 

e सतत 3Lk रूच्च्य ] (517 
iy g ot T b5 Kl b of 

oy जड़ phove Lo LIvpUulos e m'l:fl.fl 

lflm&unfi}h# पार Cpowm ०7. oot 3. w0 f‘-u,mh!..tuu - 

infometicon with refepanca Lo e उडी है छाए #. CTV—HUDA- 

सफदर) /2066 datod 10.3.2007, > 
b 

Bstute CIZicaz, 
!film' (अकाल हा « 

रद 
Endut. Mo 

Date 

A copy of aboVe Lo 0८० इच्न्छ द्व दब 5 the admlolotsabo: 
& 

DR न £0X infyroctd-a, 

ESLnato Lfl:im:. 

HUDn, GUEGT 44%



85 
 

Allotment letter in favour of Fortis Heart & Multi Specialists Hospital dated 

17.12.2004 (Annexure-IX) 

 

85 

Allotment letter in favour of Fortis Heart & Multi Specialists Hospital dated 

17.12.2004 (Annexure-IX) 

छ
ः
 

६ 

HARY AMNA RBAN DEVELOPMENT AUTHO b{_ 

FORM *C’ 
{Sea Regularion 5 (3) I 

. ALLOTMENT LETTER 

From 

The Estate QOfficer, 

- HUDA, Gurgaon 

To 

Fortis Heart & Mulfi 
Speciality Hospltal . 
(न ताजा 1 ") 1 

MemoNo ZEE=! * dated 1‘7—_‘ 2ok 

Subr  Regarding allotment of 11.5 का एव land in faveur of Fortls Heart & Muli 
speciality Hospltal Mohall for setting up of Haospital in Sector 44 Gurgaon. 

1. Please refer to your application for the allotment of projeet of Hoszpital in 
Sector 449 ot Gorgaon. 

2. Your application huas hncnfi considercd and land for hospltal as detafled 
below, hiss been allotted to you on free hold basis as per the followlng terms 
A% conditions and subject to the provislons of the HARYANA URBAN 
DEVELOYMENT AUTORITY ACT 1977 (herelnofter referved to as the act), 
and the rules and regulatléns applicable thereunder प्राण oy amended from 
time to time. The approximaic area of the site and the tentative priee of the 
plot are given below subject 1o the adjustment in accordance with the actual 
messurement at the time of delivery of possession. 

E Vinjor componcois Arca न fle per q. | Amounk | 

Mo * | eal¢ulated yils 

“ ospita 11.5 Acres | Atl.5 + 3551 per | हि, 
_m Sils Yds L2 7704, 320,00 | 

i. The plot is nelther preferential nor special preferential one. " 

4. In case yvou refuse to ncc.npt this- allotment you shall communicole. . your—. 
refusal by जे reglstered leter s¥ithin 30 doys fram - the “dofe ता जाट of 
‘nllotment letter; Talllng which this allotment shull stand concetled wod the 

earnest money deposited by vou shall be forfeited to authority & you shali 

have no claim for %/d apes. S 

2 s 
डॉन ' डिक T R -, CDHIII:I..._I..... 

e 

i 
I:_IJ
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ln case you accept this allotment, please send your ncceptance by registered 
post along with an amount of Rs, Nil within 30 days from the date of issue of 
this allotment letter which together with an amount of Rs Nil paid by you 
alongwith your application from an carnest money will constitute 25% of the 
total tentative price. 

The balance amount Le. Rs, 8,59,58,000.00 of the above tentative price of the 

plot/site can-be paid in lump sum without intercst within 60 days from the 
date of issue of allotment letter or in four annual Installments with 11% 
interest. The {irst instalment will fall due after the expiry of one year from 
the date of allotment. The dclay Interest @ 14% will be charged, The 
Interest on remaining Installments shall accrue from the date of offer of 
possession. 

The above rates are inclusive of Govt. charges. The FAR be permitted 
on the site shall be 150% as per the provision of the advertisement of the site, 
However, thie maximum permissible height of the bullding shall be 60 Mitr 
instead of 30 Mtr. as mentioned in the advertisement, 

The possestion of the site वि hereby offered. 

Each instalment shall be remitted. हि the Estate officer and very such 
remittance shall be aceompanied by a letter showing the full particulars of 

the site lLe. the pumber of the plot and sector number to फिट which the 

payment pertains. In the absence of these particulars the amount remitted 
shall not deemed to have been received, 

The above price s tentative to the exicnt that any enhancement in the cost of 

land awarded by the competent Authority under the.land Acquisition Act 
'shall also be payable proportionately as determined by the authority, The 
additional price determined shall be pald within thirty days of its demand. 

In the event of the breach of any sther condition' of transfer the Estate 

Officer may resume the land हा accordancg with the provision of section 17 of . 

the FIUDA act. 

O payment of 100% of the tentative price of the plotbuilding you shall 

excoute the deed of Conveyance पा the prescribed form in such manoer as 

may be directed by the Estate Officer, The charges for registration and 

stamp duty will be paid by you. 

G R e e v oni
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The site/plot shall not be used for any purpose other than that for which it 
has been allotted in accordance wilh the plans approved by the competent 
authority. If you do not use the land for the specified purpose, it will revert 
to HUDA along with the structure, if any, . 

. 

You shall have to pay separately for any construction, material, trees, 
structures and compound wall existing In your plot at the time of allotment 
of which gompensation has been assessed and paid by the Authority, if you 
want to make use of the same, * ! 

You shall have to pay all geaeral and loeal taxes, rates or cesses imposed or 
assessed on the sald buildings by the competent nu‘thority. 

The authority will not be responsible for leveling the umeven sites. 

You will'have to get the final building plan sanctioned within 6 month from’ 
the date of lssne of this letter and complete the construction of at least 25% 
of the projected built up area ns indicated In the project report AAASTATT the 
;Pm\fiflm__%—auflm“bcmmpflm1l‘hi'n-tmutu-ul’-vfl: Gssession. - The 
préject shall एस completed innilbrespestinSyears— एए 

__'.___.---'? 

The authority reserves itself all mines and minerals whatsocver in or under 
the sald slte with all such right and powers a8 may be necessary or expedient 

for the purpose of searching for working obtaining, removing and enjoying 

the same at all such times and in such manner as the Authority shall think 
fit, with power to carry out any surfnce or any underground working, and 10 

let down the surface bf all or the part of the said site and to sink, plts erect 
building, constr:ct lines & generally appropriate and use surface of.said site 
for the purpose of doing all such things and may be convenient or necessary 
for the full enjoyment of the :xcrpfiliqns and ‘reservations hereln contained, 
Provided that allottee shall be entitled to reserve from the authority such, 

payment for the oceupatlon’ by the nuthority of the surfiuce nnd for the 
damage done 10 the surface or bullding on the sald land by such works or 
workings of letting down as may be agreed upon betwegn the authority and 
the nllottee or failing such agreement ng shall फिट ascertuined by reference to 
arbitration, . 

The authority may be its officers and servants at all reasonable times and in 
reasonable manners after 24 hours notlce in writing, enter in and upon any 
purt एवं the said land bullding erected thereon for the purpose of ascertaining 
that the allottee has duly performed and ebserved the condition to be 
observed uader the R/d:l/gulceu'lnflufls applicable under the said Act, 

-é—é”cvfil’—f ‘BupAE 
: Contd....d. 

#ऐ 22, हि
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The authority shall bave right, power and authority at all times to do 
through its-officers or servants sll acts ond things which may be necessary or 
expendient for the purpose of enforcing compliance with all or any other of 
the terms, conditions and reservations imposed and to recover from you as 
first-charge upon ihe said land/building the cost of doing all or any such act 
and things and all costs incurred in connection with or लि any way relating in 
thereto. के . 

All disputes and diffei :nces arising out of or In any way touching or 
concerning this allotment whatsoever shall be rkferred to the sole arbitration 
of the Chief Adminlstrator or any other officer appointed by him It will not 

be an objectlon to such appointment that the arbitrator so sppointed iz a 

Government servant on an offlcer of the authority that he had to deal with 
the matter to which: this allotment relates and In फिट course of his dutles ns 
such Government servant or officer as the case may be he has expressed his 
vlews oo all or any of the matters in dispute or difference, The decision of 
the such arbitrator shall be final and binding on the eoncerned pariies. . 

All payment shall be made by means of & demand draft payable to the Estate 
Officer, Haryana Urban Development Authority, Gurgagn (Haryana) drawn 

an any scheduled bank situated 3t Gurgacen (Haryana), 

No, separate notice will be sent for-the p‘u}rm:ut of yearly instalment. 
However the loformation regarding the Installments, the nmount; the due 

date ete. may be sent as a matter of courtesy. 

The interest for the delayed period of instalment due before/after offering the 
possession एवं plot shall फिट charges @ 14%. The due date of instalment mmeng 
the 1851 day on which the payment [alls due, 

The transfer and bifurcation of lgnd shall'not be allowed under any 
‘eireumstances accordingly the land shall continue to be going to the 

authority व the entire consideration money together with Interest and’ 

other amount if any due te the authority on account of sale of such land or 

bullding or both is paid. You shall have no right te transfer by way of zale 

giflt, mortgage or otherwise the plotbullding or any right title or interest 

thorein Gl the दिउ price 1s pold to the Autherity except with the prior 

permisgion of the competent nuthority. ' i 

The allotment कि subject to the provisions of HUDA Act, 1977, rules & 

Regulation framed thereunder, : 

The Govt. policies and national Health programs like family welfare 

fmmunisation, NMEP cte. shall be Implemented as policy guidelines. ; 

QIL/ Contd.....5 

Aeet Sesfell @e. Ea
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Regarding the clause No. XI of the advertisoment which reads gs “subsidized 
rutes@ 30% of the normal charges shall be changed for 20% of Tunctional 
bedsin addition to 20% OPD fre= from the weaker section of the society”, It 
ha been decided to seek opinion from Director, Health Services, Haryana as 

done वि case of Moedicity on.the subject and fellow up action would be taken 
3 as per their advice, 

29 The control ever bullding shall be exercised through a zoning plan ol the site 
which shall provide®for the Bullding maximum ground coversge, m:r:trrnum 
belght FAIL, parking erea, type of bullding wall and pate ete. ‘besides 
specifying the use of plot. Besides the zoning plan the BIS norms/guldalines 
regarding basic requirement for Hospitals'shall be applicable, 

30 Shops shall not be allowed to be constructed’ except these specifigally 
provided 10 the zoning plan. 

31 The components of EDC Included In the above rates Is लि the normal 
services provided by HUDA In s sector, il any, specinl Inlrastructure 
facilitics are to he provided due to world-elass standard of the profect the 
same shall ba ehoarpged extra . 

32 Preference shall be given 10 the domlciles of Haryana in the recruitment of 
medical, para-medical and wther elass-IV dtafll while Mling the various posts 

In पार facilitles depending upen the availability of requisite skills, 

a3 Regording tlie clause MNo. X of the advertisement which reads as “one 
representative each from Health Deptt, HUDA and District Adminlstration 

shall be taken In the Comm!ttee/Board/Managing Affairs /funetioning of the 
Hospital, It his Leen declded to treat It at par will the declslon token in.case 
of Medicity Project. In case of. Medielty this clause reads a2 “one 
representatiye from Health Deptt, shall be taken हि the committee/board 
managing the affalrs/functioning of the hospital 
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Allotment letter in favour of Artimis Medicare Services Pvt. Ltd Dated 15.02.1996 

(Annexure-X) 

= HARYANA URBAN DEVELOPMENI AUIRURILY L— 
9 . B 

FORM “C’ ANNEY URE - 
i (See Regulation 5 (3)) % '—'————-—____IRE 

ALLOTMENT LETTER 

From i 

The Estate Officer, 
HUDA, Gurgaon 

To . 
- 

Artemis Medicare Services Prt. Led. 
Clo Apollo Tyres Ltd.; Apollo House, 
7 Institutional Area, Sector-32, 

Gurgaon न 122 001 (Haryana) 

S NG दी; dated: /5T 54 

Sub: HRcgurdlng Allotment of 830 Acres of Land in lavour of Artemis Medicare 
Services Pvt. Ltd., Gurgaon [or setting up of Hospital'in Sector-51, Gurgaon. 

1. Please refer to your application for the allotment of project of Haspital In Seetor 
55 Gurpaon. 

2. Yourapplication has been considered and land for Hospltal as detailed below, has 

been allofted to you on freehold basis झड़ per the following terms and conditions 
and subject to the provisions of the HARYANA URBAN DEVELOPMENT 
AUTHORITY ACT 1977 (hereinafier referced to as the Act) and the rules and 
regulations spplicable thereunder छाले a5 amended from time to time. The 
approximate area of the site and the tentative price of the plol nre given below 
‘subject to the adjustment in necordance with the actual messurement at the time 
of delivery of possession. | 

Sr. | Major Components | Area ~ FAR Rate per हित, m 
है. ) || Calculated अत, 

1. | Hospital < | .30 Acres | At15 | Re. 4000 per | Rs. 16,06,85,000.00 
i Sq. Yds _] 

3. The Plot is neither preferential nor special preferential one. 

थी. If in case you refuse to accept this allotment you shall communicate your refusal 
by a registered letter within 30 days from the date of issue of allotment letter, 
failing which this allotmient shall stand cancelled and the earnest money deposited 
by you shall be forfeited to the ‘authority and you shall have no claim for damsages. 

Contrd. 2.
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. In case ysa accept this allotment, please send your a.:-ceplinucc by registered post 
alongwith an amount of Rs. NIL within 30 days from the date of issue of this - 
allotment letter with together with an amount of Rs. NIL paid by you alongwith 
your application from an earnest money will constitute 25% of the total teniative 
price. 

-~ The balance amount i.e. Rs. 12,05,16,000.00 of the above tentative price of the 
plot/site can be paid in lump sum without interest within 60 days from the date of 
issue of allotment letter or in 4 annual installments with 11% interest. The first 
imstaliinent will fall due after the expicy of one year from the date of allotment: 
The delay interest @ 14% will be charged. The interest on vemaining nstalments 
shall acerue from the date of offer of possession 

The above rates are inclusive of Govt. Charges. The FAR be permitted on 
the site shal! he 850% as per the provisions of the advertisement of the site 
However, the maximum permissible height of the building shall be 30 Mirs. as 

... mentioned in the advertisement. 

7. The possession of the site is hereby offered. 

है. Each installment shall be remitted to the Estate Officer and every such remittance 
shall be accompanied by a letter showing the full parliculars of the site, i.e. the 

number of the plot and sector number to which the payment pertains. In the 
zbsence of these particulars the amount remitted shall not deemed to have been 
received. 

कै. The above price is tentative to the extent that any enhancement in the ¢ost of land 
awarded by the competent Authority under फिर Land Acquisition Act shall alse be 
payable proportionately as determined by the Authority. The additional prics 
determined shall be paid within Thirty days of its demand. 

10.'In the event of the breach of any other condition of transfer the Estate Officer 
may resume the land in accordance with the provisions of Section 17 of फिर HUDA 
Act. 

11. On payment of 100% of the tentative price of the plotbuilding you shall execulte 

the Deed of Conveyance जा the prescribed form in such manner 85 may be 

directed by the Estate Officer. The charges for Regis'tr_atie:-n and Stamp Duty will 

be paid by you. 

12. The sitesplot shall not be used for any purpose other than that for which it bas 

been allotted in accordance with the plans approved by the competent Authority. 

If you do not use the land for the specified purpose, it will revert to HUDA 

alongwith the structure, il any. 

Contd.. -3
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13. You shall have to pay separately for any construction, material, trees, stroctur 
and compound wall existing in your plot at the time allotment of whic 
compensation has been assessed and paid by the Authority, if you want to mak 
एड of the same. 

14. You shall have 1o pay all general and local taxes, rates or cesses Imposed ¢ 

assessed on the said buildings by the competent Authoriiy. 

15. The Authority will not be responsible for leveling the uneven sites. 

16. You will have to get फिर final building plan ssnctioned within है months from th 
date of issue of this letter and complete the construction of at least 25% of th 
projected built-up area as indicated in the project report and start the facility o 

hospital within two years of the date of offer of possession. The project shal 
be completed in all respects in 5 years 

The Authority reserves itsell’ all mines and minerals whatsoever in or under दी 
said site with all such right and powers as may be necessary or expedient for the 

purpose of searching for working obtaining, removing and enjoying the same & 
all such times and in such manner as the authority shall think fit, with power tc 

"earry out any surface or any underground working, and to let down the surface ol 

all or the part of the said site and to sink, pits, erect building, construct lines and 
generally appropriate and use surface of the said site for the purpose of dging all 
swch things and may be convenient or necessary for the full enjeyment of the 
exceptions and reservations herein contained. Provided that Allottee shall be 
entitled to reserve from the Auvihority such payment for the cccupalion by the 

Authority of the surface and for the damage done to the surface or building on the 
said land by such works or workings .of letting down as maybe agreed upon 
between the Authority and the Allottee or failing such agreement as shall be 

ascertained by referenca to Arbitration. 

18. The Avuthority meay be Its officers and servants at सह reasonable times and in 
reasonable manner after 24 hours notice in writing, énter in and upon any part of 

the said tand building erected thercon for the purpese of asceriaining that the 
Allottee has duly performed and observad the condition of to be observed under 
the Rule/Regulations applicable under the said Aet. - 

19, The Authority shall have right, power and authority at all times to do through its 
officers or servants all acts and things which may फिट necessary or expedient for 

the purpose of enforcing compliance with all or any other of the terms and 
conditions and reservations imposed and to recover from you as first charge upon 
the said land/buildings the cost of deing all or any such act and things and all 

costs incurred in connection with or in any other way relating in thereto. 

Contd...d.
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S\ /7 20.All dispules and difference arising out of or in any way teuching or concerning 
/ this allotment whatsoever shall be referred to the sole Arbitration of the Chiel 

Administrator or any other afficer appointed by him it will not be an objection to 
such appointment that the Arbitrator so appointed is a Government servant or an 
officer of the Authority that he had to deal with the matter to which this allotment 
relates and in the course of his duties as such Gevernment servanl or officer as 
the case may be he has expressed his viewe on all or any of the malters in dispute 
or difference, The decision of such Arbitrator shall be final and binding on the 
concerned parties. दि 

21. All payment shall be made by means of a demand dralt payable to the Estate 
Officer, Haryoma Urban Development Authority, Gurgaon (Haryana) drawn on 
any scheduled bank situated in Gurgaon (Haryana). 

22 Noseparate notice will be sent for the payment of yearly installment. However the 
information regarding the installments, the omount, the due date etc. may be sent 
a5 2 matter of couriesy. 

23. The interest for the delayed period of installment due before/after offering the 

possession of the plot shall be charged ©@14%. The due date of installment means 
the last day on wkich the payment falls due. . 

24. The transfer and bifurcation of land shall not be allowed under any 
clreumstances sceordingly the land shall continue to be poing to the Authorlty 
until the entire consideration money together with interest and other amount if 

any due to the Auwthority an-account of sale of such पाएँ or building or both 15 
paid. You shall have no right to transfer by way of sale, gift, mortgage or 
otherwise the plovbuilding or any right title or interest therein till the full price is 
paid to the Authority except with the prior permission of the competent Authority. 

35, The allotment is subject to the provisions of the HUDA Act, 1977, Rules and 

Regulations framed thereunder. 

26.'The Govt. Policies and National Healih Programmes like family welfare, 

immunization, NMEP etc. shall be implemented as policy guidelines. 

27, Regarding the clause No. XI of the advertisement which reads as “subsidized 

rates® 30% of the normal charges shall be charged for 20% of functional beds in 

addition to 20% OPD free for the weaker section of the soclety’. It has been 

decided to seek opinion from Dircctor, Health Services, Haryana as done दा case 

of Medicity on फिर subject and follow up sction will be taken as per their advice- 

Cl:mtd. - 5"
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i 258. The esntrol over building shall be exércised through o Zoning plan of the site 
which shall provide for the building maximum ground coverage, maximum haight, 
FAR, parking arca, type of building wall and gates हटाए. besides specifying the use 
of plot Besides the Zoning Plan, the BIS Norme/Guidelines regarding basie 
raquirements for Hospital shall beapplicable, 

29, Shops shall not be allowed to be constructed except those specifically provided in 
the Zoning Plan. 

30.The components of EDC ineluded in फिर above rates [5 for the normal services 
provided by HUDA in its sector, If any, special infrastructure facilities are to be 
provided due to world class standard of the project the same shall be charged 
क्लास. 5 

31. Prafersnce: shall be given to the domicifes of Haryana in the recruitment of 
Maedical, Para-medical and other class IV stafll while filling the various posts in 
the facilitics depending on the avallability of requlsite skills, 

32.:Regarding  the Clause No. X of the advertisement which reads ds “One 
representative each from Health Department, HUDA and District Administration 

shall be taken in the Committee/Board/Managing AffairaFunctionlng of the 
haspital™, it has been decided to treat it at par with the decision taken in case of 
Medicity Project. In case of Medicity this clouse reads ns *ope representative 
from Hezlth Department-shall be taken in the Commiliceoard, minaging the 
affairs/functioning ol the hospital 

10 

| ह Eyin Ticur, s d‘ > 1}?.-' e 

एफ रे: ल्श. | g. W 3 HUD%fi. urgson.
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Avvexure - जप — T B 

POGLICY GUIDEL_}.N}?._:S ~PROVIDING FREE TREATMENT TO POOR PATIENTS From 

The Cl_\'mi"fidminisrm!on 
Haryana Uiban De\-‘chmmcf.mulhou‘tv_. 
Faniehkula 

Te 
: 

1. Alf the Adim’m’sfmmrfl, HUDA in the Stare 
2. Altthe Estate Officers, HUBA in the State 

Mema HolA-Pwn- UB-H.08/20630-50 
Paled [3-08-08 Subjest: Policy Guidalines for en पा हू 1] नए लव terms जा eonditines of T 3 free 

शा 

| | ध 
' 

4 

‘EvEALIAR वि the Puor persons or watlonts sl making Ie mandatory लि the Hospitak to maiatnin ceord and resisters thereof, 

i प्रो fnihevange दा s aifige शा कफ A LITEEIT ने dated 17 May, 1997, 959759 dared 7 
AL 1998 and A- 10832463 dated 5 November, 1998 पा the subject cited abenve, Whereas HUDA s been allating sites in HUGA BRGNS 10 varioes Hospitals with spreifie lerms and 

itFans for providi £ free dreptrpe W10 pOuIr PersIns दाह patients कि COREONAnEE willy पद guidetings jssued on 
1he subject from e 0 tiime. The mater peseaind 580 praviding पीट tags 19 poar patients by the hospitals 
which are allctied डिक in HDA Bectora has bees, engating the attentlon of the Hiryane Uirban Developirizny 
the elmirmenship एप Chie? Pinistar, Haryana.on |1 पद 2008 ynder agenda प्रात Mo, A<IB1¥ (41 Suppl, veherain detailed poficy guidetines were PRraved for ensring imph Ton of wrms & conditions of regarding fee 4 b पड poor persons or patfenls पापों making it mandatary fise दी Hospiealy 10 MAintafa aCvessany निद्रा एंड: bnd replsters therpaf. 
T falbywing pokicy procedure is heraby preseeibed. . 
कथा 

v 

Any peman havieg 8 8PL eapd, Class 1Y emypl, af Haryawn & or tderiakings o any ather 
साधा having eronthily il!omrl,:‘ net exceeding s, 50004 povmantl will b cfassified ag belonging 1o wesker 
seetion of 2aclery and would e entitled fos teesmment 85 speft out था she palicy an e डा, The benefit undar the policy will be restricied 1o PoOF persms of [Haryana domsicite oAly. Nuedoor Patipneg : 
Fhe Hospital Adininistiztion of those Hospitals whish have been attotted sitas in HUDA Sectors or any Urban 
Estate of Haryana shall Provide Fon sorviges 1o 0% of the totrl au-daor एसिड belng atended 1o iy (hem an fies) comt it garve Basis रत vuch paticarg. 
tndoor Fatlents 

= Hoepitd] Administmition sialt e 105 of the buds for freeanl 02t 19 the members of the weaker 
पी जार of the Sutiely a5 detlxed above, 

Buper Specivlity Haspitals 
The Super Spceiaity Huospitali shaft charge subsigized rates व. 36% of the noring) charges far 94 of the 
functional bads in लावा बा 1o praviding free OPD servines to 25 of paticns of weaker soctipne afsoeicty रच 
hientisned चजाकए_ . 
The patieme uader s salEgoTy may be referred Uy the finlborving 
Chief Minisier, Haryana, 

Flealth Betirisier, |faryany, 



पे 

86 

Civil Surgszm or Nodat Oilficer of the Bistric,, Ea} Disteict Hed (याद Sonicty aftac sl by the President-ugn, Deplay Col ¥ Energency Teeatincnr . 
It भी, havpver, be frandzetory छिह कह Hospit Autfurities 0 admit and provide irgatmen 1o e sligible pirtkents Braught fa the hpspital in cimergem sitvations eesn withawt Farmal mferenca Frorn the abave Aurhorifies imadvance. The formalidyi ol rifermnce can फिट eortploted subsequerly, ¥ Munitoring Commitiee 

. हि The followiig afficees shalf it the Masktaring Committee Tar 2nsuring thy implementation of teems and conditions of the policy uider refirance, 
A Adwinisirator AUDAClinson) 
By Presfders of Distt, दिल Criss Saelety or का कपल तहत Memberf दि]. छल Susgenn एव फीड Dist.{Mictnber) . 
D Estane Officer, BUDA (hombar उपाए गटर, कि i} . "Yhe Haspitat Adewini tart shall mnintein 4 e | Bigister e such का एव who bave been pravidad troe " UPDY Irdoor beds super dponially trensueny, 
i} The vegisier shiall be mads: awvailable e Py Som e 1o Gme by Administraor HUDA, Estais विधि जाएँ President Rod Crnse Seciety or bis Ieprasenipdive. - iv)  The concepned Hospitads wilk submi quanesly पान in this brebehalf b de coneerned Exlat Officer whp will वि नल transmit & cap.y_' o e respective Administrator, HUDA पा vevifieation ol the implementation of - thedasns चाह conditions siipututed उतर the peliey, 
थी. The Commiuse झा] mm_" regularly bl east फाइट भा o qiarter (0 téview the implementation of एड़ाशाई simd tiores. The Hospitsl Adminisit skall supphy snch tnfarmation as पायल be ashed by पड committee, Fhe Cohunifies shall alsg send its dovians for Beher jmpt ian एवं e setvlees 1o poor patients फि एच ghief Adminisirator HUDA from time शा dime. 
i) कि cise of Violelion एवं these instructions, the Esmte Oificer, shalt i cormnpeieni o praceed शिव resLEpLigie o ४ plo? fon the datizng of tis Cornmi न हु मिल Rales and Regubstione, A Yo कक, thercfore, 1o dnitisle appropRRIL steps b डाल the compliance of e golicy guidetings i letier s spicit छत comfammicate एंड policy to &t such sliotaes ey Regd. Part for sieict eompliance. You e further req d w0 send acknawled of the reedipg of this communication alang with action taken TepoTt By F1.09.08 positivgly. 

This iy be givén TOP PRIORITY, 

{T.C. Gupts, IAS) 
Chief Adminisimior 
Heryama Lirbas Developreen Acthority . : Penehinta Endst, M. &-pwn-Lii| 10BN 1267 1 9 Cred 

A erpy of ahove is forwarded (0 the Faliawing for informatian and RECRIEALY चलना, L Al Depaly Commisgivnees-cym- Pregidents, नि, $ed Crosg Sodietivs का. Haryaug Siate, 2. The Wirester Gengral, J4ealth Serviess, दहला, Panchiula3. Alf Civif Surganns s Haexana State. 3 The (".hr‘efCnnI.roilefoI'Fi_n"nn{x, HUDA, Pancifuly,3. The Chisr [ HUDA, Panchkula, Wi, 4 The Chisf Enginert, HUEA, Prmghkula,?. The कै, Architeet, HUA, Parcfrala. 5o TheL R पाए, (0, Panahiculad, Fha Enlbreement Qfficer HIDA (HQ), Panchkola 4 

b 

iy 

The Dty S, HUDAHOM Farehkuing LBy डे, Al Assistacns Revomel दफन of Ustin Bianch, HUDA (HO), : {A K. Yaday, 1A5) 
: Admiristrator [0]. 

Far Chief Administrator 
HUDA, Pamchkels ieterna) Pistrl teeing. 

है, हठकाए पार 1o Hon'hle (गए chainman, HUDBA foor the fnformation of ihe chalrman, 
FEFCTCP for the information of FOTCR 

i A8 (हा पत्ता 
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C{'za 
ANVEXURE - जाप JITEAVRE- - 

. REVISED POLICY GUIDELINES 
PROVIDING FREE TREATMENT TO FOOR PATIENTS 

From 

TheChief Administrator, 
Harana Urban Development Authority, 
Panthiula 

To ) 

1. Al the Administrators, HSVP in the State 
2. Al the Estate Officers, MSYP In the State 

Mamo No, /UB-/ 2018/ Dated 
ibject: Revised Polley Guidel for emsuring irsplementation of terms and eonditions of atlot rding free tre: ta the Poor persons or i and king it datory for tha है to d and registers thereof. 

1. This is in furtherance of this office memo mo. A-14-U7716291-313 dated 12th May, 1957, 9687-94 dated Tth April, 1988, A-3-9B/324G3 dated 6th Movember, 1998 and A-Pren-UB-1F-8f 396 30-50 dated 13.08.2008 on the subject cited above, 

2. Whereas HSVP has:hesn slletting sites का HSVP Sectors to varous Haspitals with specific terms and canditions for providing free freatment to poor persons or patients हा. consonance with the guidelnes issuet एमा the subject from tifme to time, The matter pertaining fo providing fred treatment to foor patiants by the hospitals which are alfutted sttes 11 HSVYP Sectars has been engaging thy attention of the Haryana Shehari Vikas Pragtikaran slnce iong, The detailed gulde lines for ensuting Mraplementation of tatms & conditions of alictrment regarding free treatment to the poot persong or patients and rmaking. it mandetory छिप the Hespitals to mainkain necessary records s 
registers thereof were crcufated vide letter gdated 13.08.2018 after approvat of the Fraghikaran In fts 104% meating held under the Chalrmanship of (पाएं Minister, Heryzna on 11.06.2008, The Haryana Vidhan Sabha Committee an Education, Technical Education, Voecational Education, Medical Education and Health Services पा Its rneeling held on 10.01.2018 observed that the aolicy guidelines issued on 13.08.2018 nesd 1o be made more simpler and people Triendly, so that the betwfif of medical faclitles provided by private hospitals established on the sites altotted by HEVP could acerua to the poor patients 3150, 

कि 

- Accardingly, the followng ए़्णीटर procedures वि hereby prescribed- 
I Elgibility 

. Any person having 3 BPL card, Class v erpioyees of Haryane Government or ungertakings or any other parson having monthly income not exceading कर. 5,000/- per month will be classiffed as belonging 10 weaksr section pf society 2nd would be entitied for reatment as spelt out वि the policy oA the subject, il The benefit under tha policy will be restricted o poor persons of Haryana domiclie onfy, . 
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11 Outdoor Patients | 

The Hospital Adminfstration of those Hospitals which have bean aliotted sites in HSYP 
Sectors or any Urban Estate of Haryana shall provide free services to 20% फू the total 
tut-dotr patients being attended to by them on first come first serve basls to sucH 
patients, . 

I Indoor patients | 
The Hospital Administration shall reserve 10% of the beds for froe-of- cost to the 
members of the weaker sectons of the sorteby as defined above, 

IV Super Sperialty Hobpitals 

. The Super Speclaity Hospitals shall charge subsidized rates e, 30% of the normal 
sharges for 20% of the functional beds पा addifion to providing free OPD services to 20% 
of "जहा ड of wepker sections of sogiety a2 mentioned above, 

il. Any cligible patient 85 per eligibilty criterla prescribed above would be entitled for 
treatment in super specialtias hosplials, 

४ Emergency Treatment 

1t will be mandatory ._"-'for the Hosplial Authorities to admit ard provide treatment to ail 
tha eliginle patients brought ta the hospital ही emergent situations. 

vI Monimring_Cummlfleo_" 

i. The following officers shall ronstitute the Monitoring Commlttes for ensuring the 
imptementation of terms and comditlons of the policy under referance, 

(&) Administratar, HSWP{Chairperson} 
() President of District Red Cross Soclety oF his Nominea{Mamber) 
(c} Civil Surgean of the District {Member) 
{d} Estate Officer, HSVYP (Mernber Secretary). 

i, The Committee shall: meet regulaHy at lsast cnce s = carter b0 review the 
implementation एवं terris and conditlons. The Hospltal Administration shall supply such 
infarmatlon as may be asked by the committee. The Committee shall slso send [rs 
recommendations for better implementation of the services 10 poor patienis to the chief 
Administrator HEVP from time to Bme. - ' 

iil. The Carnmittee shall aiso ensura wide publicity of the policy 1 their respective offlers, 
all the hospitals and ना othar appropriate pleces. The names of the hospitals and super 
spacialty hospitsis पा which these guidellnes shall be applicable, should be prornirently 
mentigned पा the puablicity matadal. 

iv. Tt : Haspital Adminlstration shell maintain वे separste Reqistar For such pablents whg 
hisve been provided free OPDY Indoor beds/ super specially treakment, 

v. The register shall be made avaliable for serutioy from tHme to bime by Admirtstrator 
HSVP, Estate Officer, President Red Cross Society or his representative and Civil 
Surgeon. : 

vi, The concerned Hospitals will submit mronthly repert था this behalf to the concerned 
Estate Officer, HSVP by 10* of every month who will further transmit a copy to the 
respactive  Administralor, HSVWP and to the respective Deputy Commisstomer for 
varification of the implem:anmtion of the terms and conditlons stipwlated in tha policy. 
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# Respective Deputy Chmmissioner of the district wii inlude व regular agenda मेहता in 15 rifanithly meeting, pertaining to maniteing of implementatlon of ese pofloy guidalines. पा case of wo!etlcm_'of those Instructions, the Esiate Offiger, shafl be competent o procead for rasumption of the plar (एल the rec शा of the ibid £ ] as per HSVP Rules and Hagulations. 

+ दिए are, therefore, d to initiate appropriste steps ko ensune the compliance of the policy gutdelines in fetter and उप and communicate this palicy to जी such allottaes oy Regd. Post For striet compliance. You are Further requested to send actlan taken rRport in tompti af Policy Cuids by 20" of every month posttively है? the Chief Admipistratar, REYE. 

Thiz may be glven TOP PRIGRETY. 

For Chief Adminmtrator 
Haryana Shahat Vikas Pradhikaren 
Fanchkuia 

£ndat. No. UBf2018; 
Cated 

A एफ of above js forwarded to the following Far Information and NEcassary actlon. 

1. All Dapuly Commissionars-cum- Fresidents, Distt. Red Cross Societies in Haryana State, 
. The Director General, Health Survires, Sector-b, Panchkuta, 
. At the (दी the Crvlf Surgean in the Haryaha State. 
- The Chief Controitar of Flnanes, HSVP, Panchkuia, 
- The Chief Engineer-1, HSVP, Panchkuta. 
+ The Chlef Engincer-tf, HSVP, Panciikyla, 
. The Chief Town Blariner, HSVP, Panchicila. 
- The Cheef Architect; HSVR, Panchkula. 

The Enforcement Qfllcer, HSWP, Fanchkufa, 
. The General Manager (T Wng), HSYP, Panchikula with the request Lo host these 
instructions gn the website of HEWE, 

1L. The District Attorney, HSVP, Panchkula. 
12.The Deguty ESA, HEVP (विज, Panchicula. . 
13.The Dy. Supdt/all Assistances/Recom Keeper of Urban Branch, HEVP (H.G), Panchiuia, 

कु
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For Chiaf Admin/etrator 
Haryaha Shahari vikas Pradhikaran 
Panchhuts 
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Observations/Recommendations of the Commitiee 

The Committee observed that Health Departmant was not fully prepared for the 

oral examination of the Committee and also the reply submitted to the committes 
was also not upto the mark 

Therefore, the Committee recommended that all the reply should be 
submitted to the Committee only through Additional Chief Secretary/Principal 
Secretary of the Depariment with the proper facts and details. 

The Gommittee observed the lack of awarsness about the policy/facility of free 
treatment for the BPL/EWS in super-speciality hospitals in the state which has 
aliotted the subsidised land by Haryana Government and due to that the numbers 
of the patients treated in said hospitals are very less. 

Therefore, Committee recommended that HSVP and Health  Department 
jointly take the necessary steps to aware the residents of the state about the 
policy/facilities of fres treatment for the BPL/EWS in super-speciality hospitals 
which has allotied the subsidised land by Haryana Government. 

The Commitiee observed that display board are not available on the front 
gatefreception about the term of conditions and facilities for the EWS/BPL 
patients in private hospitals which has allotted the subsidize land from 
Government, 

Therefore, the Committee recommended that HSVP Department should 
ensure that all the hospitals which has allotted the subsidiza land from 
Gavernment should show iha term and condition on the front gate/reception 
through proper size display board along with the detailed chart of number of free 
patients {OPD/IPD} freated under BPL/EWS category 

The Commitiee observed that the meetings of the Monitoring Committes for 
ensuring the implamentation of terms and conditions for allotment of subsidized 
tand to provide hospitals, which should 08 heid quarterly, are not being held as 
per the policy of Haryana Government. 

Therefore, the Commiitee racommended thal said meetings of the 
manitoring Commitiee should be held quarterly without any failure and a strict 
action should be taken by the HSVP Department against their officers who is 
responsible for not holding the meetings in past years as per policy schadule, 

The Commitiee strongly recommended that as per the terms and conditions of the 
HSVP department for allotment of subsidize land to the private hospitals, 
preference should be given to the domiciles of the Haryana State in recruitment of 
medical/ paramedical and other class |V employees depending upon the 
availability of the relative skill set, 


